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Report of the Joint Committee in O.A. No. 238 of 2021 (SZ) [ Earlier OA No. 181 of

2020(PB)] in the matter of ChepuriRamachandraiah Vs State Of Telaneana Submitted to

Hon’ble National Green Tribunal, South Zone, Chennai in Compliance to_order dated 8th

December, 2021.

1. Preamble

Sri ChepuriRamachandraiah, R/o. Veliminedu (V), Chityala (M), Nalgonda District has sent a
representation to the Chairman, Hon’ble NGT, Principal Bench, New Delhi. The Hon’ble NGT
registered the representation as Original Application (0.A) No.181 of 2020. The main prayer of the
applicart is as follows:

The Grievance in this petition of the applicant is against violation of environmental norms by
Ms. Hindys Chemical Factory, causing air and water pollution adversely affecting the cattle
and crops and public health in VelmineduVillage, Chityala Mandal, Nalgonda District,
Telangana.

The Hon’ble NGT heard the matter and passed orders dated 01.12.2020and directed that the
State PCB and the District Magistrate, Nalgondaneedto take appropriate action after ascertaining
the facts and following due process of Law. The nodal agency for coordination will be the State
PCB.

In compliance of the Orders, the District Collector has deputed the Additional Collector &
Additional District Magistrate, Nalgondato complete the inspection and submit report.
Subsequently, the case was heard before the Hon'ble NGT on 01.12.2020 and the Tribunal has
sought a factual and Action Taken Report from the Board and District Collector, Nalgonda. In
compliance to the directions of the Hon'ble NGT, the Committee report dated 03.06.2021 filed
before the Hon'ble NGT, Principal Branch, New Delhi on 21.10.2021.

2.  Orders of the Hon’ble Tribunals

The matter was taken for hearing before the Hon'ble NGT, New Delhi on 18.11.2021 and the
relevant extract of the Order of Hon'ble NGT is as follows.

6. Project proponent has filed LA. No. 212/2021 to be added as a party and inter alia stated
that some of the land is under acquisition.

7. We have heard learned counsel for the State PCB as well as the project proponent. Even
though the report is not complete on all respects, it is clearly acknowledge that there are
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serious violations as noted above resulting in damage to the soil quality and water in the
area. The unif has been manufacturing more than the consented capacity and not
maintaining record and also not complying with the consent conditions. Only action taken
by the State PCB is forfeiting the bank guarantee to the extent to Rs. 2 lakhs.

8 In view of the above, further remedial action is necessary, after ascerlaining a factual
position.

9. Accordingly, we constitute a four member joint Committee of MoEF&C C, CPCB, State PCB
and the District Collector jointly. Joint meeting of the Committee may be held within two
weeks. The joint Committee may undertake visit to the site and interact with the stakeholders
and evaluate compliance status in ail respects, including air water, soil, ground water,
compliance of the consent and EC conditions and the quantum of compensation required to
be recovered, in the light of the violations found. The project proponent may be given
opportunity of being heard. The Commiltee may give its report within three months by email
to the Southern Bench of this Tribunal.

The CPCB & TSPCB are made as Nodal Agency for coordination and also forproviding
necessary logistics for this purpose.

Further, thematter was taken by the Hon'ble NGT, Southern Zone, Chennai on 08.12.2021,
the interlocutory application [L.A. No. 187 of 2021 (S8Z)] is allowed and the applicant in [LA.
No.187 of 2021 (SZ)] is impleaded as additional 4"Respondent andpassed an order that;

7. If the newly added 4" Respondent wanted to file any reply to the allegations made and also
objections (if any) to the report submitted earlier, they are at liberty to file the same before
this Tribunal before the next date of hearing date.

8. In the meantime the official respondents are also directed to file their independent response
regarding the allegations made in the letter petition before the next hearing date. so as io
consider the further directions (if any) to be issued in this regard.

9. The Joint committee is also directed to file the report if possible or at least file an interim
report before the next hearing date ...~

10. The joint Committee as well as the respondents are directed to file their respective report
as well as independent response before this Tribunal on or before 17.01.2022 by e-filing in
the form of searchable PDF/OCR Supportable PDF and not in the form of image PDF along
with necessary hardcopies to be produced as per Rules”.

Copies of the Hon’ble NGT orders are enclosed as Annexure — 1&2
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In compliance to the Hon’ble NGT order dated 18.11.2021 in case of O.A. No. 181 of 2020, the

committee was constituted comprising of the following officers:

i.  Sh. V. Chandra Sheker,Additional Collector & Additional District Magistrate,
Nalgonda District.
i. Smt H.D. Varalaxmi, Scientist E, CPCB, Regional Directorate, Chennai.
iii. Dr. E. Arockia Lenin, Scientist C, Integrated Regional Office, MoEF&CC,
Hyderabad.
iv.  Sh. G. Hanumantha Reddy, Joint Chief Environmental Engineer, TSPCB, Zonal
Office, Ramachandrapuram, Hyderabad.

3.  Scope of Committee:

The Hon'ble NGT directed that the meeting of the Joint Committee be held within two
weeks and the Committee may undertake visit to the site and vested with the following scope as
per the Order dated 18.11.2021:

i. Interact with the stakeholders and evaluate compliance status in all respects, including
air, water, soil, ground water,
ii. Compliance of the Consent and EC conditions and
iii. The quantum of compensation required to be recovered, in the light of the violations
found. The project proponent may be given opportunity of being heard. The Committee
to file its report within three months to the Hon'ble NGT, Chennai.

4. Meeting and preliminary site visit by the Committee :

CPCB convened first joint committee meeting on December 13, 2021at 5:00 PM through
onling.All the committee members atiended and provided suggestions. Smt. H. D. Varalaxmi,
from CPCB welcomed all the members and briefed about the case. She also informed that the
case was originally filed at NGT, Principal Bench, Delhi and presently is been transferred to
NGT, Southern Zone, Chennai and renamed as O A. No. 238 of 2021 and the case was heard at
SZ, Chennai on December 8, 2021. The Hon’ble NGT directed the committee to submit the
report or at least the interim report by January 17, 2022 and posted the case for hearing on
January 17, 2022.

The committee members had deliberation on NGT order and the following decisions were
taken by the committee members for compliance of NGT orders dated 18.11.2021 and
08.12.2021.
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a.  TSPCB officials to provide all previous documents/reports submitted earlier to NGT in
this case.

b.  To interact with the project proponent, nearby villagers and other stakeholders during
1st week of January, 2022.

c. To inspect the industry (M/s Hindys Chemical Laboratory Pvt. Lid.,
Nalgonda),monitoring and sampling in and around the industry during third week of
January, 2022,

d.  TSPCB to make necessary arrangements for the collection and analysis of samples.

e. TSPCB to provide logistics arrangements for committee members for compliance of
NGT orders dated 18.11.2021 and 08.12.2021.

f  CPCB for providing technical guidance in report preparation and filing of committee
report before NGT, SZ (Chennai).

Minutes of the Meeting of Joint Committee held on 13.12.2022 is enclosed as Annexure -3.

As per the Decision taken during the Joint Committee meeting held on 13.12.2021, the
Joint Committee visited the industry on 04.01.2022 and inmteracted with the industry
representatives and the Applicant. The attendance of the officials and others is enclosed as

Annexure - 4.

During the interaction with the Applicant, they have informed that they are having an
agricultural land of about 3 Acres, just opposite to the industry and have incurred crop losses due
to the pollution of the industry since last 10 years. They are not able to cultivate the land with the
ground water as it got polluted and not useful for irrigation. They are having 3 Bore wells ip the
Agricultural land and out of them, 2 Bore wells are in working condition. They have alleged that
the industry indulged in the discharging of effluents into ground through well, but could not
provide any evidence. He has also alleged that they are facing chemical odour problem from the
industry. He stated that they were not cultivating the land for the last few years due to pollution.

He further stated that other farmers are not that much affected as their lands are situated
away from the industry, hence others arc not complaining. However, cultivation of paddy and

cotton fields were also observed near adjacent (o the industry.
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Subsequently, the Committee inspected M/s. Hindys Lab Pvt. Ltd., on 03.02.2022 and
monitored the Ambient Air Quality, Volatile Organic Compounds (VOC), Ground water quality

in the surrounding area in presence of the Applicant and Industry representatives.

3. M/s Hindys Laboratory Pvt. Ltd., Velminedu Village, Chityala Mandal, Nalgonda
District.

5(a) General information:

M/s Hindys Laboratory Pvt., Lid., is located in Sy.No. 289-292, Veliminedu Village,
Chityala Mandal, Nalgonda District. The unit spread in an area of 11 acres. The unit was
established as M/s. Hychem Laboratorics in the year 2009and engaged in the manufacturing
ofDrug intermediates & Finc chemicals. There after the unit wastaken over by M/s Hetero drugs
and the unit name was changed as M/s Hindys LaboratoryPvt., Ltd. The new management (M/s
Hindys LaboratoryPvt., Ltd) hasstarted production in the year 2015. The detailed inspection

report of the unit is enclosed at Annexure -5.

5 (b) Status of permissions/clearances obtained by the unit:
The unit has obtained permission from Telangana Boiler Inspection Department, Dy.Chief
Controller of Explosives, MOEF&CC, TSPCB, Dy. Chief Inspector of Factories and
Panchayath Raj Department, Department of Fire, PESO,. The details of permissions granted

and their validity are as below;
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Table No. 1: Details of Permissions / Clearances obtained

Permission
s obtained
by the unit

Document/ license
no.

Issue date

Valid up
to

Name of the
Department

Boiler
License

292/2021-22

09.02.2022

01.02.2023

Boilers department

Fire NOC

Not applicable

PESO
License

P/HQ/TG/15/3748
(P228047)

18.12.2020

31.12.2025 |

Petroleum
&Explosives Safety
Organisation

EC Letter

F.No.IA-J-
11011/114/2017-IA
I

09.04.2020 |

Ministry of
Environment,
Forest and Climate
Change

CEE

Order No.NAL-
224/PCB/ZO/RC?/
CFE/2006-65, Dt:
28.04.2006.

28.04.2006

NA

Pollution Control
Board

Order
TSPCB/CFE/RO-
NLG/HO/2018-
1754,
30.07.2018.

Dr:

NO 04/ .

30.07.2018

NA

Order No.08/
TSPCB/CFE/NLG/
RO-NLG/HO/
2020-774,
10.09.2020.

Dt:

10.09.2020

NA

Order No.13/
TSPCB/CFE/
NLG/RO-
NLG/HO/2021-
1798,
27.01.2022.

Dt:

27.01.2002.,

NA

CFO&
Hazardous
Waste
Approval

APPCB/PTN/NLG/
CFO/HO/2011-
1696,
16.09.2011.

Dt:

16.09.2011

| 31.07.2012

APPCB/RCP/NLG/

13577/CFO&HWM |

/HO/2013-5930,
Dt:24.12.2013

24.12.2013

31.07.2015

TSPCB/RCP/NLG/ | 29.03.2016

CFO&HWM/HO/20 |

16-03,
Dt:29.03.2016

31.07.2020

Pollution Control
Board
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CFO (CPM) 13.03.2019 | 31.07.2020
TSPCB/RCP/NLG/
CFO&HWM/HO/20
19-, Dt:13.03.2019
210822543295 17.02.2021 | 31.07.2025
220523499495 27.01.2022 | 31.07.2025
(Expansion Phase-I)
7 Factory 32876 23.09.2019 Factories
License department
8 | Panchayath 56/GPV/2006 13.03.2006
Running
License

5(c). Status of Compliance/violations against conditions imposed in the consents/clearance:
i.  Conditions imposed in Environment Clearances issued by MoEF&CC:

Ministry of Environment, Forest and Climate Change, has accorded Environmental Clearance to
M’s. Hindys Lab Pvt Ltd., for expansion o Bulk drug and intermediates manufacturing unit from
5.25 TPM to 150 TPM at Sy. Nos. 289-292, Village Veliminedu, Mandal Chityal, District
Nalgonda, Telangana vide letter no. IA-J-11011/114/2017-IA IT (1) dated 09.04.2020.

Present status: Industrial activities are in progress. Products are manufactured as per earlier
Consent granted by TSPCB. No products mentioned in the EC are manufactured by PA, at
present. They are in the process of the implementation of the activities proposed in the expansion
of their project. Out of the EC conditions, 2 non-compliances and 1 partial compliance was
observed. The non compliances observed is Odour emission is observed and PA is directed to
take necessary action (Condition No. xvi of Specific conditions); The locations of ambient air
quality monitoring stations have not been decided by SPCB as on the date of site visit (Condition
No. vii of General conditions) & Half yearly compliance reports are not uploaded in the
company website (Condition No. xviii of General conditions). Point wise compliance status of
EC order dated 09.04.2020 is given as Annexure — 6.

ii. Conditions imposed in Consents under Air Act& Water Act and Authorisation under
H &OW Rule 2016:

The detailed status of compliance/violations against conditions imposed in the CFO & HWA

clearances are Annexed at Annexure — 7.
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It is observed that the unit has taken steps to comply with 35 out of 44 conditions imposed in the

integrated CTO& Authorisation under HW Rules issued by the TSPCB. However, 9conditions

viz. (i) No provision made for monitoring of HCL in the process vent as per the Consent
condition, (ii) LTDS and HTDS ETP found inadequate, (iii) the flow meters installed are not

indicating the accountability to ensure ZLD system, (iv) Inadequacy of Odour control measures

in ETP, (v) Inadequate control measures to process emissions were found partially complying,
(vi) non installations of online TDS meter for HTDS effluent and (vii) Odour control at MEE

found not complying.

5(d) Status of Pollution Control Measures taken to prevent the pollution:

i.

»

Water & Waste water

The unit uses water for consumption of 11.35 KLD for all purposes. The unit is
generating 4.9 KLD of process & Washings effluents, 0.6 KLD of DM Plant softener
regeneration& Scrubber, 0.64 KLD of Boiler blow down& Cooling water blow down
and 1.0 KLD of Domestic waste water. During the period from Jan'2021 to
Dec’2021, the industry has water consumption of 10.66 KLD.

As per the CFO, the unit is collecting LTDS effluent @ 1.64 KLD and HIDS @ 5.5
KLD. The LTDS being treated through ETP comprises of Collection tank, acration
system, settling cum separation tank followed by RO system. The RO permeate being
utilised in Utilities and RO reject being sent to MEE along with HTDS effluent. The
HTDS and RO reject being concentrated through three stage Falling Film Multi
Effect Evaporator(MEE) followed by ATFD to recover salt as final waste. The MEE
condensate being sent to LTDS ETP. During the period from Jan’2021 to Dec’2021,
the industry has waste water generation of 6.74 KLD ( HTDS-5.19 KLD & 1.55
KLD-LTDS).

As per the monitoring carried out by the Committee, COD and TDS reduction was
observed 35% and 37% respectively in LTDS ETP. As per the COD reduction, the
conventional treatment is not adequate, the reduction of TDS indicates the
possibilities of dilution because TDS can not be reduced through conventional
treatment. The RO efficiency was observed only 21.6 % whick indicates the
inadequacy of treatment plant to treat the LTDS effluent.
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The unit claims that they are achieving 25% TDS Concentration through MEE, from
the analysis results the MEE efficiency also observed very poor, the TDS
concentration was increased from 2.7% to 9.0 % through MEE and it is inadequate to

achieve the desirable limit of 25 % TDS concentration to recover the salt.

Source emissiom and Process vents:
The industry has coal fired boilers of capacity 6 TPH, 8 TPH provided with separate
Bag filter followed by Mechanical dust collector as APCE followed by common
chimney of height 30 mtrs.
The unit has connected the process vents to the double condenser followed by
scrubbing system. As per the Consent issued by TSPCB, the process vent is
required to monitor for HC1 concentration, however no provision is made in the
process vent for monitoring of HCL.
As per the Monitoring report of source emission from boiler, PM (86 mg/Nm®),
SO, (168 mg/Nm®) and NOy (220 mg/Nm®) was found meeting with prescribed
Standards of TSPCB which indicates the adequacy of pollution control measures
taken by the unit.

The unit has not provided online emission monitoring system to the boilers.

Compliance under HW Rule :

As per the Authorisation issued by the TSPCB, Authorised quantity of Sludge and
ATFD salt is 467.2 kg/day (170.52 MT/Annum). During the period from Jan'2021
to Dec’2021, the industry has Hazardous waste generation (ATFD salt) of 144.85
MT/Annum

Solvents Used & Control measures adopted to control VOCs

“* The industry has 5 Nos of Two stage scrubbers with online pH meters for control of

process emissions.

>

¢ The unit is claiming that they have distillation column with double condenser and
circulation of RT water & chilled water, condenser vents are connected to
scrubber, The scrubbers are maintained with neutralised agents. The loss through
condenser vent is reported in the range of 200 to 432 Ltrs/day, these vents are
connected to scrubber. During scrubbing, scrubbed solvent may dispersed in the

Jorm of VOCs and causing odour nuisance in the surrounding area.
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6.

Other observations made during field visit:

The unit was informed that, M/sHychem Laboratories was established in the year 2009
and engaged in manufacturing of Drug intermediates and Fine Chemicals. The present
management i.e M/s Hindys Laboratory Pvi., Ltd., has taken over the unit in 2015 and
obtained consent for eight products, but started manufacturing seven Bulk drug
intermediates viz Dichlorophenyl Dihydro Napthalenylidene (DDN), Omeparazole
intermediate, Dimethyl Propanamine (DMP), Camphor Sulfonyl Chloride (CSC), CBZ L
Valine, Ter-butyl Pyrimidin Acetate(TPA) and Carbamyl Methyl Hexanoic (CMII).
Presently, manufacturing 5 products viz DDN, DMP, CBZ L Valine, TPA and CMH.

The applicant reported the water pollution since 10 years, hence the committee asked the
details of products manufactured, Treatment system provided, details of Hazardous waste
storage facilities by earlier unit(i.e., before 2015 year), however no details were made
available by the present management before the 2015 data.

The committee has taken reconnaissance survey around the unit, no visible disckarge was
observed, one more farmer reported the obnoxious smell in the bore well water which is
being used for cultivation of paddy.

During Committee visit, the applicant son Mr. Vishnu submitted reports of Water & Soil
quality obtained from Agricultural Department. As per the report dated 17.12.2019, the
bore well water sample categorized as C4S1 which states that the water is not suitable for
cultivation under normal condition. If this water is used for moderate type of lands under
necessary situation, the soil turns salt. This water can be used of light sandy soils by
providing proper drainage [acility. But, more water taps are used to dissolve salt in the
water and proper drainage facility shall be provided to drain out the salt. Saline resisting
crops like ragi, paddy, etc shall be used. This water is not suitable for agriculture under
normal conditions. As per the soil sample report dated 17.12.2019, the nature of the soil
is light, moderate pH, salt index (EC) normal, organic carbon less, available nitrogen is
also less (100), available phosphorous is more (27), available potash is less (31). Copy of
the report is enclosed as Annexure - 8

Nearby village people reported obnoxious smell in the night time.

Assessment of Environmental damage on account of operation of respondent unit:

6(a) Status of Ambient Air Quality and TVOC in the surrounding area of Respondent Unit :
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The Committee monitored the ambient air quality as well as VOC in 3 locations to assess

the impact of operation of respondent unit during February 03 -04, 2022. The Results of
Analysis of Ambient Air Quality monitored are depicted below:

Table No. 2 (a): Results of Analysis of Ambient Air Quality Monitored

S. | Location PM, SO, NO;, Ammonia

No pg/m’ | pgm’ | pg/m’

1 AAQ Monitoring carried | T Shift 48 42 19 20
out at periphery of the 4.1 24 BDL
industry near Southside
compound wall of the I 45 4.0 20 22
industry in  Upwind | Shift
direction of Veliminedu 4.4 23 BDL
(V),  Chityal (M),

Nalgonda District. (GPS | U | 3 s i !
N 17°13°48.07° &E 25 2% BDL
79°1°57.16™).

24 hr average 49.66 4.25 22 21

2 AAQ Monitoring carried | I Shift 55 4.0 18 20
on top of the residence of
Sri. MettuSaidulu, near 4.0 22 20
Mission Bhagiratha water
tank in  Downward II 61 4.2 23 BDL
direction of Veliminedu | Shift
(V), Chityal M), 4.4 24 BDL
Nalgonda District. (GPS
N 17°1341.77 &E| 1 66 4.1 20 21
79°1722.2%). Shift

4.5 23 BDL
24 hr average 60.66 420 21.66 20.33

3 AAQ Monitoring carried | [ Shift 57 4.5 24 BDL
in the agricultural land of
Sri. 5.0 26 BDL
Ch.Ramachandaraiah, ;

S/0.Durgaiah, Sy | I 48 4.8 25 BDL
n0.348/E of Veliminedu | Shift 4.6 22 21
(V),  Chityal (M),
Nalgonda District. (GPS | III 67 4.3 24 BDL
N 17°13’31.6” &E | Shift 49 20 21
79°1°45.2”).
24 hr average 57.33 4.68 23.66 21.00
National Ambient Air Quality 100 80 80 400
Standards for 24 hr Average




From the above analysis report, it is observed that PM10, SO,, NO; and Ammonia concentration

,‘" )
"““-q._

were found within the prescribed standards of National Ambient Air Quality Standards.

Table No. 2(b): Results of Volatile Organic Compounds (VOC)

) o . ) Results
S.Ne. | Monitoring Location Timings
YOC Average Values (ppm)

(12:00 PM to 2:09 PM) 0.000
(2:00 PM to 4:00 PM) 0.000
(4:00 PM to 6:00 PM) 0.004
(6:00 PM to 8:00 PM) 0.008

Volatile Organic
Compounds (VOC) (8:00 PM to 10:00 PM) 0.000

recorded near Southside
compounc wall of the | (10:00 PM to 12:00 AM) 0.018
D) | industry in Veliminedu
(V). Chityal (M}, (12:00 AM to 2:00 AM) 0.020
Nalgonda District.

(GPS N 1713°48.07" & (2:00 AM to 4:00 AM) 0.016

E 79°1°57.167).
(4:00 AM to 6:00 AM) 0.022
(6:00 AM to 8:00 AM) 0.008
(8:00 AM to 10:00 AM) 0.004
(10:00 AM to 12:00 PM) 0.022




S.No. | Monitoring Location Timings Results
VOC Average Values (ppm)
2) Volatile Organic {12:30 PM to 2:30 PM) 0.000
Compounds (VOC)
recorded near the (2:30 PM to 4:30 PM) 0.020
residence of Sri. Mettu
Saidulu, near Mission (4:30 PM to 6:30 PM) 0.044
Bhagiratha water tank in
Veliminedu (V), Chityal (6:30 PM to 8:30 PM) 0.008
(M), Nalgonda District.
(GPSN 17°13°41.7° & [ (8:30 PM to 10:30 PM) 0.006
L'79M 2227,
(10:30 PM to 12:30 AM) 0.021
(12:30 AM t0 2:30 AM) 0.004
(2:30 AM to 4:30 AM) 0.008
(4:30 AM to 6:30 AM) 0.026
(6:30 AM to 8:30 AM) 0.024
(8:30 AM to 10:30 AM) | 0.024
(10:30 AM to 12:30 PM) 0.060
Results
§$.No. | Monitoring Location Timings
VOC Average Values (ppm)
{1:00 PM to 3:00 PM) 0.020
Volatile Organic (3:00 PM to 5:00 PM) 0.008
Compounds (VOC)
recorded near the Sri. ™ 506 P10 7:00 PM) 0.000
Ch. Ramachandaraiah
3) | Sfo. Durgaiah, Sy. No. ™00 prrio .00 M) 0.000
348/E of Veliminedu
(V) Chityal M), (9:00 PM to 11:00 PM) 0.040
Nalgonda District. (GPS
N ”03,3’3'-6”&]3 (11:00 PM to 1:00 AM) 0.044
797174527,
(1:00 AM to0 3:00 AM) 0.020




| (3:00 AM to 5:00 AM) 0.060
! (5:00 AM to 7:00 AM) 0.050
(7:00 AM to 9:00 AM) 0.008
(9:00 AM to 11:00 AM) 0.022
(11:00 AM to 1:00 PM) 0.020

As per the VOC monitoring very less concentrations were reported in all three locatiors,
However , the team felt strong VOC odour near to ETP area as well as in the area of solvent

recovery system.

6(b) Status of Ground water quality in the surrounding area of respondent unit:

The Committee collected the water samples in 8 locations to assess the impact of

operation respondent units, the Analysis results of samples taken from applicant land

and other surrounding areas are depicted in Table 3:
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Conclusion of the Committee based on Field observations and monitoring

results:
After detailed monitoring, field observations and analysis reports of samples taken,

the Committee concluding as below:

M/s Hindys Laboratory Ltd.,

The respondent unit M/s Hindys Laboratory Ltd.,was taken over in the year
2015 from M/s Hychem Laboratories and started production from the same year.
As per the applicant information, the contamination of water was reported since

10 years i.¢ before starting operation of unit by existing management.

The unit is having all requisite permissions /clearances from Boiler Inspection
Department, Petroleum & Explosives Safety Organisation, MOEF&CC.
Factories Department, Panchayath Raj Department and Telangana Pollution
Control Board. The list of permissions obtained is tabulated in Table No. 1.

The unit has valid integrated consent under Water & Air Acts and Authorisation
under H&OW Rule 2016. However, 35 out 44 conditions imposed were found
complying and remaining 9 conditions were found partially / non compliance.
The major non compliance observed are online monitoring systems installed in
the ETP, non-installation of online TDS meter, non installation of online
monitoring system in Boiler stack and inadequate control system provided in the
process vents and solvent recovery system which is causing odour nuisance in

the surrounding area.

Ministry of Environment, Forest and Climate Change, has accorded
Environmental Clearance to M/s. Hindys Lab Pvt Ltd., for expansion o Bulk drug
and intermediates manufacturing unit from 5.25 TPM to 150 TPM at Sy. Nos.
289-292, Village Veliminedu, Mandal Chityal, District Nalgonda, Telangana
vide letter no. 1A-J-11011/114/2017-TA 1I(I) dated 09.04.2020. Products are

manufactured as per earlier Consent granted by TSPCB. No products mentioned
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in the EC are manufactured by PA, at present. They are in the process of the

implementation of the activities proposed in the expansion of their project.

As per the monitoring results of ETPs indicates that the ETP installed to treat
Low TDS effluent was found not adequate, only 35 % efficiency was observed
w.r.t COD reduction through conventional treatment. The RO efficiency

(21.6%) also found verv poor.

As per the analysis results of treatment system provided for treating High TDS,
the efficiency of MEE was found very poor. The TDS concentration was
increased from 2.7% to 9.0 % through MEE and it is inadequate to achieve the

desirable limit of 25 % TDS concentration to recover the salt.

The flow meter installed as a part of online monitoring to ensure ZLD also
found not proper and not ensuring the accountability of effluent generated,
treated through RO, RO permeate & RO reject, Similarly in MEE section also

flow meters installed are not ensuring the achievability of ZLD system.

The unit has not provided the online monitoring system to stack attached to 6
TPH & 8 TPH coal fired boiler. As per the Consent issued by TSPCB, the
process vent is required to be monitored for HCI concentration, however no

provision is made in the process vent for monitoring of HCI.

As per the Authorisation issued by the TSPCB, Authorised quantity of Sludge
and ATFD salt is 467.2 kg/day (170.52 MT/Annum). During the period from
Jan’2021 to Dec’2021, the industry has Hazardous waste generation (ATFD
salt) of 144.85 MT/Annum.

The solvent loss through condenser vent is reported in the range of 200 to 432
Lirs/day, these vents are connected to scrubber. During scrubbing, scrubbed
solvent may dispersed in the form of VOCs and causing odour nuisance in the

surrounding area.



B. Environmental Damage including Air, Water & Soilhas been caused on

account of the operation of respondent unit:

i. Damage to the Air Quality :

.

As per the ambient air quality monitoring conducted around respondent unit, the
PM10, SO,, NO, and Ammonia were found within the standards of Ambient Air
Quality Hence, no Monetary loss atfracts w.r.t Ambient Air Quality.

Damage to the Ground water and Soil in the Applicant Land as well as in
Surrounding area :

As per the monitoring conducted by committee, Bore well water in the applicant
land was reported the smell of solvent, presence of COD and BOD indicates the
contamination of bore wells. Total dissolved solids, Total alkalinity & Hardness
and Magnesium found exceeding the drinking water standards. Chloride and
calcium concentration also found to be high in one well out of three monitored.
Bore well samples taken from neighbouring agricultural land was found to be
within the drinking water standards except TDS concentration. The Bore well in
Agricultural land located behind respondent unit also observed light smell. Total
dissolved solids, Total alkalinity & Hardness and Magnesium found exceeding the
drinking water standards.

As per the rteport of Department of Agriculture vide letter No.
D8/124/Pollution/2022 dated 15.02.2022, the borewell water samples are
categorized C3S1, which is High salt content and low sodium content i.e., this
water is suitable for many types of soils and crops in normal conditions. 1f this
water is used for heavy soils, shall be cultivated within a short period of time to
obtain crops & while giving water moisture shall provide proper drainage facility.
Abundant quantity water is necessary to improve physical condition of the soil and

for high production.

As per the report of Department of Agriculture vide letter No.
D8/124/Pollution/2022 dated 15.02.2022, it states that the soil is not affected and



can be used for cultivation hence, it is recommended that the bore water can be

used for irrigation with reclamation measures and soil can be useful for

cultivation.

ili. Compensation on account of Loss of Soil fertility due to ground water
contamination in Applicant land:

As per the bore well monitoring dated 03.02.2022, it is confirmed that slight
contamination and high TDS, Total Hardness, Alkalinity and Magnesium. In the
year 2019, the agricultural department also certified that the bore well water is
not fit for cultivation purpose. The applicant also informed that since no crop is
cultivated due to contamination, during committee visit no standing crop was
observed in the applicant land, but standing crop was observed in neighbour
agricultural land, the water used in that land also collected and observed that
except TDS, other parameters were found within permissible limit. Hence,
Committee felt to calculate the crop loss due to ground water contamination in
applicant land, the following data was obtained from the agricultural department

to calculate the compensation to applicant;

The applicant Land: 3 acres
Crops cultivated: Paddy, Cotton
No of Crops per year: Paddy (2 Crops), Cotton (1 Crop)
Crop yield per Acre: Paddy — 4028 Kgs/ Acre / Year, Cotton — 584
Kgs/Acre/Year
Minimum Support Price: Paddy (Rs. 1881=00 per quintal avg);
Cotton ( Rs. 5800=00 per quintal avg)

No of years of non cultivation in Applicant land: 10

Compensation to be paid to the Applicant:
For Paddy: Hence, Average for 1 year for 3 acres: Rs.2,27,300.04

For 10 years period (As sought by the applicant): Rs. 22,73,000.40
For Cotton: Hence, Average per | year: Rs. 1,01.616.00

For 10 years period (As sought by the applicant): Rs. 10.16,160.00



The committee observed paddy cultivation adjacent to applicant land, hence committee
considered paddy crop for compensation, accordingly compensation towards crop loss is
worked out is Rs 22,73,000.00.

The detailed calculation of crop loss compensation is enclosed as Annexure - 10

iv.

Environmental Compensation on account of non- compliances:

The Committee observed major violations of M/s Hindys Lab and the same is
recorded in the section 7A. As per the complaint received from the applicant,
TSPCB has reviewed the industry on 06.11.2020 and issued directions vide order
dated 18.11.2020 and also forfeited Bank Guarantee of Rs.2 Lakhs.

The Board has issued directions to the industry vide order dated: 18.11.2020
observed non compliances for 28 days of period from 18.11.2020 to 15.12.2020.
The Board has inspected industry to verify the compliance in connection with
CFO (Phase-I) and non compliance observed for a period of 308 days from
17.02.2021 to 20.12.2021. Total days of non-compliance of the industry observed
arc 336 days.

Hence, the Committee opines to calculate EC as per CPCB formula:

EC=PIxNxRxSxLF

Where,

EC = Environmental Compensation in INR

PI = Pollution Index of Industrial sector (Red — 95)
N = Number of days of violation took Place (date on which non
compliance observed and to till date of rectification)

R = A factor in Rupees for EC (Rs. 250/- may be assumed)

S = Factor for scale of operation (Large — 1.5)

LF = Location factor (the unit is located in Veliminedu village,
Nalagonda District and population is less than 10 lakh = 1)

Pollution Index of Industrial sector (PI): TSPCB has categorised this industry
into red- large category, average pollution index is 95.
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Number of days of violation (N): 336.The number of days for which violation
took place is considered as the period between the day of violation observed
and day of compliance verified by the TSPCB/CPCB. As per the records of the
unit, 336 days is considered of period of violation for estimating EC.

Scale of operation (S): The industry is considered as large, thus scale of
operation (S) for EC estimation is considered as 1.5.

Location factor (LF): The industry is located in Veliminedu village, Nalgonda
District and the total population within village boundary and up to 10 km
distance from the municipal boundary of the city is less than 1 million. Thus
location factor (LF) is considered as 1 for EC estimation.

Factor in rupees (R): As per the environmental compensation estimation
guidelines factor of rupees may be minimum of Rs 100/- and maximum of Rs.
500/-. The factor of rupees is considered as Rs. 250/- for estimating
environmental compensation for this industry, considering its pollution
potential

Period of non-|PI LF R(Rs) N Environmental

compliance compensation
(Days)

18.11.2020 to| 95 1.5 1.0 250 336 | Rs.1,19,70,000/-

15.12.2020

& 17.02.2021 to
20.12.2021

v.  Total EC recoverable on account of Loss of Soil fertility due to ground water
contamination in Applicant land and Non compliance from Respondent unit:

Compensation on account of loss of crop:
For Paddy: Rs. 2273000.00

Compensation on account of non compliance: Rs.1,19,70,000/-

Total compensation recoverable: Rs.14243000.00/-

The unit shall pay compensation for Paddy Crop Rs. 2273000.4 to the
applicant for causing loss of crop and EC of Rs.1,19,70,000/- to CPCB/TSPCB

for non-compliances observed by the committee.




v

4 =
(2@1
\__,/

Mitigations/suggestions to prevent the pollution caused:

As per the conditions of EC and CTO, respondent unit is required to install
online monitqring system to stack attached to Boilers and also to make provision

of HCI monitoring including online monitoring in the process vent.

To take immediate steps for upgradation of ETPs provided to treat Low TDS and
High TDS and to take third party (preferable NEERI) assessment of the same to

ensure the adequacy to achieve ZLD system.

To install Electromagnetic flow meters with rate of flow and cumulative flow at
inlet of RO Feed, RO permeate and RO reject generated, separate flow meter
for accountability of RO permeate utilised in the process/utility, Flow meter for
RO reject taken to MEE. Similarly, Flow meter for MEE feed, MEE condensate
generated and feeder to ATFD and to connect all flow meters to TSPCB server.
The flow meter at RO Feed, Reject taken to MEE, MEE feeder and ATED feeder
flow meter, PTZ camera with night vision to CPCB server to ensure the

operation of ZLD system.

To take immediate steps to upgrade the control measures installed in process vent
to reduce the VOC emissions and also to improve the efficiency of solvent
recovery system as well as to upgrade the control measures provided. The same
shall be assessed by the third party (preferable NEERVIICT) to ensure no odour
shall be reported by the surrounding people.

A detailed study on the issue of ground water contamination in and around the
respondent unit of M/s. Hindys Laboratory Pvt., Ltd., in Veliminedu Village
should be carried out by the National Geophysical Research Institution,
Hyderabad to address the grievances of the applicant and other farmer regarding
ground water contamination and to take follow up action by the TSPCB. The
study should be completed by NGRI within six months. The cost of the study
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should be given by the M/s. Hindys Laboratory Pvt., Ltd., since the unit has taken
modification after taking over the earlier management.

¥"  The committee opines that bore well water from applicant land can be withdrawn
for industrial purpose in order to reduce the contamination.

By considering the above facts and observation of the joint committee, the Hon’ble
Tribunal may pass appropriate order(s) as deemed fit.

Signature of Committee Members:

G\
Sh. G. Hanumantha Reddy
JCEE, TSPCB, Zonal Office
Ramachandrapuram,

ob~t

Dr. E. Arockia Lenin
Scientist C, RO, MoEF&CC,
Hyderabad

H D Varalaxmi
Regional Director- Chennai,
_Central Pollution Control Board

CA~=)

Sh. V. -
Additional Collector & Additional
Dustrict Magistrate, Nalgonda
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ANNEAURE -4

Item No. 03 (Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
(By Video Conferencing)

Original Application No. 181/2020
(LA. No. 212/2021)
Chepuri Ramachandraiah Applicant
Versus

State of A.P. Respondent

Date of hearing: 18.11.2021

CORAM: HON’ELE MR. JUSTICE ADARSH KUMAR GOEL CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’ELE DR. NAGIN NANDA, EXPERT MEMBER

Respondent: Mr. Mr. Dhananjay Baijzal, Advocate for TSPCB
Mr. K.S. Viswanathan, Advocate for Hindys Lab Pvt. Ltd.

ORDER

1 Grievance in this application is against violation of environmental
norms by Hindys Chemical Factory, causing air and water pollution,
adversely affecting the cattle and crops and public health in Village

Velminedu, Chityala Mandal, Nalgonda Distzict, Telangana.

a2 Vide order dated 01.12.2020, the Tribunal sought a factual and
action taken report in the matter from the State PCB and the District

Magistrate, Nalgonda.

3. Accordingly, the joint Committee has filed its report dated
21.10.2021. It is stated that an inspection was conducted on 22.02.2020.

Complaint filed before the Telangana State Human Rights Commission
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(TSHRC) dated 23.06.2020 was also received by the State PCB on being
forwarded to it by the Commission. The matter was considered in the task
force meeting of the Board on 06.11.2020. In view of the violations,
forfeiture of bank guarantee to the extent of Rs. 2 lakhs was recommended.
Board accordingly gave direction dated 18.11.2020. Water samples were
collected on 26.02.2021 and sent to the laboratory. Water is not fit for use
of irrigation. The RSC (Residual Sodium Carbonate) is 14.80 (Normat 1.25-
2.50) which needs a lot of reclamation measures. With regard to soil testing
report, the soil is not badly affected but if it is irrigated with bore water,
there will be adverse effect on yields and quality of the produce. Hence, it
is recommended that the bore water cannot be used for irrigating the said

land.

4. The direction dated 18.11.2020, annexed to the report, inter alia
shows that the industry was causing water and air pollution. Application
for renewal of consent was under pracess. The industry had not provided
dyke walls, CC flooring/Impervious lining and collection pit to some of
Spent/Mixed solvent storage tanks. During inspection, spillages of
Spent/Mixed solvents were observed near these storage tanks due to
leakages in the tank valves. The industry had stored about 250 drums of
Spent/Mixed solvents and 8 drums of Organic residue on naked ground
in open area. During the inspection, the totalizer value observed in the
flow meter provided at Stripper inlet was 35397.41 m3, but the value
recorded in the Log register was 34390.24 m?3. Large variation was
observed. The industry was not maintaining proper records of operation cf
MEE plant, Bioclogical ETP, RO and Energy meters readings. As per the
records, during the last 6 months period of March'2020 to August'2020,
the industrv had manufactured 7 consented products and the quantity

manufactured is 177.8 Kg/day as against consented 175 kg/day.
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The remarks of the State PCB are as follows:-
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17.

18.

19.

20.

21.

10.

Trhe industry has not provided dyke walls, CC
Jeoring/Impervious lining and collection pit to some of
Spent/Mixed solvent storage tanks. During the inspection,
spillages of Spent/Mixed solvents were observed near these
storage tanks due to leakages in the tank valves.

The industry has stored about 250 drums of Spent/Mixed
solvenis and 8 drums of Organic residue on raked ground in
open area.

As per the records, during the last 6 mcnths period of
March’2020 to August'2020, the industry has manufactured 7
consented products and the quantity manufactured is 177.8
Kg/day as against consented 175 kg/day.

As per the records, during the last 6 months period of
March' 2020 to August'2020, the water consumption is 10.76
KLD (avgj as against consented 11.35 KLD & the waste water
generation is 6.70 KLD (avg) as against consented 7.14 KLD.
The industry is storing the hazardous waste in separate place
under the aeration tanks of Biological ETP. during the last 6
months period of March' 2020 to August'2020, the industry has
sent ATFD salts (FE salts) - 373.22 Kgs/day favg) against
consenied capacity- 261.5 Kgs/day to TSDF and Organic
residue 404.66 Kgs/day favg) against consented capdcity-
266.8 Kgs/day to cement industry and In organic solid waste -
306.3 Kgs/day f(avg) against consented capacily - 205.7
Kgs/day to TSDF & Cement industry. During inspection nearly
MEE sults of - 15 tons, Organic residue - 8 drums stock was
observed in the premises”

WHEREAS, the Board after carefu! consideration of the
material facts of the case, hereby issue following Directions
to your industry fo comply with:

i The industry shall not operate without Conseni of the
Board.

2. The industry shall comply with CFO&HWA conditions
issued by the Board scrupulously.

% The industry shall not manufacture any new products /
un-consented products without CFE & CFO of the Board.

% The industry shail restrict the quantities of production,
products, water consumptions including the recycled
water, waste water generation & disposal, hazardous
waste generation & disposal etc., within the permitted
quantities as mentioned in the CFO&HWA order and
shall\ maintain the records separately.

5. There shall not be any spillages / discharges of
chemicals / ejfluents on ground. The drums containing
chemicals & wastes shall be stored on elevated platform
provided with leachate / spillages collection pit. In no
case the drums shall be stored on. open ground.
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6. The industry shall provide IP camera to LTDS and HTDS

effluents.
7. The industry shall submit afresh Bank Guorantee of Rs.2

lakhs towards recoupment of forfeited Bank Guarantee
and extend the validity of Bank Guarantee submitted io
the Board from time to time before expiry till further
orders of the Board.”

a. Project proponent has filed I.A No. 212/2021 to be added as a party

and inter alia stated that some of the land is under acquisition.

7. We have heard learmned counsel for the State PCB as well as the
project propanent. Even though the report is not complete on all respects,
i is clearly acknowledged that there are serious violations as noted above
resulting in damage to the soil guality and water in the area. The unit has
been manufacturing more than the consented capacity and not
maintaining record and also not complying with the consent conditions.
Only action taken by the State PCB is forfeiting the bank guarantee to the

extent to Rs. 2 lakhs.

8. In view of the above, further remedial action is necessary, after

ascertaining a factual position.

a Accordingly, we constitute a four member joint Committee of
MoEF&CC, CPCB, State PCB and the District Magistrate, Nalgonda. The
nodal agency will be the CPCB and the State PCB jomntly. Joint mecting of
the Committee may be held within two weeks. The joint Committee may
undertake visit to the site and interact with the stakeholders and evaluate
compliance status in all respects, including air, water, soil, ground water,
compliance of the consent and EC conditions and the quantum of
compensation required to be recovered, in the light of the violations fo und.

The project proponent may be given opportunity of being heard. The
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Committee may give its report within three months by email to the

Southern Bench of this Tribunal.

List for further consideration on 24.03.2022 before the Southern

Bench of this Tribunal.

A copy of this order be forwarded to the CPCB, MoEF&CC, State PCB

and the District Magistrate, Nalgonda by email for compliance.

The registry may forward the record to the Southern Bench for

further proceedings.

Adarsh Kumar Goel, C?
Sudhir Agarwal, JM

Dr. Nagin Nanda, EM

November 18, 2021

Original Application No. 18172020
(LA. No. 21272021)

AB
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@ ANNEXURE-2

Item No.1:-

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 238 of 2021 (SZ)
[Earlier O.A. No.181/2020 (PB)]
&

LA. No.187 of 2021 (SZ)
[Earlier 1.A. N0.212/2020 (PB)]

(Through Video Conference)

IN THE MATTER OF:

Chempuri Ramachandraiah
..Applicant(s)

ipal Secretary of Telaggg—g‘_ggi;_ )
nce e Technology, AN

Date of heM__iﬂ_ 21.
s g

| >
ﬁ
O

|
CORAM: “ |
HON'B . SATY

For Applicant(s): _ None.
For Respondent(s). ” H. Yasmeen r R1 & R3.

Ms. J. Dayana represented

Mr. T. Sai Krishnan for R2.

Mr. K.S. Viswanathan (Applicant - L.A))

ORDER

1. The above case has been registered by the Principal Bench of National
Green Tribunal, New Delhi, on the basis of the letter petition received from
one Mr. Chempuri Ramachandraiah alleging that lot of violations have

been committed by the Hindys Chemical Factory, causing air as well as
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water pollution in Velminedu Village, Chityala Mandal, Nalgonda District
in State of Telangana.

. As per order dated 01.12.2020, the Principal Bench of the National Green
Tribunal, New Delhi had directed the Telangana State Pollution Control
Board and the District Magistrate, Nalgonda to look into the matter and
file a report ard designated the Telangana State Pollution Control Board as
nodal agency and the case was posted to 02.03.2021 for consideration of
report.

. Thereafter, the matter was adjourned from time to time by notifications

and again, it was taken up on 18.11.2021 and considered the investigation

report submj

ﬁ also certain proceedings initiate‘n tle basis of the

, appointed a
*vesfs &
C]muange‘:,{u) Central Polluhon Control Board, (ii’i_]_”g‘el

tion mmﬁBoard and (w) the District \.-Iacrzslratay-Nal

it nda to go
e
into e od fhe caseito this
/)
22/ ﬂw\nw the
takerr Qg toda cowre ardin
"b “.P lztBﬁW@ garding

renumbering m cas% transfer to this B z '
=

. In the meantime, the industry against whom certain allegations have been

interventior e'State Human Rights Commission aﬂd
Joint fittee compnsmg of (1) Ministry of En\'lronm

State

Bench,

made, filed an interlocutory application as LA. No.212 of 2020 (PB) before
the Principal Bench and thereafter, no orders have been passed in that
interlocutory application. After transfer to this Bench, the same has been
renumbered as L.A. No.187 of 2021 (SZ). Since certain allegations have
been made against the industry and even as per the decision of the
Hon'ble Apex Court, confirming the Suo Motu powers of the National

Green Tribunal, it was observed that Principles of Natural Justice, will
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have to be adhered to and the procedure under the respective statues has
to be followed, even for exercising and passing orders by registering Suo
Motu cases.

5. So under such circumstances, it is necessary to allow the interlocutory
application to implead the applicant who wants to come on record. So, the
interlocutory application [L.A. No.187 of 2021 (SZ)] is allowed and the

applicant in [LA. No.187 of 2021 (SZ)] is impleaded as additional 4t

Respondent. With the above and directions, I.A. No.187 of

2021 (SZ) is disposed of. ¥ '\‘{%p«- g

6. The Registry is directed to carry o_g}l‘i‘he 3m£ndment in the cause title.
7. If the new cl 4“1 Resp'niﬁﬁu' Waflted to fhny reply to the

TnE Tt

"gl{d also ob}é{:hs (1f any) to ‘the t submitted

at hberty b0 file thi¥same before this Tribu ore the

g,_,é;ata - \‘
- T

8. In the m antzuﬁ the ofﬁr:tal respondénts are also d:rﬂded ti file their

res%se regardin; egauons made ﬂ‘lf}he let
before xtl‘h\e é date, so consider tllggzrther “aons (if

24

tition

file an interim report before the next hearing d
10. The newly added party is also directed to serve the copy of the objection to
be filed to the members of the Joint Committee, so that they can consider
those aspects while filing the report. If such objections were filed, then the
Joint Committee is directed to consider those aspects as well, while filing
the report.
11.The Joint Committee as well as the respondents are directed to file their

respective report as well as independent response before this Tribunal on
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or before 17.01.2022 by e-filing in@form of Searchable PDF/OCR
Supportable PDF and not in the form of Image PDF along with necessary
hardcopies to be produced as per Rules.

12. The Registry is directed to communicate this order to the members of the
committee and also to the official respondents by e-mail immediately so as
to enable them to comply with the direction.

13.For completion of pleadings and consideration of report, post on

17.01.2022.

Sd/-
(Justice K. Ramakrishnan)




ANNEXURE -3

C ANNE XURE-3

Minutes of the joint commitiee meeting constituted as per the Hon'ble
NGT order dated November 18, 2021 in the matter of O.A. Ne.181/2020
(PB), in case of Chepuri Ramachandraiah Vs State of Telangana.

In compliance to the Hon'ble NGT order dated 18.11.2021, in case of O.A. No. 181 o

2080, the committer was constituted comprising of following officers:

I Sh.V Chandra Sheker, Additional Collector & Additional District Magistrate,
Nalgonda
Smt. H. I3 Varalaxmi, Scientist E, CPCB, Regional Directorate Chennai

rd

3. Dr. E. Arockin Lenin, Scientist C, Integrated Regional Office, MoEF&CC,
Hvderabad

4. Sh. G. Hanumantha Reddy, Joint Chief Environmental Engineer, TSPCB, Zonal
Office Ramachandrapuram, Hvderabad

CPCB convened first joint committee meeting on December 13, 2021at 500 PM
through online.all the committee members attended and provided suggestions. Smt.
H. D. Varalaxmi, from CPCB welcomed all the members and briefed about the case.
She also informed that the case was originally filed at NGT, Principal Bench, Delhi
and presently is been transferred to NGT, Southern Zone, Chennai and renamed as
O A. Ne. 238 of 2021 and the case was heard at SZ, Chennai on December 8, 2021.
The NGT directed the committee to submit the report ur atleast the interim report by
Jlanuary 17, 2022 and posted the case for hearing on January 17, 2022.

The committee members had deliberation on NGT order and the following decisions
were taken by the committee members for compliance of NGT' orders dated
18.11.2021 and 8.12.202].

i. TSPCB offivials to provide all pervious documents/ reports submitted carlier
to NGT in this case.

ii. To interact with the project propenent, nearby villagers and other
stakeholders during 1* week of January, 2022
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i, To inspect the mdustry (M/s . indys Chemical Laboratory Pyt Lid.
Nalgonda),monitoring and sampliny in and aroussd the industry during third
week of January, 2022,

iv. TSPCB W make necessary arfang ments for the collection anul analysis of
samplos.

v. TSPCB lo provide logisbcs arrangements for committes members ftor
compiiance of NGT orders dated 15.11.20 and 8122021

vi  CPCB for providing technical guilance, report preparaion and filling of
committee report before NGT, 57 (L hennai).

Scope of the Joint Commiltee members:

Tha: inllmvug is the scope of the pint Lcmmitiee constitused as per the NGT onders
dated 18.11 2021 and 8.12.2021: '

1. The joint committee to visit the ~ite and interact with the stakeholders

2 To evaluate compliance ststss in respect of air, waier, soil, ground water,
compliance of consent & BC conditions

3. To quantum cmm&mﬁhghtdvmmd.

4. To submit at least interim feport by January 17, 2022

5. To submit the consolidated ~detailed report within three momths i

24032002
SRR S, 2
Ny =
Sh. G. Hanumantha Reddy,  Sm. 11. D. Varalaxmi Dr. E. Arockia Lenin,
JCEE, TSPCB, Zonal Office  Scientist E, CPCB, Scientist €, IR0,
Ramachandrapuram Regiunal Directorate MoEF&CC, Hyderabad

Chennai

G (""

Sh. sgc('@:@s.—
Additional Collector &
Additional District

PN R D peese o Wbalareens ofl w
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@ ANNEXURE-5S

Annexure — 5
Committee Inspection report of M/s Hidys Lab Pvt.. Ltd.,

Date of Inspection: 03.02.2022

A. General Information:

"01. | Name of the M’s Hindys lab Private Limited

. industry & Sy .No0:290 & 291 Veliminedu(V)
| Complete ChityalaMandal.Nalgonda District - 508114
': | Postal Address:
02.  Name of B. Sreenivas Reddy
| Contact person = AGM-Operations (Factory Manager)
with | Mobile no. : 9100071901
| designation Sreenivasreddy.b@hindyslab.com _
Phone & Fax ! .
| No/Email:
| 03.  Yearof 2009 (New management - M/s Hindys lab Private Limited has 1aken over from M/s

| commissioning | Hychem Laboratories in the year 2015)

| 04. | Category of | Large
,! Industry | |
| 05. | Installed 163.875 TPA
: Capacity, TPA |
| 06. Energy | I
' required, 2019-20 | 202021 | 2021-2022(Up to }
| KWH/MT . ' Dec-21) i
: Energy consumption for | 5190362 | 7607783 | 6218348 i'
| Production (KWH) Jli s 1
' | Energy consumption for 367387 563484 | 482548
07. | Status of | |
| consents & i_ SL No. Consent under Validity Upto
Authorization | '. 210822543295 Air Act: 1981 | 31.07.2025
\(validity) . | Dt17.022021 & , &
| 220523499495 j 31.07.2025
l Dt:27.01.2022 ?
: 210822543295 | Water Act:1974 ' 31.07.2025
g | Dt:17.02.2021 & | &
1; l ; 220523499495 31.07.2025
- . Dt:27.01.2022 | |
s i 210822543295 | Authorisation under 31.072025 ‘.
| | De17.022021 & | HW(M&H): 2016 &
220523499495 '. 31.07.2025

l Di27012022 |




' 08. Product -
manufactured S.  Produect & By Product ' Product manufactured in MTA
in No  /Intermediate 2019-20 | 2020-21  2021-22
TPD/TPM/TPA manufactared (Aprilto
December |
| . | 2021) |
01  N-4-(3Adichloropheny - | 19.90 22.10  16.80
' 3.4-dihydro-1-
' naphthalenylidene}- ! |
! . methanamine (DDN) | | -
; 02 | 5-Methoxy-2-[[(4- 3.0 13.80 1 0.00 .n
: methoxy-3.5- i
' dimethylpyridin-2- |
- | | yl)methyljthio}-1H-
; | benzimidazole ] b
i | (Omeprazole intermediate) | |
- 03 | (s)-N,N-Dimethyl-3- 7.89 i0.10 |50
| hydroxy-3-(2-thienyl) ‘ '
propanamine (DMP) i
04 | Camphor sulfonyl Chloride | 9.30 8.6 0.0 ’
' (CSC) :_ ._
105 | CBZL Valine 1.2 (34 93 A '
' |06 | Tert-butyl 2—((4R,65)-6- 1.1 3.10 5.0 * i
((E)-2-(4-4-fluropheny )-6- |
isopropyl-2-(N- F
methylmethaneulfonamide)
Pyrimidin -S-yljvinyl)-2,2-
dimethyl-1,3-dioxane—4-3 |-)
_ acetate (TPA)
07 | 3{Carbamyl Methyl)-5- 1032 | 12.02 9.0
Methy| hexanoic Acid
.| (CMH)
08 | 5-Cyano phthalide 0 0 0
| | (Citalopram HbR
‘ ! | INTERMEDIATE) (FCP) | | 1]
09 | Raw material |
used / tonne of i Raw Material Consamption Per
product L. tonne of Product
| b Raw Materials in MT 201928 | 202821 | 2021-2022
l
| 0l. | Alpha Naphthol 19.40 21.54 16.38
02. | ODCB 5.97 6.63 5.04
| :; (Orthodicholobenzene)
| 1 -
| 1 03. CDE(2-(Chl hyly4- 2.16 2.74
' methoxy-3,5-
|| | Dimethylpyridine
I

hydrochloride)
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0 |

04. MMB(2-M 5 1.73 2.19 -
methoxy benzimidazole)
05. : T 153 19.42 9.17
‘ ATP(2-Acetyl) thiopene) | 1
06, | CSA(  LCamphorsulfomic| 7.75 | 7.6 | - |
| | acid) | |
07. | LVN(L-Valine) | 063 1.78 4.89
o3 | | 128 | 352 5.68
TBA (Tert-Batyl-2((4R.65)-
‘ 6-(acetyloxy)methyl-2.2- |
dimethyl-1,3-dtoxan-4- |
: yl)acetate) |
™. | 755 | ; 6.58
| IVH Isovalaraldehyde) | 8.7 |
| _ L
|
| 0. |\ AQ-Cy ide) 15.10 I 17.59 [ 137
Process details with Material Balance (with schematic diagram for ecach | {

products/intermediates):

PROCESS FLOW DIAGRAM OF DDN

Im put

| Ortho dichlorobenzene - 3900 L

Aluminium chloride- 1775.0Kg
a-Napthol -97580Kg
Process water - 10630 L
Methanol - rm L
Acctome - 4540L

Total — 25040.00 L.

In put

4-(3, 4-dichlorophenyl)-3-4
dihydro-1-(2H)-naphthalenone-
1050.0 Kg

Monomethyl amine -2400 L
Methanol - 2800L

out put |

| 43, 4-dichlorophenyl)-3-4 dihydro-1-(2H)-
naphthalenone —

Methanol -3000 L

Ortho dichlorobenzene — 3600 L
ge-1 Waste Water -12500 L

i Acetone -3600 L

|

b

| Total — 22,700.00 L.

|
EEE

| out put

{ 43, 4-dichlorophenyl)-3-4 dihydro-1-

' naphthalenylidend]-methanamine — 1080.9 Kg
DDN

Monomethy! amine — 2200 L
Methanol — 2500 L




Total — 6250.00 L ‘Total — 5780.00 L
=11 |
PROCESS FLOW DIAGRAM OF TPA
In put out put
| Tert-Butyl-2((4R,6S)-6- Tert-Butyl-2((4R.65)-6-(hydroxymethyl)-2,2-

|

| (acetyloxy)methyl-2,2-dimethyl-

Total —- 246230 Kg Total

dimethyt-1,3-dioxan- 4-yl)acetate — 112.0 Kg
1,3-dioxan<4-yDacetate — 125.0 Kg

Methanol — 520 L Mol = 150
| Stage-1
Potassium carbonate — 12.50 Kg |
Methylene chloride — 530 L Methylene chloride — 500 L
|
Process water -1000 L | Water — 1030 L
Tetal — 21875 L Total — 2112.60 L
| R |
In pat out put
Tert-Butyl-2((4R,65)-6- Tert-Butyl-2((4R.6S)-6-formyl-2.2-dimethyi-
(hydroxymethyl)-2,2-dimethyl- 13- 1,3 dioxan-4-yhacetate — 86.0 Kg
dioxan- 4-yl)acetate — 112.0 Kg
Sodium bicarbonate — 34.0 Kg Methylene chloride — 1440 L

Methylene chloride - 1530 L | Stage-II Water -850 L
Process water - 705 L l
Potassium bromide — 7.3 Kg '

Sodium hypochlorite -34.00 Kg

Sodium Chloride 40.0 Kg I

2376.00 L

Im put | out put

Tert-Butyl-2((4R,6S)-6-formy}-2,2- L tert-butyl-2((4R,6S)-6((E)- 2(4-(4-
dimethyl -1,3- dioxan-4-vljacetate — fluorophenyl)-6-isopropyl-2-(n-




86.0 Kg

FMP - 240.0 Kg

Dimethyl sulfoxide — 820 L
Potassium Carbonatc —73.0 Kg

Tolusene -1550 L

Process Water -5630 L

Methanol 410 L
Hexanes -1790 L
Total — 10.563.00 L

i= put
IVH - 1500Kg
PiP - 6.70Kg
ICA - 300.0Kg

Hydrochiloric acid - I510L

Process water -1450 L
Toluene - 1200 L
UREA -1158Kg
Ethyl acetate - 650 L

| Total — 5381.7 L

%

medl_yl_memansulfonamido)ﬁyﬁ idin-3-
yDvinyl)-2.2-dimethyl-1.3-dioxane-4-y)acetate
-110.0Kg

Methanol — 390 L

Toluene - 1395 L

Dimethyl sulfoxide - 760 L

Hexanes -1670 L

Water -5755 L

Total 10,080 L

PROCESS FLOW DIAGRAM OF CMH

out put ‘
: | 3-CarbomylMethyl-3-methythexanoic acid - !
| 200.0 Kg f
! Toluene — 1150 L l

| Ethiyl acetate — 620 L
CMH | waser - 25501
| Hydrochloric acid - 498 L

Total —— 5018.20 L

!
|

J

|
—
-1

Water i 3
Consumption ' Samo . Water . Water
& Waste water Fresh Water  Recycled Wastewater . o o .
- g : . ption |
Generated: Consumption, | in Gemerate, | oo ot of |
Jan 21-Dec 21 || ' KLD Process, KLD | o
| ! ey e |
[01. | Process 454 1418 4.62 12671 ol
Boiler 433 | 0.59 0.59 24.98 -

&Cwling | |
towes make

l i ] i 1




COD, mg/l | 56392
1 §

03. Other 0.56 0.5 0.57 3.33
Utilities(DM
Plant &
Softener
regeneration
| & Scrubber |
' 04.  Domestic i L23 0.96 ' 0.96 72 !
' Source of water and distance from the River/bore well water by Tankers
| | umit - Parchase /open well/ Others/ |
- 12. | Effluent ' f'
' Treatment Operational Status (during - Non-operating
Plants: inspection):
. Installed Treatment | 30 m3/day
' Capacity, (m3/day
E ETUs & Sequence of Treatment Plant:
I
|
|
I
|
|
i
!
. ' Average Efflvent Mode of Slondge /Slats | Mode
| - Characteristics Disposal of | generation | disposal of
| Parameters | Effieat 0o day, e ||
‘ ' (m3/day) l {
1 ' pH 878  Effluents 261.5 Kg/Day | ;
+ treated in ZLD il
} TSS, mg/d | 2036 and reused in | 205-7 Kg/Day | Sent to
. TDS.mgA | 30476 UiliGes TSDF/Cement
| | Industries




|
|

- BOD.mgd 17483
“Sulphate. mg/l |

' Chloride, mg/l |

Fluoride. mg/l |

| :
'13. | Whether ETP

" As per the monitoring carried out by committee ETP found not adeqaute

i facilities
;| adequate to
| achieve
| standards: i |
114, | Fuel 'L s |
'. Consumption: | | | Fuel Consumption, MT or KL ]|
| | 8.0} Typet Fuel 201920 2620-21 w1202 |
‘ 0l |Coal 755 833 630 | |
102 Fumace oil - = = 11
103 | Diesel « = >
04 . Others - L - 5 |
"15. | Stack Details ‘
and Source [ _ Opaci | |
Benissaen Stack |Stack |Stack | PM ' S02 ty | Control |
Status: | 8.No. | Attache | Ht Dia (mg/N | (mg/N | meter | equipm
) - dTo | (m) (m) m’) ) provi | eat
‘ | ded
} | . NA |
: || 01 Fumace | NA | NA NA NA | | NA ‘_
b | |
| | | No |Bag |
| | | filer |
! ' F | with |
02 Boiler | 30 0.90 ® | 45 e |
| cal Dust [\
| | | ﬁ)"ﬁ-‘-l.ﬁl‘_l
| | Captive =
|1 03 Power NA NA NA | NA ‘ NA ‘ NA ‘
| I Plant | | |
16. | Whether |
APCDS Yes
provided are .
adequateto |
_ achieve | |




standards :
17, Ambient Avr o |
- Quality Status: YN —— :ionito ring SO NO, (R“:P:% (f;rs}_‘
| s ke/m) (™) prras  pMIe
| 01 | MainGate | 24 08 13 32 63
02 Pé‘;‘dox'f:" 24 1 18 33 59 |
| 03 Boilr | M | 23 17 39 74
"18. | Details of incineration facility (if provided) “NIL
' Y ear of Establishment
| Designed Capacity of the Incineration for:
Solid -
Liquid - l
! Gaseous Waste -
|| Name of the Fuel & Designed Consumption Rate |
‘ Designed Temperature for Each Chamber & Residence Time
Liquid Feed Rate -
| | Gaseous Waste Feed Rate -
Fuel Feed Rate -
Temperature in different chambers -
Details of emission control system, stacks and monitoring facility:
Quantity of Ash generated and mode of disposal.
Remarks on compliance
r—l—‘). Other details:

a) Whether industrial unit has implemented LDAR programme.
Yes




©

20. Hazardous . |
Waste HW Amthorised  Quantity Hw storage &
Management Generated i Quantity | Generated = Disposal facilit;
Statns (Jan-21 ~ 0l.  ETIP 281od | 9545MT | 79.97MT | Semt TSDF,
to Dec-21) Waste/Sludge ( schedule- ' Dundigal/

ATFD Salt) & 353 of Cement
Schedule-1 industries
. 02. Inoraganic 28.1of  70.1 MT 6488 | Sent TSDF.
| Residue schedule-] | | Dundigal
i Cement
g industries |
| 03. | UsedOil Stof | 182 Nil |
| Schedule-l | kg/Annum | 1
04, | Discarded F1of | 10Nos | 1460 Nos ”
: : Containers Schedule-1 MDay |
| 05. | Oy Sludge - - - - |
06 | Offspec : - = 3 T
g st |
! 07. Distillation 28.1736.1 of | 9738 MT | 9143 MT SGIH)CCI'IEI'I1
1 residues Schedule-1 Industries
| 08. | Contaminated - - - - '
[l Cotton Waste {
| 09. | Spest Catalyst - - - -
| — " - ~ B - - ‘
! & waske
1. Lead Acid - = - =
| Batteries
' | |12 | Ni-Cd batteries - ; = =
13. | Other (specify) - -« - =
21. | Adequacy of | Adequate
: h E - - |
' Disposal
_

Facility:
L




&

22_ | Observations:

|

a) Compliance nnder Air Act :

3 The unit has valid Integrated consent under Air Act 1981 with validity upto 31.07.2025

» The unit has ™wo coal fired boilers of capacity 8 TPH& 6 TPH(Stand by) and provided Bag
filter with mechanical dust collector and a common stack of height 30m to control

emissions from boiler.

> TheuniltiasiNosofzstagescmbberstomllectpmcssanissionsmdtreawdmmgh}
scrubbers finally let out through vent. As per the Consent issued by TSPCB, the process
vent is required to monitor for HCL concentration, however no provision is made in the
process vent for HCL.

» During Committee visit, the stack was monitored and the results are tabulated as below;

- Parameters Stack amtached to Prescribed

| Coa! Fired Boiler of standards of
capacity 8 TPH TSPCB [

"Datc of monitoring 03.02.2022 '

" Particulate Matter in mg/Nm’ 86 _ 115 _I

SO, inmg/Nm’ 168 600 |

"NOx in mg/ Nm’ N 220 500 |

> a5 per e amalyshs report, PM (86 mg/Nim), SO; (168 mg/Nim” ) and NOX (220 mg/New)
wasfmmdmw&ngwimmmibedSmdmdsofTSPCBwhichhﬂmmmYOf
polluﬁonoonﬂulnmhkanbyme unit.

% The unit has not provided onfine emission monitoring system.

b) Compliance ander water Act :
v TheSourceofwaterisTankerspwchasefromousideandconmingmeﬁ'cshwuerinl]wl
tune of 10.66KLD against the consented quantity of 11.35 KLD.
¥ As per the CFO the unit is collecting LTDS effluent @ 1.64 KLD and HTDS @ 5.5KLD.
The LTDS being treated through ETP comprises of Collection tank, aeration system,
setzling cum separation tank followed by RO system. The RO permeate being utilised in
Utilities and RO reject being sent to MEE along with HTDS effluent. The HTDS and RO
reject being concentrated through three stage Falling Film Multi Effect Evaporator(MEE)
followed by ATFD to recover salt as final waste. The MEE condensate being sent to LTDS
ETP.
v During Committee visit, LTDS and L{TDS treatment systom was found in operation, the |




<

committee has taken samples and analysed in the TSPCB laboratory. the analysis results

are labulated as below;

S. Parameter | Location of Samples taken _ﬂ
No. Raw Aeration RO feed Ro RO
 effluent  tank Permeate  reject
 of LTDS ‘
. |pH - 7.60 MLSS of | 7.46 6.96 5
2. TSSinmglL | 75 3200 mg/L 22 BDL | 23 ;
'3. |TDSinmg/L | 2422 [1508 |42 1924
3. | CODinmgl | 2840 : L1840 ' 28 grn |
5. BODinmgl | 779 | 268 ' BDL 308 ¥ A
6. | Oil & Grease in |2 | BDL BDL 'BDL |
| mg/L ‘- | | | | \
7. | Phenolic BDL ! | BDL ' BDL BDL '
| compound | | | f

| From the above analysis results,COD reduction was observed 35%, TDS reduction was 37%

'i through conventional treatment. As per the COD reduction, the conventional freatment is mot
| adequate, the reduction of TDS indicates the possibilities of dilution because H)Scannmbe|
| reduced through conventional treatment. The RO efficiency was observed only 21.6 % which 1

| indicates the inadequacy of freatment plant. _ |

| S. Parameter | _Location of Samples taken ) |
Ne. Raw ' MEE feed | MEE MEE |
. effluent of | Condensate | concentrate | |
? HTDS |
Aeration '
[ tank | |
|1 pH 7.80 52 — 174 |76 '
' 2 TSS in mg/L 232 210 '35 472 1
i 3. TDS in mg/L 28445 27257 - 452 | 90010 !
| |4 [CODinmg/L 36800 32,000 [ 3,480 18400
, 5. | BODinmg/lL 779 268 BDL 308
' 7. | Phenolic compound | BDL BDL | BDL BDL J

 The unit claims that they are achieving 25% TDS Conc ion through MEE, from the above |
| analysis results, the MEE efficiency also observed very poor, the TDS concentration was increased |
| from 2.7% to 9.0 % only through MEE and it is inadequate to achieve the desirable limit of 25 % |
| TDS concentration to recover the salt. -

(= P
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¢) Compliance under HW Rules:

i Details of hazardons waste disposal:
As per the Authorisation issued bv the TSPCB. Authorised quantity of Sludge and
ATFD salt is 4672 kg/day (170.52 MT/Annum). During the period from Jan'2021 to
Dec’2021, the industry has Hazardous wasie generation (ATFD salt) of 144.85
MT/Annum.

ii. Salveats Used & Control measures adopted to control VOCs :

Solvents asimg:Methylene DI Chloride, Acetone, Methanol, Ethyl Acetate and Toulene.

Mode of solvent storage: All solvents are stored in underground storage tanks andcomnnected
with Nitrogen purging system with Breather valves.

Overall Efficiency of Solvent Recovery: As per the information of Unit over all efficiency of
Solvent Recovery system is about 95%.

Mmmwdmpmsﬂmtmovmhwﬂmmmm
TheunhhrfomedthatAllthesohaﬁstongeHﬂmmwmﬂedwiﬂ:Nimgmpmging
symwﬁhﬂm:herva!vcsand'm?mccssm%uhlemmmimmyand secondary)
and vents of Condensers are comected to Scrubber.

lnSﬁmtmewSymmComIVOCs,evanhmnhmthodﬂecmdmawim
ciru:htimofRTWmandchiIledwalcrmmttuCotmvemsmmmdw

scrubber and maintaining scrubber with neutralized agents.

T T
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ANNEXURE -4

Annexure - 6

Status of compliance against the conditions imposed in the Environmental Clearance:

S.No. |

EC Conditions

Compliance Status

1

Necessary permission has mandated under the
water (Prevention and control of pollution) Act.

| 1974 and the Air (Prevention and control of

. pollution) Act.1981. as applicable from time 10
time, shall be obtained from the state pollution
| control board.

" Complied
Project authority has Obtained CFE
and CFO from TSPCB. '

rJ

" As already committed by the project proponent.
Zero Liquid discharge shall be ensured and no
waste/treated water shall be discharged outside

 the premises. All the waste water to be collected

i and reused afier treatment.

' Complied < :
Zero Liquid discharge system is |
being implemented by PA. '

tad

| Necessary authorization required under the
' Hazardous and other wastes(Management and
| trans-boundary Movement) Rules 2016. Solid
| waste management rules 2016, shall be obtained
| and the provisions contained in the rules shall be

j strictly adhered to.

[ Complied
Project authority has Obtained
necessary permission from TSPCB.

|
i

| National Emission Standards for Organic

Chemical manufacturing industry issued by the
ministry vide G.S.R.608(E) Dated 2Ist July
2010 and amended from to time shall be
followed.

| Being complied

| Ambient air quality is being
monitored by ‘third party NABL
accredited laboratory.

Volatile organic compounds (VOCs) Fugitive
emission shall be controlled at 99.95% With
effective chillers/modem technology.

| Partly complied

Emission levels of Volatile Organic
Compounds (VOC)is not being
achieved as stipulated.

No raw material/solvent prohibited by the
concemed regulatory authorities from time to
time. shall be used.

Agreed to comply.

No raw material/solvent prohibited
| by regulatory authority is being used
for industrial purpose.

As proposed, storage of raw material shall be
restricted to 3 days.

Being complied
Storage of raw material is restricted
| as stipulated.

|

To control source and the fugitive emissions.
suitable pollution control devices shall be
installed to meet the prescribed norms and ‘or
the NAAQS. The gaseous emission shall be
dispersed through stack of adequate height as
per CPCB/SPCB guidelines.

-
| Complied i
' The gaseous emission is being
 dispersed through stack of adequate |
| height. (AAQM reports enclosed). |

| Solvent management shall be carriedout as

follows:
(a)Reactor shall be connected to chilled brine
condenser system.

Being complied

All the reactors are connected to
| chilled brine condenser.
| Provided mechanical seals to all the




(b)Reactor and solvent handling pump shall have |

mechanical seals to prevent leakages.

(c) The condensers shall be provided with
sufficient HTS and residence time 50 as 10
achieve more than 93% recovery.

(d)Solvents shall be stored in a separate space
specified with all safety measures.

(e)Proper earthing shall be provided in all the

electrical equipment wherever solvent handling |
is done.

(f) Entire plant shall be flameproof. The solvent |
storage tanks shall be provided with
breathervalve to prevent losses.

(g) All- the solvent storage tanks shall be |
connected with vent condensers with chilled
brine circulation.

solvent handling pumps.

Solvents are stored in a separale

space with N2 blanketing and

provided fire hydrant sprinkler

system.

Earthing system for all the

equipment’s and double earthing to

solvent storage tanks are provided

|Solvem storage tanks are provided
with breather valve and Nitrogen

blanketmgsystmn

|
|

10

Total fresh water requirement shall not exceed
1633 cum/day. proposed to be met from mission
Bhagiratha (Industrial supply) .Prior permission
in this regard shall be obtained from the
concemed regulatory authority.

Complied i
Fresh water requirement is restricted |
within permissible limits. |

Process effluent/any wastewater shall not be
allowed to mix with storm water. The storm
waterfrom the premises shall be collected and
discharged through a scparate conveyance
system. All the vent pipes should be above the
roof level.

Complied
Separate  drainage  system
provided for storm water.

is

12

Hazardous chemicals shall be stored in tanks,
tank farms, drums, carboys etc. Flame arrestors
shall be provided on tank farm, and solvent
transfer through pumps. Raw material and
products should be stored in leak proof
containers. Spent acid to be stored over the

gmundtankmdtobemtloTSDF

Complied ‘
Hazardouschemicals is stored in |
appropriate  storage tanks, tank|
farms, drums, carboys etc. with |
Flame arrestors. All the solvents are |
transfer through closed system.
Raw material and products arel
stored in leak proof containers. .

13

Process organic residue and spent carbon, if any,
shall be sent to cement industries.ETP sludge,

process inorganic&evaporation salt shall be
disposed off to the TSDF.

Being complied 1
Hazardous wastes are being sent to |
TSDF for disposal.

14

The company shall strictly comply with the rules
and guidelines under Manufacture, storage and
import of Hazardous chemicals (MSIHC)Rules
1989 as amended time to time. All transportation |
of Hazardous chemicals shall be as per I;hc
Motor Vehicle Act(MVA),1989.

Complied




&

~ Fly ash should be stored separately as per CPCB

guidelines so that it may not adversely affect the
air quality. Direct exposure of workers to fly ash
and dust should be avoided.

Complied
The generated tly ash in existing
operations are stored in a closed
svsiem.

=

The shall undertake  waste

company

- minimization measures as below:

.Metcﬁ'ng and control of quantities of active

ingredients to minimizewaste.

- Reuse of by-products from the process as raw
" materials or as raw material substitutes in other .
| processes.

Use of automated filling to minimize spillage.
Use of Close Feed system into batch reactors.

Venting equipment through vapour recovery
system.

Use of high pressure hoses for equipment
clearing to reduce waste water generation.

Not complied
Odour emission is observed. PA is
directed to take necessary action

17

The green belt of at least 5-10 m width shall be |
developed in nearly 33% of the total project
area,mainly along the periphery,in downward
wind direction,and along road side etc.Selection
of plant species shall be as per the CPCB
guidelines in consultation with the State Forest '

Department.

Complied
Green belt
stipulated.

has developed

As proposed Rs.2.25 crores shall be allocated
towards Corporate Environment Responsibility
{CER) As proposed, the CER allocation shall be
spent mainly for addressing the issues (Social, |
health employment, infrastructure. drinking |
water facility, skill development, planiation eic)
raised during public consultation/hearing

Agreed to comply

PA is in the process of implementing
expansion project. They are agreed
to incur the expenditure as stipulated

19

Preference shall be given to local villagers for
employment in the unit.

|
]

Agreed to comply

PA is in the process of implementing
expansion project. They are agreed |
10 incur the expenditure as stipulated

20

For the DG sets. emission limits and the stack |
height shall be in conformity with the extant |
regulations and the CPCB guidelines. Acoustic |
enclosure shall be provided to DG set for |
controlling the noise pollution.

| third  party

Complied

Acoustic  enclosure to DG set with
adequate stack height is provided.
Stack emissions are monitored by
NABL  accredited. |

=

laboratory.




21 |

The unit shall make the arrangement for |
possible fire hazards during
. manufacturing process in material handling |

protection of

Fire- fighting system shall be as per the norms.

Complied

Fire protection systems such as fire
hydrant system, Sprinkler system,
Fire alarm system and Fire

extinguishers with aute modular
| type are provided.

' Occupational
| dental check-up of the workers shall be done on
' a regular basis and records maintained as per the
| factories Act.

health surveillance including

Complied

23

Continuous online (24*7) monitoring system for
stack emission shall be installed for
measurement of flue gas discharge and the
pollutants concentration, and the data to be
transmitted to the CPCBand SPCB server. For
ZLD, the unit shall install web camera with
night vision capability and flow meters in the
channel/drain camrying effluemt within the
premises.

Being complied
Continuous online  monitoring
for stack emission is
provided. PA has provided operating |
IP camera with PAN, TILT Zoom, |
5x or above focal length with night |
vision capability. Along with flow |
meter & totalizers with RS 485
communication facilities 0o HTDS,
LTDS & RO permeate with |
connection of the data server of
CPCB & TSPCB.

The grant of environmental clearance is further subject to compliance of other general |

conditions under:

The project proponent shall obtain all other
statutory/necessary
permissions/recommendations/NOCs  prior  to

start of construction/operation of the
project.which inter alia
include,permission/approvals under the
Forest{Conservation) Act, 1980:wild life

(Protection) Act,1972; the Coastal Regulation
Zone Notification.2019.as amended from time to
time,and other office Memoranda/circular issued
by the ministry of Environment, Forest and
Climate Change from time to time ,as applicable
to the project.

w )
Project authority has ;
necessary approvals from concerned |
Tegulstory bodies. 1
|

The project proponent shall ensure compliance
of “National Emission Standards’ as applicable
to the project, issued by the Ministry from time
to time. The project proponent shall also abide
the rules /regulations issued by the
CPCB/SPCBfor control/abatement of pollution.

Complied -
Copy of Ambient air quality |
monitored during site visit is

enclosed. i




ii.

The project authorities shall adhere o the -ig_rced—
stipulations madebythe State pollution Control
Board/Committee, Central pollution Contral

Board. State Government and any other statutory

authority.

V.

’___Fpﬂbtemun measures required. if any

The project proponent shall prepare a site Agreed to comply—

specific conservation plan and wild life  Site specific conservation plan and
management plan in case of the presence of wile life management is not
Schedule-1 species in thestudy areaas implemented. PA is agreed to
applicabie to the project, and submit to Chief = implement conservation plan.

Wild  life Warden for approval The|

recommendations shall be implemented in

consultation with the State Forest/Wildlife |

Department in a time bound manner. J

| No further expansion or modifications in the | | ie | There is no change in the scope of
' plant. other than mentioned in theEIA | the project.
| Notification .2006 and its amendments .shall be |
carried out with out prior approval of Ministry of |
Environment Forest and Climate change. In case |
| of deviations or alterations in the project |
| proposal from those submitted to this Ministry for |
| clearance. a fresh reference shall be made to the |
| Ministry to assess the adequacy of conditions
imposed and to add additional environmental

The energy source for lighting purpose shall be
| preferably LED based. or advance having ‘
preference in  energy  conservation and
. environment betterment.

! The locations of ambient air quality monitoring | Not Complied e
‘ stations shall be decided in consultation with the | The locations of ambient air quality
State Pollution Contral Board (SPCB) and it shall | monitoring stations have not been

be ensured that atleast ome station each is  decided by SPCB as on the date of

installed in the upwind and down wind direction | site visit.
as well as where maximum ground level |
concentration s are anticipated. ‘

The National Ambient Air quality Emission = Being complied

| viii.
'Slandalds issued by the Ministry vide G.S.R.
| NQ).826(E)dated 16th November 2009 shall be
, | followed.
Tix. | The overall noise levels in and around the plant = Being complied

| area shall be kept well within the standards by ‘
providing noise control measure including |
acoustic hoods. silencers. enclosures etc. On all 1
sources of noise generation. The ambient noise
levels shall conform to the standards prescribed
under Environment(Protection) Act. 1986 Rules.
1989 viz. 75 dBA (day time) and 70 dBA (night ].
time). |




@

A

The Company shall harvest rainwater from the
roof tops of the buildings and storm water drains

to recharge the ground water and tw utilize the

same for process requirements.

Complied

" Training shall be imparted 10 all employees on
' safety and health aspects of chemicals handling.
Pre-employment and routine periodical medical
examinations for employees shall be undertaken
' on regular basis. Training to all employees on
i handling of chemicals shall be imparted.

Complied

Necessary training is provided 1o all
employees on safety and health
aspects of chemicals handling

periodically.

environmental  protection  measures  and

| safeguards proposed in the documents submitted |

to the Ministry. All the recommendations made in
the EIA/EMP in respect of environmental
management, and risk mitigation measures
relating to the project shall be implemented.

i ; !
| The company shall also comply with all | —

xiii.

The company shall undertake all relevant
| measures for improving the socioeconomic
conditions of the surrounding area. CER activities
shall be undertaken by involving local villages
and administration and shall be implemented.

Agreed to comply

The company shall undertake eco-development
measures including community welfare measures
in the project area for the overall improvement of
the environment.

Being complied
Eco development measures are
being implemented.

xXv.

A Separatc environmental management cefl
(having qualified person with Environmental
science/ Environmental Engineering
| fSpecialization in the project area) equipped with
| full fledged laboratory facilities shall be set up to
| carry out the Environmental management and

| monitoring functions.

Complied
Separate environment management
cell is provided.

XxVi.

"The company shall earmark sufficient funds
towards capital cost and recurring cost per annum
to implement the conditions stipulated by the
' ministry of environment, Forest and Climate
| change as the state Government along with the
implementation schedule for all the conditions
stipulated herein. The funds so earmarked for
environment management / pollution control
measures shall not be diverted for any other

purpose.

Agreed to comply




|K\'ii.

AVIlL

A Copy of the clearance letter shall be sent by the |

Complied

project proponent to concemmed panchayat !
Zillaparished/Muncipalcorporation. urban local |

body and the local NGO, if any, from whom

suggestions /representations, if any. were
received while processing the proposal.

' The project proponent shall also submit six
monthly reports on the stams of compliance of
the stipulated environmental clearance conditions

“Partly Complied
Half vearly compliance reports are |
not uploaded in the company

including resuits of monitored data (both in hard website.
copies as well as by e-mail) W the respective
Regional Office of MoEF&CC, the respective
- Zonal Office of CPCB and SPCB. A copy of
| Environmental Clearance and six monthly |
| compliance status report shall be posted on the |
website of the company.

[
!

| XiX.

"The environmental statement for each financial Complied
|year ending 3lst March in Form-V as is
mandated shall be submitted to the concemed
State Pollution Controf Board as prescribed under
the environmental (protection) Raules, 1986, as\
| amended subsequently, shall also be put on the |
iwehsiieofﬂmumpmryalmgwiththegintmof
compliance of  environmental  clearance
' conditions and shall be sent to the respective |
regional offices of MOEF&CC by e-mail. |

Thepmjmtmmtslmllinfmmthepublicﬂmeompﬁed
the project has been accorded emvironmental

clearance by the ministry and copies of the

clearance letter are available with the
SPCB/Committee and may also be seen at

website of the Ministry and  at |
hitps://parivesh.nic.in/. This shall be advertised

within the seven days from the date of issue of |

the clearance letter. at least in two local |
newspapers that are widely circulated in the |
' region of which one shall be in the vernacular |
| language of the locality concerned and a copy of
iuxsa:nesluilbefommdedlomecommed
' regional Office of the Ministry.

| Xxi.

The project authorities shall inform the regional A Complied
' Office as well as the Ministry, the date of
financial closure and final approval of the project
byﬂwmumdaﬁmﬁiﬁmdﬂwdﬂeofﬂaﬂ-

of the project.

S

i




xxii. | This environmental clearance is granied subject Agreed
to final outcome of Honble supreme cowrt of
' india, Honble NGT and any other court of Law, if
any, as may be applicable to this project.

| 12 The Ministry reserves the right to stipulate Agreed
additional conditions, if found necessary at |

, | subsequent stages and the project proponent shall |

' implement all the said conditions in a time bound |

i manner. The ministry may revoke or suspend the |

environmental clearance, if implementation of |

any of the above conditions is not found |

I | satisfactory. |

13 | Concealing factual data or submission of false/ | —
fabricated data and failure to comply with any of
the conditions mentioned above may resalt i
withdrawal of this clearance and attract action
under the provisions of the environmental

(protection) Act 1986.

14 | Any appeal against this environmental clearance | Agreed
| shall lie with the national green Tribumal, if
preferred, within a period of 30 days as
prescribed under section 16 of the National Green
Tribunal Act, 2010.




ANNEXURE -7

Annexgre — 7

Status of compliance against the conditions imposed in Consent to operate issued by
Telangana State Pollution control Board.

Compliance of the industry on CFO schedule - B conditions:
|

Consent Order No: 210822543295, Date: 17.02.2021.

| S. | Conditions " Compliance
| No. | | |
"1 | Total Fresh Water Consumption shall not  As per the records of the |
! | exceed 11.35 KLD. " industry, during the last | year
I - : | period of January’2021 to
‘ II ::a Respose l Qusats December'2021, the water |
. T 1| Process & Waskings _ [ 475KLD consumption is 10.66 KLD
‘ | 2T Beoles focd & Cooling | 45 KID |
' tower makeup |
3 DM & Sofiener | 06 KLD ' :

I L Eeu;ﬁ-’mmm&mubbu f Compied
| " 2__| Domestic 15KLD

| | I | | Total; 1135 KLD L.

T [ 02 | During the maintenance / breakdown of ZLD | | During last one year no

system. the industry is permitted to send the = | effluents sent to CETP since
| LTDS effluents to CETP for not more than 15 | there is no longer period
| days, in a calendar year duly meeting the | ' breakdown happened.
following inlet standards

|
| r Complied.
| : Parameter Limiting Standards ] -
| ol 55-90 |
: | Temperature °C 450 | |
Total Dissolved Solids ( 5.000 mg/l |
| ic ) ]
_0il and Grease 20 mg1 |
| Phenolic Compounds (as 5 mg |
| CHOH) 1l |
Ammonical Nitrogen (as 50 mg
L N)
[ Cyanide (s CN) 2 mg/l | ‘
| Chromium Hexavalent 2mgl | |
fas Cr"’] | |
Chromium {total) (as Cr) 2mgi |
| | Copper (as Cu) = 3 mgl |
| Lead (as Pb) 1mgl | |
| Nickel (as Ni) 3mei |
| Zinc (as Zn) 15 mgA |
| Arsenic (as As) 02mgl | |
' _ Mercury (as Hg) 0.01 mgl | | -
: " Cadmium (as Cd) Imgl | | !
| " Selenium (as Se) 005mel | | | -.
| [ Fluoride (as F) Bmgh | | | |
i Boron (as B) 2mel | | ! ]
[CoD ls,lm% | | |




(61

The emissions shall not contain constituenis in |2

Parameters of SPM, SO,

for DG sets upto 800 KW as per the Notification

The unit has 2 DG Sets of

3
excess of the prescribed limits mestioned | . 2
Below. NOx in coal fired boiler are
- monitored by TSPCB. The
Chimne | Description of | Parameter Emission -
!i y No. Chimney standards Imfmm parametons _m
|~ 1 |Amched w| SPM [15menmi  within  the  prescribed
cul fired - standards (analysis reports
| I S0, * 600 mg/Nm |
‘ ' maa’?iu 0,'1[ Al 6% dry | | enclosed as Annexure — 7a).
| t TPH 0., for solid || | l
[ fucl and3% || 'No provision has been made
md‘;’ﬁf“' fbynmtmmmmrHClmthc
| NO, * 300 mgNm® || |
i Al 6% dry | |
| | 0.. for solid | | Partially complying |
i i fuel and3% ! .
, | | dry 0, for | '
| | | E liquid fuel
‘; 72 | Amached w©| HOC 35 mg/Nm”
| 'I' | | Proeess Vamts | E
.' .- | 3 | Apachedwo SPM 115 mg/Nm3 [
I i DG Sets of
| capacity 1 x
; 1 | 250 KVA 1
1 ]'MﬁMCCNMNLGSRm&
i 29.01.2018 published under the Environment
X (Protection) Rules, 1985,
| 4 | The industry shall pot manufacture amy um- As per the records of the
| | consented products and exceeding capacities | | industry, during the FY 2019-
| | without obiaining i Consent for 20, the industry  has
| Establichment (CFE) and Consent for Operation | | production of 42.62 TPA,
‘ (CFO) of the Board. during the FY 2020-21, the
: | ; industry has production of
I | 63.12 TPA & during the FY
{ | | | 2621-22, the industry has
' | : production of 45.1 TPA. 1
| Being complied
‘ 5 | The industry shall comply with emission limits

G.S.R.520 (E), dated 01.072003 under the
Environment (Protection) Amendment R:ules,
2003 and G.S.R.448(E), dated 12.07.2004 under |
the Environment (Protection) Second
Amendment Rules, 2004. In case of DG sets |
more than 800 KW should comply with
cmission limits as per the Notification
G.S.R.489 (E), dated 09.07.2002 at serial no.96,
under the Environment (Protection) Act, 1986.

1x1500 KVA & 1x1000 |
KVA. The DG Sets are not in |
opa:ﬁunandkeptassmmﬁ:y.;
{
|
|




The industry shall comply with ambient air
quality standards of PMI0(Particulate Matter
size less than 10um) - (00 upg’ md:
PM2_5(Particulate Matter size less than 2.5 um)
- 60 pg/ m3; SO2 - 80 pg/ m3: NOx - 80
' pg/m3, NH3 — 400 pg/m3 outside the factory
| premises at the periphery of the industry.
' Standards for other parameters as mentioned in
' the National Ambient Air Quality Standards

' CPCB  Notification No.B-29016/20/90/PCI-L.

' dated 18.11.2009
Noise Levels: Day time (6AM to 10 PM)-75 dB
(A) Night time (10 PM to 6
AM) - 70 dB (A).

the applicants

During the Joint inspection.
Ambient Air Quality was
monitored by TSPCB. Zonal
lLab on 03.02.2022 at 3

" locations  (periphery of the

industry in upwind direction,
down wind direction and in
land). The
monitored parameters are
within the prescribed limits.

00 for a period up to 31.07.2021. The industry

rates notified in G.O.Ms.No22. The payment of
amual consemt fee shall be made at the
concerned RO for every financial year (i.e.
April to March) within the stipulated time
period ic., Ist quarter of every financial year
(April to June) is mandatory for the industry /
project, failing which, the validity of the
Consent Order automatically stands cancelled
and operation industry / project without valid
consent aftracts penal action under the provision

Wastes (Management
Movement) Rules, 2016.

fee for Consented period, shall pay the balance
fee as per the revised rates as applicable from
time to time.

The industry has paid CFO fee of Rs.8,41,200- |

shall pay balance consent fee annually as per |

of Water Act, Air Act & Hazardous and Other |
&  Transboundary |

The indusiry either paying annual fee or lotal_i

LTDS & HTDS effluents separately.

The industry shall segtegateefﬁm inlo|:'

Copy of analysis reports
enclosed as Annexure — 7b). |
Complied
| Complieﬂ.
Complied. :

The industry shall regularly operate the ZLD
system to treat the effluent and 100% recycle of
treated effluent.

During the inspection, MEE, |
ATFD, Biological ETP were |
under operation. However, the 1
existing mechanism of ZLD
system is inadequate to (reat
the effluents and it has to be |
evaluated by third party |
recognised institute, |
preferably 1ICT, NEERI, etc.

Partially complying.




' a calendar year i.e. during maintenance, bmk ,
down of Stripper, MEE & ATFD system and |

' The industry is permitted o “send HTDS |
' effluents to the MEE system of M’/s. JETL,
' Jeedimetla for a period of maximum |5 days in

shall maintain records.

“The industry shall maintain digital flow meters

. During last one year no

effluents sent to CETP since
there is no longer period
breakdown happened.

- Complied.

12 :
with totalisers (RS485 communication) for | The industry has digital fk"”‘
recording the quantity of HTDS effluents, | | meiers for HTDS. LTDS &
LTDS effluent & RO permeate and also RO Permeate which is
maintain daily records. They shall connect the comnected to TSPCB server.
flow totaliser data to TSPCB & CPCB servers The installed flow meters in |
as per CPCB protocol. the existing ZLD system

needs to be relooked at as it is
not ensuring the ZLD.
Partially complyi

13 | The mdustry shall maintain IP camera with | : | Maintained
PAN, 5x or above focal length with nigint vision
capability at the entrance of the main gate with a Complying
backup data for a period of 6 months.

14 | The industry shall maintain vent condensers for | : | The imdmstry has provided
chemical / solvent storage tanks to control Nitrogen blanketing system
fugitive emissions. for storage tanks.

15 | The indusiry shall maintain separate waler
meters for recording water consumption for [ | The industry has provided
process, boiler feed, cooling and domestic | | water melers for process,
purposes and also maintain daily records. boiler feed. cooling and

domestic purposes.
Complying

16 | The industry shall operate multi stage scrubber | : The imdustry has provided 5 |
along with online pH monitoring system for nos. of double stage scrubbers |
control of process emissions. They shall| | g production blocks. '
maintain log book for operation of scrubber for
monitoring active scrubbing media. Odour in the premises

observed which indicates the
inadequate control measures.
Partially complying.

17 | The mdustry shall monitor VOCs in ambient air | : N
with online VOC analyzer& connect the data to | | Provided
| TSPCB server. Complied

!




—=

I8  The industry shall maintain elevated platform
with leachate spillages collection pit to store Complied
drums containing chemicals & wastes to control
spillages / discharges of chemicals / effluents on
| ground.
19  The industry shall maintain IP camera with
| PAN. TILT Zoom. 5x or above focal length, ~ Provided [P camera at HTDS.
'with night vision capability at effiuent  LTDS & RO Permeate and
collection system (HTDS & LTDS) and RO connected the same to TSPCB
permeate as per CPCB norms. They shall server.
:connecttlmdatalo CPCB & TSPCB server. Not meeting the criteria of
| CPCB.
! ! . Partially Complying. |
' 20 | The industry shall install on line TDS meter for | : | Not complied.
HTDS effluent generation and connect the same | '
‘ to TSPCB server within two months. They shall
maintain the records for effluent generation,
TDS values. salts generation on daily basis.
|
2 rmmdusu'y shall develop greenbelt as perl [ ——
| | green belt in an area of about
3 acres.
| Complied.
72 | The industry submitted Bank Guarantce of Rs. 4 | © | =4
| lakhs towards commitment to comply with | The industry has submitted
Board conditions / directions at RO, Nalgonda | | Bank Guarantee of Rs.4
with validity upto 21.102021. The Bank |  Lakhs, with BG No.
Guarantee amount will be forfeited, if the | | [BG122059 validity upto
industry fails to comply with standards /| | g302.2023.
conditions / directions of the Board. | Couplying. ]
23 Theevaporatnonlossesinsolvcmsshallbel |

e ——

controlled by taking all preventive measures
such as circulation of Chilled brine, transfer of
solvents by using pumps instead of manual |
' handling, closed centrifages. providing primary
& secondary condensers to all the reactor vents |
and all the solvent storage tanks and keeping

solvent storage in ground storage tanks with |

closed pipeline to Reactors. The industry shall
operate Solvent Recovery Plant within plant
premises. Solvents shall be recovered to the
maximum extent possible and shall be reused.
The industry shall submit status of efficiency of
Solvent Recovery Plant to the concerned
Regional Officer. The industry shall not dispose
spent solvents / mixed spent solvents to the
traders/ recyclers.

| The industry has pmwded
] | Nitrogen blanketing system
! for storage tanks.

| Partially complying.

|




54 | The industry shall provide adequate closed ) .

, ' storage facilities above the ground with proger The industry has provided 25
lining for storage of effluents before its KL tank for storage of LTDS
treatment. effluents and 2X 180 KL tanks

for storage of HIDS
effluents.
Complying.

725 | The industry shall not use efflucnis in cooling | : | Complied

' towers under any circumstances.

" 26 | The industry shall not discharge any effluents | : 1 . .
on land within or outside the plant premises. During the inspection, no

discharge of effluents were
observed. |
Complying.

27 | The industry shall provide storm water drains to | : ) )

| avoid mixing of cffluent/spillages with nm-off Provided storm water drains
water during rains. and siorm water storage ank

- i | of capacity 170 KL.

| 28 | The industry shall provide sufficient storage | @
collection tank to ensure the collection of first
run off rain water. The industry shell collect

' contaminated rain water and shall dispose the
|mnemtbeCETP after confirming to the
| influent standards of CETP duly maintaining
separate records. |
39 | The mdustry shall provide amrangement o by- |
pass the rain water collection tank of first run
ofT rain water for subseguent water flow.
|
3@ | The industry shall take measures to prevent the | : "
| seepages such as cement concrete flooring with Complied.
| proper collection system to collect contaminants

| |is.plllaglﬁsmthjv:n=.-levaﬂtmtas|nti14::n113.|sil:l'y

: | premises and avoid seepages outside the

| mdustry premises.

;3I The industry shall maintain separate emergy | : :

| mﬁas for recording energy consumption for air Provided

i ‘ pollution control equipments and maintain | | Complied

| | record for daily energy consumption. |

_ | |

' 32 ‘The industry shall provide Stack Momitoring | : Provided ladder, platform and |
facility as per Emission Regulation part-3 (ERP- port hole to the common stack ‘

i. 3) norms for all the major stacks of the industry |

within a period of two months.

attached 1o boilers of capacity ‘

8 TPH & 6 TPH.




69

»d
bad

The industry shall ensure that the Pont hole and

ladder tacility for the Stacks is safe to carry out
Stack monitoring. In place of monkey ladder.
spiral type scaffold ladder shall be provided to

 ensure safety of monitoring personnel within a
. period of two months.

Provided.

No monitoring provision
made to monitor HCI in
Process vent.

Partially Complying.

34

“The industry shall implement the odour control

measures at source of generation and from ETP

During the inspection. odour
was observed near MEE area.

—

'and shall ensure to maintain the same
effectively to control odour problems. Nticonilying.
35 | The industry shall ensure that there shall not be | : | Complied.

| any change in process technology and scope of |

|

working without prior approval from the Board. |

They have obtained CFO for

| expansion project vide order |

: dated 27.01.2022.

|
|

] The industry shall maintain records on source of .

starting raw material / Intermediates for each
product-wise and the consolidated records shall
be submitted to the concermned R.O.. every
month along with invoice copies of the starting
raw materials outsourced.

¢ Complied.

|37

[The industry shall ensure safe storage of the Bi- |

products / low value products on an elevated
platform with closed cover sheds & shall adopt
suitable treatment. The industry shall also
maintain daily records for By-Products and its |
disposal. '.

Complied

38

(a) The industry shall maintain the following |
records and the same shall be made

Maintaimed

available to the Board Officials during the | | Complied

inspection.
i) Daily preduction details (Products &
By-products)

ii) Quantity of Effluents generated &
reused.
iii)Log Books for
systems.
iv)Daily solid waste generated and

disposed
The industry shall submit consolidated
statement of the above on monthly basis to
the Concemned Regional Office.

pollution  control

(b)




)

39 | The industry shall collect & store the Hazardons | _ .
Solid waste in an clevated closed storage shed | | The industry has provided
' with impervious lining and Leachate collection | shed with lining to store the
system. ' Hazardous waste.

I;Conpﬁed
' fm:UndermcimumslmoestheHazardmsWastei' |

o ' shall be bumt in the boiler. iCo-mlied

41 | The ndustry shall maintmin concreted imtermal | |
roads by cleaning regularly to avoid fugitive Maintained
emissions due to vehicular movement. | | Complied

tramsport the industrial effluents and plying on | Not Applicable. All the
the roads is allowed between 6 A.M. 1o 6 P.M. | | effluents are treated within the
|

42 [As per GORLN0286, the industry shall |
only. ‘ industry premises. ‘

1

|

The Board has issned‘
_ dhmﬁmsmﬁneindm&yﬁde!
| | order dared 18.11.2020 and
. | the Board is monitoring the

compliance of directions.

43 | The industry shall comply with Task Force |
. dim:tionsi&suedbyﬂleﬂmrdf‘mmﬁmcm'
| time. l

44 | The applicant shall submit Environment i
statement in Form V to the Regional offiec | | Complied ,
befiore 30th September of every year as per Rule | |
' No.l4 of E(P) Rules, 1986 & amendments
1ﬂmf. ,

| 1

— —




@ ANNEXURE- T ()
Anneaure — 16k
== TELANGANA STATE POLLUTION CONTROL BOARD

ZONAL LABORATORY R.C.Puram
% 25-35/11, Tulasi Reddy Complex, R.C.Puram, Sangareddy District
REPORT BY THE STATE BOARD ANALYST
FORM IV
(See rule 14)
Report No. 2022 — 02069 ' Date: 180272022

lhﬁdjymﬁfyﬂmLD.NageswxrRm,SmeBoﬂdAmlystMyqpuMedmdﬂmb-l
section (3) of Section 26 of the Air (as Prevention and Control of Pollution) Act 1981, sample
mumdmmmmZmdemme&meﬁmﬂm‘thGfm—m
CumeTnm,amplnofShekthm Fired Boiler of capacity 8 TPH from
Mhmurﬁﬂmlﬁnﬁuﬂ,ﬂ"’mﬁymmm Laboratories). Sy. No. 290 &
291, Veliminedn (V), Chityal (M), Nalgonda District for analysis. The sample was in a
condition fit for enalysis and reported below.

lﬁuﬂﬂwﬁfyﬂulmmmdmmmﬁmedmkonWW
wmmmmm»rummwm&m

Result As per CFO Standard
__S.P{o- Parameter N lngle’
1 SPM 86 115
2. SO,* | 168 ﬁ.ldﬂﬂ;'
At 6% dry O, for solid foel
[ and 3% dry O; for liquid facl.
% | NO,* 220 300 mg/ Nov’
At 6% dry O, for solid fuel
and 3% dry O, for liquid fuel. |

*MpuMOEF&CCHMhGSRm&BJIMSWW
W{mxmm

mmofﬂumhm:ﬂmmwaiﬂmmmx

INTACT
Observations of Sampling Incharge:
1) swtmﬂdmmmmofwsmmmmmmnmmof
T
2) mm?pmﬂedﬁ&BagFMmAhPommmlEquipmmdhin

3) The height of the stack is 33 meters. e
e o

Signed this: 18/02/2022
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TELANGANA STATE POLLUTION CONTROL BOARD
ZONAL LABORATORY: R.C.PURAM

25.35/11. Tulasi Reddy Complex, R C.Puram, Sangareddy District.

ANAL YSIS REPORT
(AMBIENT AIR)

Sample Nos. 2022 — 02078 !

%:)7('9)

1) Name & Address of the Industry Ws.ﬂﬂys[.abhimﬁ-ited,(lfomﬂyw:.
Hychem Laboratories), Sy. No. 290 & 291,
Velimineda (V), Chityal (M), Nalgonda District.
2) Date of Sampling : 03.02/2022
3) Sample Received on + 040272022
4) Report issned on T 18022022
5) Sample Collected by : Hon’ble NGT Case — Joint Committee Team
13 . Results
s Sampling Location Shift Type :;1;3 [ 504, | NO, | NB, |
| o I L 19 20
| M | waten | © [ T |
1 | ' Southside compound wall of the S = 40 20 2 |
industry in Upwind direction of == 4
S tinads (5, Gl O, | nmmu-‘mm‘ : 44 . 23 B_DL -.
Nalgonda District. (GPS N - | | 43 @ 24 21
| 17°13°48.07" & E 79°1'57.167). umm-mmm =% CRE . S
Ambient Air Quality Standards as per CFO 100 | B8 | 88 | 400
Observations of Sampling Incharge:
1) AAQM cariied out in Upwind direction.

SENIOR ENVIRONMENTAL SCIENTIST
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TELANGANA STATE POLLUTION CONTROL BOARD

E ZONAL LABORATORY: R.C.PURAM
A\ [/ 4 25-35/11, Tulasi Reddy Complex, R.C.Puram. Sangareddy District
ANALYSIS REPORT
(AMBIENT AIR)

Sample Nos. 2022 — 02079 |
1) Name & Address of the Industry  :  Ambient Air Quality Monitering carried oot in

sarroundings of Velimimedu (V), Chityal (M)

Nalponda District.
2) Date of Sampling - 03/022022
3) Sample Received o 1 040272022
4) Report issued on - 18/0272022
5) Sample Collected by : Hon’ble NGT Case — Joint Committee Team
|3l'h-} Sampling Location Shift Type | PM% SO, NO; NH;
s | pgm’ | pgm’ | ugm’ | wgfm
‘ i | ] f o a0 | 18 20
| -M‘gmﬁmmw e | a0 | 2 | 2
1) | Saidulu, near Mission Bhagiratha S 742 | B | BOL
waier tank in Downwind direction (!302!?:35.!} 61 . 24 . 74 4 BDL
of Veliminedu (V), Chityal (M), | ' el I
| Nalgonda District. (GPS N . 41 | 20 | 21
! . | 1 Shift . 66 ! |
| 17°13°41.7" & E 79"1'22.2"). | asomiminno 5 5 't ey
Ambient Abr Quality Standards s per CFO “ 100 % | s | 4%
Observations of Sampling Incharge:
1) AAQM camied out in Downwind direction.
-
Ve
X .
BDL - Below Detectable Limit. \ ’_?l‘-:ﬁr_*.
" 7S &
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TELANGANA STATE POLLUTION CONTROL BOARD

_— ZONAL LABORATORY: R C.PURAM
‘“’ii““ 25-35/11, Tolasi Reddy Complex, R.C.Puram, Sangareddy District.
ANALYSIS REPORT
(AMBIENT AIR)
Sample Nos. 2022 — 02080
1) Name & Address of the Industry Ambient Air Quality Monitoring carried out in
Complainants land of Veliminedu (V), Chityal (M),
Nalgonda District.
2) Date of Sampling : 03022022
3) Sample Received on ;040272022 B
4) Report issued on 18/02/2022
5) Sample Collected by Hon’ble NGT Case — Joint Committee Team
— . : .
SMa. | Sampling Location Shift Type PMy | 50 NO; | NH,
- | pgfm’ | pgfm’ | ppfm’ | pgm |
, s ' " | a5 24 BDL
AAQ Momw““f:::g:"é: the | | comtosmmn | [ so | 26 BDL
m":“lm"l ! - ]
1 Ramachandaraiah S/o. Durgaiah, j | a8 | 25 BDL
' Sy. No. 348/E of Veliminedu (V) waam_l ® G = =
Chityal (M), Nalgonda District. i | - |
(GPSN 17°13"31.6" & E o | oot 43 | 24 BDL
|| 79°1°45.27). Guaeormong | a9 | 20 21
Ambient Air Quality Standards as per CFO iee | s | & | 490
Observations ef Sampling Incharge:
1) AAQM carried out in Pownwind direction.
BDL — Below Detectable Limit. I
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NLGDC/E/ ’L]l'/f)"jq'-" ])I*T\IIJ INF OI"\'—\"I 10N

: . : District
f,':.'fg'“"at“’“ 'NLGDC/E/2017/02383 | Received By : Collectorate
_ '_ [ ; _Nalgonda _
| | S AT - " v
| Name: | #p0 orardogo Recelved Date| ., 0z.0m7 |
| &0 TArSogo, DY | ._
Address: lza&m 'Email Address :: |
| = l !
I | | ACTION TAKEN
, Current Status | REPORT SENT
R s : |AND DISPOSED
' "|LocaLLy
- -
Grievance 505" D Sendaod oD MxHed
Details =
Action History Detail
! ‘Case
S.No. Action Date |Description Sent By |Presently
F ‘With
| District
1 27-02-2017 gﬁg‘;ﬁ%g’* Citizen iCollectorate
P . : Nalgonda
| District Collectorate
: TAKEN UP WITH :f%‘%’;‘flmmr |District
2 03-03-2017  |SUBORDINATE \Panchayath
i ORGANISATION REMARKS:Please \Officer
[ enguire at take early
! appropriate action :
i I 3
: District
EXAMINED AT  IDistrict Panchayath
3 |06-03-2017 Panchayath
OUR LEVEL Officer i
ACTION TAKEN - ST
- REPORT SENT  |District Panchayath | _
& (AT e Plcrecen lomve ﬁ';:"":;gfte
LOCALLY [

G/3/2019, 11:26 AN




8 hopas sy (0 @ty g ey
0.5 &% 0.6 %od 0.76 8
S5 0.76 S8 DES
b ogss= (1o :@ Sotigigan QD
8.4 /oo 0 ol 112 ol 224 63
112 55% 224 565 s
6 of s (JY kg oggEs  (Sag8)
a8 oo 0 S0 8.0 Y 2ol 20 20 85 oy
Lo R (O (en) s D
SRR N b #a0d 60 61 Do 120 120 85 IS

: 88,5 RHesisen ;

_ v i

cr L RS Jeen) efndn 0N aothBes JEoeR8.. .. ... ..,
ot ws o S el enh3aimh, DolBch ey S8

ST DiBG DY DRY, deok B8 eddv 10-15 8.8, / oot Hod

sre e EORDTHP.

20 Ao T, PO Jow b DBSrS DESe &Ry Joew, Jom
-ty SOty HoldB88° & hensd 24 Kobe o Bwthid

rones oooe DBQ BUbbE SE0NBH. & DEEe 4 Hol b P&

duiouni, woBs SHHo I SEHAD e Ho08,

B0 Sund® oS Dot 8000 Sod® brsh dbb Soven ; Ay, e,

D Do M. 1010 \f

il
; %ﬁﬂﬁﬁ
% mm_ﬂm %»ﬂ abor ea_.e.

MIRYALGUDA, Nalgonda Dist,

Ph'— o4/ 205 2440

LAB No.

89 [ 208

6. oz 3% afed
7. 568, Doas i Nk.m.\ﬁ. g

d\.w._r\l bl
1 o Sgrsdn ( fldog’ s i _
%H\w WapEn &ewﬁw wey Ko BLEI0
2. &dad K08 () _ -
6.0 8% B Mol 7.6 %ok |81 ol |46 $i%y
2) 808 Jee #s | 7.6 8.0 8.6 PO
D) ot Joo 5.0 i) |6 w08 |81 ot |86 Mot |0.0 55,
am&ﬂ B.0 8.6 9.0 N
3. eofm ol (@h)Resrigo| Beedd| derolds | soug
Q) - 5 &
() D.30/R0.0.| 1.0 $86| S5e Fop 3] g
40K 3 DobuiERo
b p B
@) 8DE Jeen 1.6 38%| 1 od?2 i 3 5G) sy
D) Soggsbo wen 2.0 SBH| L6ES| 3 608 4.5 | 4.5 & s
P) o Ivew . 2 %00l 4[4 %ol 6.0 6.0 83 s




1 g/ sase / Jog
3. e/ eads

5. DA sdoeer wolS B
7. BEes Soch
a

. ode s (EC)

(LS Ros D) : -r-ltlf

11 eoo 03 sees (AmONS) 3 (sspfsogo/rtiiass):

(308 &&FoSHLS (Meal) : 12 &5 gos omden (Cations)

I sty (COy— ! ‘O‘l& (2B L&BoSOHLS (Megl) :
quco,)_ 2 el i S0geo + THEISe (CaMg): ol | =gl
@&m:cu-— 3 D-&% i SEabo + et (Nevk) ¢ 13-

. @w = = (&30 ,

mmﬁemwﬁémscs -6 14 $FEco0 onTSS B (SARE B-S(o,

15, 36118 {Class} C_q_ | g

1L BdBl (€151 - =

e Sootirs Do D 558 HD00.
2 R2aehl (C25n - @_;W-M—‘ﬁi
&M@mmww&mwmammbamm

wwﬁaﬁmmw

3 H2aS2 (C2S2) =50 o, RPhe Seiso SEEEEs :
SOREes” | mm Sobut evtroln o, “wob & M
TR &&ﬂv.‘.ﬁ: Soms B8 e DAL STH. TH®- w"a'&bﬁ

mma@gw@mm

4. REabRI (C253)

——

5. H2cod4 (C2849)

M Mﬁwm&mhaﬁw DB SpPn DER
Sotses S Cof, 30, 58 ISN0ED SHED S SapIBH.

6 n3ES1 (CI51) : on S8Semc eRESs, SEdbo Stdrmo o
amsﬁmammmw@@m mmﬁa‘ A=
a@gmmﬁmmwmmmé@
rrlosSecni. (DL 55 BENICHOD, SEFES 255 8 Hore DO BZD.

7. BEap%2 (CIs2) : ofc 58iemo eBESw, Hifabo SBrwo MEE0
mmbmmswamwwm&m@ammam
el Sobe Sobei DGR hine THEED. S0 i wbS S Jim &y
sirdime & HOD SEBD SoloSS ISRt LoEE D e
Dolpas Sorgsne MM ey Mo ske SEJ0 AT, ma:bwmw
mmmwmsﬁae&mwamwm@mm&w



":i’?;

EohvEiste) 3::53@@5 0B & dmha“:;:u / SEEIED RoSAD 2581 [ SBEDRES
i S oo s B ]| TovSe reed JSeRd
sy S st | Js0s &5 oF 3 o8
s r Nigel oo | SRR 258 JoL3 SeoeBah
eanen ) .
St g2 | 31 21 67 35 108
=) 4 BEgse 48 | A 16 52 27 84
RESES 34 17 11 37 18 59
FEIES 104 31 % 67 43 200
SoES 4 Soggo 80 24 20 52 33 153
] 56 17 14 37 3 107
ETNES n o 16 46 27 50
&% 4 Sesge 24 | 16 12 35 20 39
l RESS 17 11 5 24 13 28
S50 R3] 16 10 35 17 54
;32 1 ;.'nd;:go 24 12 8 26 13 42
QS 17 8 6 17 10 80
RO 9 | o
S35 :f’;ﬁt'_ Sage g | 20 0 43 0 0
e e R s | @ o | (o) 0 1
s 3 [; 8 R 12 28
e 1 Séggo 12 \ 6 5 13 8 21
2% g | 4 4 9 7 14
s 0 | 2 26 16 43 4
Aot 4 Sdsgo 8 l 6 | 20 35 a3 4
a&E | 8 i 11 4 o 23 4
52 . g2 | 8l st | &7 52 108
58 : & Lo ‘ 48 24 23 52 l 20 -
o e 34 iF i7 27 ' 25 ' 59
! | b= 104 31 12 67 70 ' 200
g | sl :r Ldshe 20 24 32 s2 | 53 153
I ;r D 56 3 30 57 17 107

e I




L |
I
L

i

3 &
=
e

R

' ANNEXURE -9

Government of Telangana

Oepartment of Agriculture
From Ta
Sn.G Sreedhar Reddy B.Sc. (Ag) : The Environmental Engineer
District Agriculturai Officer Regional Office
Nalgonda Telangana State Pollution Control

Board. Nalgonda

Lr.No. D8/124/Pollution/2022 Dated 15.02.2022

Sub. - NGT Case — OA No.238 of 2021 fited by Sri ChepuriRamachandraiah. Rio Veliminedu
{Vj. Chityaia (M) and Nalgonda District regarding ground water pollution problems due to
M's Findys Lab Pyt Ltd - Sail & Water samples tested — Analysis report submitted - Reg.

Ref: £ nvronmen:2: Engireer. Nalgonda Lr. Dated {13/02/2022.

Itis tc sucrmit that 't was ordered to get the soil and water samples to be drawn and tested in
the fisid of Sn ChepunRamachandraiah. R/o Veliminedu (V) and ather Neighbored field

Accorminaly the water and soil samples were drawn scientificalty on 03/02:2022 and the
same were tested :n Soil & Water Testing lab. Miryalaguda,

S

Electrieal Conductaity (EC):Result - C3: 0.76 — 2.2% . the said water can be used for ingation
purpose m general conditions(duly lifting from Eore wells). Abundant guantity water is
necessary to improve physical conditian of the soil and for high production. Changeability of
EC fevel in Ground Water cannot be attributed 1o the Industnal pallution. 5 case o ~ard

POSRE LotiE ats Loton s high, the water feve's w it go deep. Since the movement of waiar
s At ot ook onteractions are mors bence changeability in €2 vziues And

Geography of Naigonda is having high level of rocks area.
Sodium 4asorption Ratic (S.A R):Resutt is less thar 10. pemissible safe.
Residua! Sodium Carbonate (R.S.C): Result is less than 1.25, permissible safe

Boror: Concentranens (B: Not Examined in Agricultzre lab. concluded with EC permussible
safe

iy

With regards to sor testing report. the soil is not affected and can be used for cultivation.

Hence ¢ is recommended that Bore water can be vsed for irrigation with rectamation
measures and soil can be useful for cultivation..

Yours faithfully
Encls Soil 8Water Report of ¥
Sorl Testing laboratory Miryalaguda. | P B %
C:ap Yie s Gata (paddy.cotton, redgram) ﬁmﬁgm&@ﬁﬁﬁf BT
7 ‘Nm- 1T o
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STATEMENT SHOWING THE PADDY YIELDS FOR THE VA | M 2021-22 OF NALGONDA DISTRICT

| | Previous
|
b | Plot Wet : Yea Avg
:’L | MANDAL NAME VILLAGE NAME E:: | Vield | Ppaddy [::;_g: DK';::::' vield | ';e :":';5_ .
"1 (5*5) | Kes/Acre Kes/Acre | o ren e
(2020-21)
1 1 14 725 2385 R7 58 20859 2034
Chityala Sunkenepalie
2 2 14 8305 2398 B7 58 2101 2034
3 2| 21459 3475 87.58 3043 2034
velimjnedu
4 2 19.550 3174 B7.58 2779 2034
5 1 313.290 2153 B7.58 1886 2034
Narketpalle Mandra
[ 2 16.040 2598 B7.98 2276 2034
7 1 15.260 2472 B7.58 2165 2034
Sabbiguda
B 2 16.100 2608 B7.58 2284 2034
9 1 12975 2102 K7.58 1841 2034
Kattangoor Thimmapur
10 2 11.375 1843 87 58 1614 2034
11 1 13.500 2187 87.58 1815 2034
Cheruvannaram
12 22 12.500 2025 B7.58 1773 2034
13 1 15.130 2451 B7.58 2147 2034
Saligouraram Uppalancha
14 2 14.340 2323 B87.58 2035 2034
15 1 15.100 2446 87.58 2142 2034
Nulagadda Kothapalle
16 2 14.500 2349 87.58 2057 2034
17 1 16.005 2593 87.58 2271 2034
“Nakrekal Ogode
18 2 21120 3421 B7.58 2996 2034
19 1 13.800 2236 B7 58 1958 2034
Adavi Bollaram
20 2 14 250 2309 B7.58 2022 2034
21 1 16.825 2726 87.58 2387 2034
Kethepalle Ippala Gudem
22 2 15.115 2449 87.58 2145 2034
23 1 15.865 2570 87.58 2251 2034
Korla Pahad
24 2 17.115 2773 8758 2428 2034
25 1 14.125 2288 87.58 2004 2034
Thipparthi Keshrajpalle
26 2 17520 2838 87.58 2486 2034
27 1 15.650 2535 87.58 2220 2034
Gaddikondaram
28 2 16.200 2624 8758 2298 2034
29 1 21.860 3541 87.58 3101 2034
Nalgonda Mushampalle
30 2 5.460 885 8758 775 2034
31 1 17.250 2795 8758 2447 2034
Gandnamvarigudem
32 2 18.250 2957 87.58 2589 2034
33 1 13975 2264 B87.58 1983 2034
Kangal Regatla
34 2 14.435 2338 B7.58 2048 2034
35 1 14.650 2373 B7.58 2079 2034
Darepalle
36 2 13.250 2147 87.58 1830 2034
37 1 8.775 1422 87.58 1245 2034
Munugode Kothularam
38 2 9.155 1483 87.58 1299 2034




35 | 1 14 800 8 87.58 2100 2034
b— Aathipalle
| 40 2 13.60C 2203 87.58 1830 2034
a1 . |0s30 | 3342 | 87ss| 2927|2034
Chardur Thamaiapalli
42 2 22.830 3391 87.58 2370 2034
43 1 +3.100 2932 B7 58 2568 2034
Bedangiparthy
44 2 17.200 2786 B7.58 2440 2034
as 1 13260 | 2148 | 8758|1881 2034
Marrguda Khudabakshpaile -
46 2 12.090 1959 B87.58 1715 2034
47 1 14.500 2349 87.58 2057 2034
Metichandapur
43 2 13.760 2229 R7.58 1952 2034
49 1 16.550 2681 B87.58 2348 2034
Chinthapalle Godkondla
50 2 15.400 2495 87.58 2185 2034
51 1 13.850 2244 8758 1965 2034
Ummapur
52 2 14.660 2375 B7.58 2080 2034
53 ] 9.200 1490 B7.58 1305 2034
Nampalle Brahamanagouraram
54 2 8.100 1312 B7.58 1149 2034
55 1 11.375 1843 87.58 1614 2034
Devethpalli
56 2 10.260 1662 8758 1456 2034
57 1 16.180 2621 B7.58 2296 2034
Gurrampode Chamled
58 2 16.080 2605 B7.58 2281 2034
59 : | 12.080 1957 B7.58 1714 2034
Kothlapur
60 2 11.145 1805 87.58 1581 2034
61 b 4 11.350 1845 87.58 1616 2034
Anumula_Haliya Kosalamarri
62 2 16.750 2714 87.58 2376 2034
63 1 15.100 2446 87.58 2142 2034
Kummarikuntakalva
64 2 14.800 2398 87.58 2100 2034
65 1 14.480 2346 87.58 2054 2034
——— Nidamanur Marpaka
66 2 13.240 2145 87.58 1878 2034
67 1 20.200 3272 87.58 2866 2034
BokkamanthulaPahad
68 2 18.700 3029 87.58 2653 2034
69 1 13.120 2125 87.58 1861 2034
Thripuraram Konthalapalle
70 2 10.310 1670 87.58 1463 2034
71 1 14.300 2317 8758 2029 2034
Peddadevulapalie
72 2 15.800 2560 87.58 2242 2034
73 1 16.160 2618 87.58 2293 2034
Madugulapally Koyalpahad
74 2 17.170 2782 87.58 2436 2034
75 1 14.145 2291 87.58 2007 2034
Bommakal
76 P 16.850 2730 87.58 2391 2034
77 1 13.320 2158 B7.58 1890 2034
Vemulapalle Amangal
78 2 14.430 2338 B7 58 2047 2034
79 1 15.760 2553 87.58 2236 2034
Mundia Pahad :
80 2 13.600 2203 87.58 1930 2034




| 81 | . _ 1 14200 2300 | 8753 2015 2034
——{Miryalaguda Goguvanigudem
I 2 13950 2422 8758 2121 2034
83 | 1 14.700 2381 37.58 2086 2034
| Yadgarpalk
84 | 2 15.300 2473 87.58 2171 2034
85 ' 1 14325 2321 87 58 2032 2034
Damaracherla Timmapur
86 2 13.250 2147 8758 1880 2034
87 1 15.300 2479 87.58 2171 2034
Damer ﬁcher!a
88 2 15.800 2398 8758 2100 2034
89 1 12.205 1877 8758 1732 2034
Adavi devula palli  |Mulka Charla
90 2 16.990 2752 87.58 2411 2034
91 3 1 16.860 2731 87.58 2392 2034
Mudimanikam
92 2 14 350 2412 87.58 2113 2034
93 1 13.560 2197 87.58 1924 2034
Tirumalagiri_ Sagar |Jammanakota
94 2 14355 2326 87.58 2037 2034
95 1 11.880 1925 87.58 1686 2034
Alwala
96 2 13.350 2163 B7.58 1894 2034
97 1 14.250 2309 87.58 2022 2034
Peddavura Pinnavura
98 2 13.950 2260 87.58 1979 2034
99 1 14.850 2406 87.58 2107 2034
Sirasanagandla
100 2 15.750 2552 8758 2235 2034
101 1 10.770 1745 87.58 1528 2034
‘Pefjd o Surepalli
102 |adiserlapalle 2 |1a762 2391 | 8758 2094 2034
103 1 14.376 2329 87.58 2040 2034
Ghanpalli
104 2 11.197 1814 87.58 1589| 2034
105 1 15.925 2580 87.58 2259 2034
Neredugommu Timmapuram
106 12 13.270 2150 87.58 1883 2034
107 1 11.500 1863 8758 1632 2034
Batchapur
108 2 10.580 1714 87.58 1501 2034
109 1 12.370 2004 8758 1755 2034
Kondamallapally Chennaram
110 2 14.195 2300 87.58 2014 2034
111 1 11375 1843 87.58 1614 2034
Chintakuntla
112 2 12.200 1976 87.58 1731 2034
113 5 | 14.160 2294 87.58 2009 2034
Devarakonda Gottimukkala
114 2 17.635 2857 B7.58 2502 2034
115 i 14.720 2385 B7.58 2088 2034
Mudigonda
116 2 13.630 2208 B7.58 1934 2034
117 1 9.210 1492 B87.58 1307 2034
Gundlapalle Brahmanapalle
118 2 6.230 1009 87.58 884 2034
119 1 B.B6O 1435 87.58 1257 2034
Rahmatpur
120 2 13530 2192 87.58 1920| 2034
Average 14.374 2329 87.58 2039 2034

—
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m 2021-
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-

Vanakala
Paddv Area (Lakhs Acres)
:,B‘" | Vanakalam Yasangi | Total
2616-17 139 2.01] 3 40
2017-18 1.57 2.46| 397
2018-19 231 213 4.4
2019-20 3.19 368 687
2020-21 3.935 4.60 8.55
2021-22 4.60 137 8.37
% of Var 16.46 -18.04 =211
Normal 248 2.96 5.45
Paddy Production (Lakhs MTs)
Year Vanakalam Yasangi Total
2016-17 284 4.28 .12
2017-18 2.55 46! LET
2018-19 4.36 4.25 8.61
2019-20 6.67 7.68 14.35
2020-21 8.02 16.27 18.30
2021-22 11.03 9.43 18.43
% of Var 37.53 -7.98 071
Normal 4.89 6.22 11.11
Yield (Kgs/Acre)
Dry Rice
Year Vanakalam Yasangi Total Vanakalam| Yasangi| Total
2016-17 2045 2131 2096 1363 1421 1397
2017-18 1626 1922 1805 1084 1281 1203
2018-19 1886 1998 1939 1257 1332 1293
2019-20 2093 2089 2091 1395 1393 1394
2020-21 2034 2233 2141 1356 1489 1427
2021-22 2329 2550 2400 1553 1700 1600
% of Var 14.50 14.20 12.10 14.53 14.17 12.12
Normal 1937 2075 2014 1291 1383 1343
Rice (Lakhs MTs)
Year Vanakalam Yasangi Total
2016-17 1.90 2.85 4.75
2017-18 1.71 3.07 4.78
2018-19 291 2.84 5.74
2019-20 445 5.12 9.57
2020-21 5.35 6.85 12.20
2021-22 7.15 6.41 13.61
% of Var 33.49 -6.48 11.52
Normal 3.26 4.15 7.41




Cotton to Lint Ratio
Year Yield {Kgs/Acre) |  Lint Prod. Kapas Prod
| {Lbs) {LMTs)
2016-17 5.02 363 0.33 0,18
2017-18 5.77 461 05 0.27
2018-19 5.65 386/ 04 022
2015-20 6.76 582 0.72 0.39|
2020-21 7.03 466 0.62 0.33
2021-22 646 406 0.5 0.26/
% of Var -8.11 -1288] -19.35 -20.00|
Normal 6.05 452| 0.51 0.28
. . rc chct
District Agricults _



STATEMENT SHOWING THE COTTON Y

e

OF NALGONDA DISTRICT

S FOR THE VANAKALAM 2021-22

SL. § . . e YIELD IN YIELD IN
\NO | Name of the Mandal Name of the Village KGS ' PLOT | KGS / ACRE
| |Chityala Sunkenepalle 13.090 323.60¢
> |Chiryala Sunkznepalle 11.860 474 300
3 |Chityala Veliminedu 14.600 584.00C
4 |Chitvala Veliminedu 13.560 $42.40C
5 [Narketpalle Mandra 14.440 577.600
¢ |Narketpalle Mandra 16.293 651.80C
7 |Narketpalle Sabbiguda 16.920 676806
8 |Narketpalle Sabbiguda 15.060 602.400
9 |Kartangoor Thimmapur 7.845 313.800
10 |Kattangoor Thimmapur 10.475 419.00G
11 |Kattangoor Cheruvannaram 16.000 640.000
12 |Kattangoor Cheruvannaram 11.500 460.00C
13 |Sahgouraram Uppalancha 11.980 479.200
14 |Saligouraram Uppalancha 12.110 484 400
15 |Saligouraram Nulagadda Kothapalle 16.200 648.000
16 |Saligouraram Nulagadda Kothapalle 15.200 608.000
17 |Nakrekal Ogode 9.570 382.800
18 |Nakrekal Ogode 10.620 424.800
19 |Nakrekal Adavi Bollaram 10.355 414.200
20 |Nakrekal Adavi Bollaram 10.250 410.000
21 |Kethepalle Ippala Gudem 10.465 418.600
22 |Kethepalle Ippala Gudem 11.675 467.000
23 |Kethepalle Korla Pahad 16.265 650.600
24 |Kethepalle Korla Pahad 11.400 456.000
25 |Thipparthi Keshrajpalle 6.050 242.000
26 |Thipparthi Keshrajpalle 6.335 253.400]
27 |Thipparthi Gaddikondaram 10.965 438.600|
28 |Thipparthi Gaddikondaram 10.835 433.400
29 |Nalgonda Mushampalle 12.850 514.000
30 |Nalgonda Mushampalle 10.650 426.000|
31 |[Nalgonda Gandhamvarigudem 10.222 408 .880
32 |Nalgonda Gandhamvarigudem 9.243 369.720
33 |Kangal Regatla 9.255 370.200
34 |Kangal Regatla 10.775 431.000
35 |Kangal Dorepalle 9.595 383.800
36 |Kangal Dorepalle 11.305 452.200
37 |Munugode Kothularam 15.820 632.800
38 |Munugode Kothularam 7.760 310.400
39 |Munugode Rathipalle 12.400 496.000
40 |[Munugode Rathipalle 11.800 472.000
41 |Chandur Chamalapalh 14.905 596.200




(122)

i](”) 1 Name of the Mandal Name u;:\tm’\(illage [ ]\\GISE THI?LI(’:T I\\(,I:LSCII:L
42 |Chandur Chamalapalli ' 4.521) 1240 R0
43 1Chandur Badangiparthy | 9.300 372.000
44 |Chandur Bodangiparthy | 9.100 364.000
45 |Marriguda Khudabakshpalle | 11.015 440 600
46 |Mamguda Khudabakshpalle 12065 482.600
47 |Marriguda Metichandapur 10.705 428.200
48 |Marriguda Metichandapur 11.535 461.400
49 |Chinthapalle Godkondla 13.200 528.000
50 |Chinthapalle Godkondla 12.825 513.000
31 |Chinthapalle Ummapur 12.350 494 000
52 |Chinthapalle Ummapur 11.355 454.200
53 |Nampalie Brahamanagouraram 13.150 526.000
54 |Nampalle Brahamanagouraram 13.200 528.000
55 |Nampalle Devethpalli 13.275 531.000
56 |Nampalle Devethpalli 14.883 595.400
57 |Gurrampode Chamled 9.050 362.000
58 |Gurrampode Chamled 8.670 346.800
59 |Gurrampode Kothlapur 14.250 570.000
60 |Gurrampode Kothlapur 13.250 530.000
61 |Anumula Haliya Kosalamarri 13.100 524.000
62 |Anumula_Haliya Kosalamarri 14.459 578.360
63 |Anumula_Haliya Kummarikuntakalva 6.600 264.000
64 |Anumula Haliya Kummartkuntakalva 6.800 272.000
65 |Nidamanur Marpaka 8.631 345.240
66 |Nidamanur Marpaka 6.685 267.400
67 |Nidamanur Vempahad 7.760 310.400
68 [Nidamanur Vempahad 7.225 289.000
69 |Thripuraram Konthalapalle 10.680 427.200
70 |Thripuraram Konthalapalle 0.000 0.000
71 |Thripuraram Peddadevulapalle 9.700 388.000
72 |Thopuraram Peddadevulapalle 11.350 454.000
73 |Madugulapally Koyalpahad 12.760 510.400
74 |Madugulapally Koyalpahad 13.040 521.600
75 [Madugulapally Bommakal 12.520 500.800
76 |Madugulapally Bommakal 12.100 484.000
77 |Vemulapalle Amangal 13,515 540.600
78 |Vemulapalle Amangal 8.845 353.800
79 |Vemulapalle Molka Patnam 12.700 508.000
80 |Vemulapalle Molka Patnam 10.685 427 400
81 |Damaracherla Timmapur 12.800 512.000
82 |Damaracherla Timmapur 13.100 524 .000
83 |Damaracherla Dameracheria 13.100 524.000
84 |Damaracherla Dameracherla 13.600 544 000




(122)

| Sk I' Name of the Mandal Name o\t'Ttr:\'illage Y_“,:LD ¥ ERELDREN

NO | ' KGS  PLOT | KGS / ACRE
85 i Adavi devula palli Mulka ¢ harla 10,130 406.000
<6 | Adavidevula palls Mulka Charla 12.580 503.200
%7 |Adavi devula pall Mudimanikam 11.245 449 800
88 |Adavi devula palli Mudimanikam 12746 509.840
89 | Tirumalagiri Sagar Jammanakota 5.862 234.480
90 |Tirumalagin_Sagar Jammanakota 5.380 223.200
91 Tirumalagini_Sagar Alwala 6.645 265.800
92 |Tirumalagin_Sagar Alwala 8.650 346.000
93 |Peddavura Pinnavura 11.450 458.000
94 |Peddavura Pinnavura 12813 512.600
935 |Peddavura Sirasanagandla 9.378 375.120
9¢ |Peddavura Sirasanagandla 11.400 456.000
97 |Pedda_adiserlapalle Surepall: 8.787 351.480
93 |Pedda adiserlapalle Surepalli 12.578 503.120
99 |Pedda adiserlapalle Ghanpalli 10.230 409.200
100 |Pedda_adiserlapalle Ghanpalli 10.818 432.720
101 |[Neredugommu Timmapuram 9.220 368.800
102 |Neredugommu Timmapuram 10.340 413.600
103 [Neredugommu Batchapur 11.220 448 800
104 |Neredugommu Batchapur 12.810 512.400
105 |Kondamallapally Chennaram 24.892 995.680
106 |Kondamallapally Chennaram 12.750 510.000
107 |Kondamallapally Chintakuntla 14.340 573.600
108 |Kondamallapally Chintakuntla 16.835 673.400
109 |Devarakonda Gotumukkala 13.530 541.200
110 |Devarakonda Gotumukkala 8.305 332.200
111 |Devarakonda Mudigonda 11.625 465.000
112 |Devarakonda Mudigonda 14.035 561.400
113 |Gundlapalle Brahmanapalle 12.430 497 200
114 |Gundlapalle Brakmanapalle 14.615 584.600
115 |Gundlapalie Rahmatpur 16.495 659.800
116 |Gundlapalle Rahmatpur 15.940 637.600
117 |Chandampet Guntipalli 10.145 405.800
118 |Chandampet Guntipalli 9.855 394.200
119 |Chandampet Gagllapur 11124 444 960
120 |Chandampet Gagillapur 11.270 450.800
District Average Yield 11.505 460.215

Distri
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Redgram Vanakalam 2021-22

SL. Name of the Mandal Name of the Yield Yield

NO Village Kgs/Plot Kgs/Acre |
1 |Chityala Sunkenepalle 8.260 330400
2 |Chitvala Sunkenepalle 7275 289.000
3 |Chitvala Veliminedu 9.255 370.200
4 |Chityala Veliminedu 7.690 307.600
5 |Narketpalle Mandra 0.000 0.000
6 |Narketpalle Mandra 6.125 245.000
7 |Narketpalle Pothinenipalle 4.133 165.400
§ [Narketpalle Pothinenipalle 3.175 127.000
9 |Chinthapalle Godkondla 6.180 247.200
10 |Chinthapalle Godkondla 6.500 260.000
11 |Chinthapalle Ummapur 4.990 199.600
12 |Chinthapalle Ummapur 5.955 238.200
13 |Chinthapalle Varkal 7.860 314.400
14 |Chinthapalle Varkal 6.690 267.600
15 [Nampalle Mohamadapur 5.906 236.240
16 |Nampalle Mohamadapur 6.560 262.400
17 |Nampalle Devethpalli 2.170 86.800
18 |Nampalle Devethpalli 3970 158.800
19 |Gurrampode Chamled 5.387 215.480
20 |Gurrampode Chamled 5.637 225480
21 |Gurrampode Kothlapur 4.095 163.800
22 |Gurrampode Kothlapur 3.945 157.800
23 |Peddavura Pinnavura 6.255 250.200
24 |Peddavura Pinnavura 5.950 238.000
25 |Peddavura Sirasanagandla 7.250 290.000
26 |Peddavura Sirasanagandla 8.150 326.000
27 |Pedda adiserlapalle Surepaili 6.792 271.680
28 |Pedda_adiserlapalle Surepalli 6.109 244.360
29 |Pedda_adiserlapalle Ghanpalli 5.637 225.480
30 |Pedda adiserlapalle Ghanpalli 4.965 198.600

District Average Yield 5.761

District @uu officer

Nzigonda.



12.6

Government of Telangana — Agricultural Department
Soil Testing Centre — Miryalaguda

Water Sample Test Recommendations Report
Scal o Assistant Director of Agricultural, So © Testing Laboratory, NSC Canatl, Miryalaguda.

Farmer Officer Hon'ble b Farmer name Chepun Ramachandraiah
Organizution NGT Case - .
Jaint i
commuittee
m :
3 | Name/ village Veliminedu 4. Mandal | ;| Chitvala
3 Date of reeeipt of 04/0272022 6. Sy.No. 348E
' { water sample
7. | Laboratory No. 05 8. Source of Imigaticn ' : B/W
"0 Salt mdex  (EC) 22 16. PH (Acidity’ Neutral™ ' : | 6.41
| (Millimos/cm)* Alkalanity)
| i1.; Anions (Meg/Litre) 12. Cations (Meg/Liwe) | :
1. | Carbonates (CO-) Nil i Calciom Magnesium | : | 16.96
_ (Ca+Mg) '
Wi | Bicarbonates (HCO) | 3 Sodium - Potassium | © | 504
|| | (Na +K) | | _-
T3 | Chlondes (Ch) I | present | |
| . | Sulphates (SO-) | - | Present ' '
| v. | Nitrates |
| 13. | Residual Sodium | - | 0 14 Sodium Endorsement 1.73
| Carbonate (R.S.C) Ratio (S AR)
| 15. | Class CsS, I

1. C151: Low salt content and low Sodium content:

1.Ci81

2.'C38!

4 C283

5.C284

Low salt content and low Sodinm content
This water is suitable for all types of soils and crops. If this water is utilized for gunmay soils

then while giving water moisture shall provide proper drainage facility.

Moderate salt content and low sodium content;
This water is suitable for all types of soils and crops. 1f this water is wilized for gummmy soils

then while giving water moisture shall provide proper drainage facility.

Moderate salt content and moderate sodinm content.
This water is suitable for all types of soils and crops in normal conditions. [f this water is to

be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi, paddy, conon, eic., shall only be cultivated.

Moderate salt content and high sodium content:

This water is suitable for maay types of soils and crops in normal conditions. If this water is
to be wtilized for heavy soils then while giving water moisture shall provide proper draigage
facility. Saline lands resistant crops like ragi, paddy, cofton, etc., shall only be cultivated.

Moderate salt content and high sodium content

This water is suitable for many types of soils and crops in normal conditions. If this water is
1o be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Salinc lands resistant crops |ike ragi, paddy, catton. etc., shall only be cultivated.

High Salt content and low sodium content:
This water is suitable for many types of seils and crops in nermal coaditions. If this water is

used for beavy soils, shall be cultivated within a shoct period of time to obtain crops & while
giving water moisture shall provide proper drainage facility. Abundant quantity water is
necessary to improve physical condition of the soil ané for fugk production.

NA
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8. C3583

5.C354

10.C451

11.C452

12.C453

13.Ca54

14
Residual
Sadium
Carbonate
(RS.0)

High salt content and moderate sodium content:

This water shall be used only for lands having suitable facility of warer drainage system. The
soil turns saline if this water is used for cultivation of tmigable drv methad crops. This water
czn be used for light ie. sand type soil for cultivation of wet creps with proper land
management. Organic fertilizers like livestock manure. compost. raw leaf fertilizers. etc.,
skall be mostly uscd and drainage system shall be providel  Culnivation of saline lands
reaistant crops hike rag, paddy, cotion, ¢1c., are benelicidl

High salt content snd hich sodium content: |
This water is not suitable for agriculture unless proper drainzge facility is provided. Special
management methods shall be adopted for removal of salt. Saline resistance crops shall only
be cultivated. This water shall be used only for irrigable ¢ry crops by providing proper
drainage facility. The above mentioned measures shail be adopiea If tais water is used for
saline lands and moreover plenty of chemical fertilizers itke Gypsum. Super Phosphate,
Ammorium Sulphatz shalf be used.

High salt centent and high sodium content:

This water is not suitable for agricultural unless proper dranage Zcility is provided. The
above mentioned measures shall be adopted if this water is used for saline lands and moreover
plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be
used.

High salt content and low sodium content
This water is not suitable for cultivation under normal conditions. If this water is used for

moderate type of lands under necessary situation, the soil wrns salty. This water can be used
for light sandy soils by providing proper drainage faciliry. But, more water taps are used to
dissolve salt in the water and proper drainage facility shail be provided to drain out the salt
Saline resisting crops like mgi, paddy, etc shall be used. This water is not suitable for
agriculture under normal conditions.

High salt content and moderate sodium content:

Tais water is Dot suitable for cultivation under normal conditions. 1f this water is used far
moderate type of lands under necessary situation, the soil ums saity. This water can be nsed
forhghtmndywﬂsbymvidhgw&aﬂug:fadﬁly.%mwmmmmdm
dissalvesaltin!hcwmand;lupu'dninageﬁciliryshaﬂbepmvidedwdminunmcmu
Saline resisting crops like ragi, paddy, etc shall be used. This waler is not suitable for

High salt content and high sodium content:

This water is not suitable for agriculture under normal conditions. If this water is to be
utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Abundant quantity water is necessary to improve physical condition of the soil and
for high production. This water is not suitable for agncultural cultivation except for total
sandy soils.

High Salt content and high sodium content-

This water is not suitable for agriculture under normal conditions. If this water is to be
utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Abundant quantity water is necessary 10 unprove phiysica condiion of the soil and
for high production. This water is not suitable for agncultural cultivation except for total
sandy soils.

This water is not suitable for cultivation if its content is more thaz 1.25. But, if its content
rnngﬁfrum125mZ.Sth:nSOmleg!ﬂfGypsumundepsumifimcommlismthm
25 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved
in water to serve the crop. Otherwise the soil becomes bard and nat suitable for cultivation.

Note: This test analysis is made as per water sample provided by the farmer.

Sd/- xxx (Nllegible)
Assistant Director of Agriculture,
Sotl Testing Laboratory,
Miryalaguda, Nalgonda District.
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Government of Telangana — Agricultural Department
Soil Testing Centre — Miryalaguda
Water Sample Test Recommendations Report

Seal of Assistant Director of Aericultural. Sei! Testung Laboratory. NSC Canal. Mirvalaguda.

| Farmer’ Officer Hon'ole E: Farmer naae T Chepun Ramachandraiah |
Organizat:on NGT Case - I
Jomnt |
commitice '
| ream
13 Name village Veliminedu 4  Mandal | : | Chiryala
Date of receipt of | . | 04/022022 | 6. SyNo - 348E
water sammke
| Laboratory No. ;| 06 | B Source of Imgaton | - B/W
Salt index (EC)|: |19 |10, PH (Acidity’ Neutral | - | 6.68
| (Millimos/cm)? Alkalanity) fo)
s_'_ “Amons (Meg/Litre) | | 12.  Canons (Meg/Liwe) | © |
i. | Carbonates (CO2) | : | Nil L Calcium Magnesium | © | 1541 ;
_ (Ca~Mg)
. | Bicarbonates (HCO) |- | 34 i Sodium + Pomssium | - | 358
, ] ! (Na + K}
| 1. | Chlondes (Cl2) | = | present
v, | Sulphates (SO2) - | Present
'— | Nitrates
| 13. | Residual Sodium | : | 0 14. Sodium Endorsemenz | : | 129
_ | Carbonate (R.S5.C) l | Ratio (S.A.R) |
| 15. | Class : | GoS: ’i F

1. C1S1: Law salt content and low Sodium content:

1. CiSl

2.C251

3.C282

4, C253

5.C254

6. C351

}"—,

Low salt content and low Sodium conteat
This water is suitable for all types of soils and crops. 1f this water is utilized for gumeny soils
then while giving water moisture shall provide proper drainage facility.

Maoderate salt content and low sodium content:
This water is suitable for all types of soils and crops. Ifthis water 1s utilized for gummy soils
then while giving water moisture shall provide proper dramage facility.

Maoderate salt content and moderate sodium content.

This water s suitable for all types of soils and crops in normal conditions. If this water is t©
be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi. paddy, cotion, etc., shall only be cultvated.

Moderate salt content and high sodium content:

This water is suitable for many types of sotls snd crops in normal conditions. If this water is
to be utilized for heavy soils then while giving water moisiure shall provide proper dramnage
facility. Saline lands resistant crops like ragi. paddy, cotton, etc., shall only be cultivated.

Maoderate salt content and high sodium content:

This water is suitable for many types of soils and crops in normal conditions. If this water i$
to be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi, paddy, cotton, ctc., shall only be cultivated.

High Salt content and low sodinm content:
This water is suitable for many types of soils and crops in normal condinons. If this water is
used for heavy soils, shall be culuvated within & short period of time to obtain crops & while
giving water moisture shall provide proper drainage facility. Abundant quantity waler s
necessary to improve physical condition of the soil and for high production.

Tranctation from Teluzy i Xerox Copy) 1o Englisa



FCI52

h.C383

9.C354

10.CAS1

11.C452

12.C453

13.C454

14.
Residual
Sodwum
Carbonale
(RS.C)

@

High salt content and moderate sodium content

This warer shal! be used onty for lands having suitable facility o7 water drainage system. The
<oil turns saline if this water is used for cultivation of imigadle dry mzthod crops. This water
can be used for light ie., sand type soil for cultivation of wei STops with proper land
management.  Organic fernlizers like livestock manure. compast. raw icaf ferulizers, etc.,
shal) be mostly uscd and drainage system shall be proviced. Culnvation of saline lands
resistant crops like ragi, paddy. cotton, etc.. arc beneficial.

High salt content and high sodium content:

Ths wates o not suitable for agriculture unless proper drainags facility is provided. Special
management methods shall be adopted for removal of salt. Saline resistance crops shall only
be cultivated This water shall be used only for irrigabl= dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water is used for
saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate,
Ammonium Sulphate shall be used.

High salt content and high sodium content

This water is not suitable for agricultoral uniess proper drainage facility is provided. The
above mentioned measures shall be adopted if this water is ased for saline lands and moreover
plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be
used.

High salt content and low sodium content:

This water is not suitable for cultivation under normal conditions. If this water is used for
madmrypcofhndsundernmessarysimdon.mcsoilmmssalty, This water can be used
for light sandy soils by providing proper drainage facility. Burt, more water taps are used to
dsssolw:saltinthewatu’andpmp&tdﬁinagcfnciﬁtyshaﬂbcpmwdsdmdninm&:uh.
Suline resisting crops like ragi. paddy, etc shall be usec. This water is not suitable for
agriculture under gormal conditons.

ent and sodium T
This water is not suitable for cultivation under normal conditions. [If this water is used for
mod:mlctypeoﬂmdsundﬂ‘nmysimaﬁon.lhesuiimmssahy. This water can be used
for light sandy soils by providing proper drainage facility. But, more water taps are used to
Mwmmummmmwﬁqmmm@dmaﬁmmm
Salmummnguupslﬁcny,poddymshﬂbeused This water is not suitable for

High salt content and high sodium content:

This water is not switable for agriculture under normal conditions. If this water is to be
uﬁﬁaﬂforhemmibmﬂhﬂegiﬁnngmsmmshdlmﬁdemm
facility. Abundant quantity water is necessary 10 improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total
sandy soils.

High Salt content and high sodium content.

This water is not suitable for agriculture under normal conditions. [f this water is to be
utilized for heavy soils then while giving water moistare shall provide proper drainage
facility. Abundant quannty water is necessary to improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total
sandy soils.

This water is not suitable for cultivation if its content is more than 1.25. But, if its content
rangmﬁ-um1.25to."..S!thOtolwkgxofGypsumandepmmifitscmm_ismcﬂm
2.5 thea 100 1o ISOkgsofshaﬂbeuﬁxedwithcvmwamrmoislureandshﬂlhcdissolved
in water to serve the crop. Otherwise the soil becomes hard and not suitable for culrivation.

Note: This test analysis is made as per water sample provided by the farmer.

Sd/- xxx (Hlegible)
Assistant Director of Agriculture,
Soil Tesung Laboratory,
Miryalaguda, Nalgonda District.
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Government of Telangana — Agricultural Department

Soil Testing Centre — Miryalaguda
Water Sample Test Recommendations Report

Seal of Assistant Director of Agricultural, Sail Tesung Laboratory, NSC Canal, Miryalaguda.

[ Fammer Olficer Hon'bic 2 Farmer name , Chepun Ramachandraiah
| Urganizason NGT Case -
Joint
commuitee
®eam
3 | Name village ! Vehminedu 4  Mandal . Chityala |
"5 Daw of rccopt of | | 0402022 | 6. SyNo. 1 348E ‘
waler sampie |
7 | Laboratory No B 8  Source of Imigaion  : | B'W !
9 | salt dex (EC)|: |17 10. PH (Acidity/ Neutal/ | : | 6.73 l
"Millimoscm)® j Alkalanity) i
11| Anions (Meg/Litre) | - {12, Cations (Meg/Liwe) | - | '
i | Carbonates (COz) | : | Nil 5. Calcium Magnesium | : | 1423
L " | (Cat+MEg) L |
| ii. | Bicarbonates (HCO,) | : | 4.68 ii. Sodium + Potassium | : | 2.77
| (Na +K) }
T, | Chiorides (Cla) . | present [ .
| iv. | Sulphates (SO1) | : | Presemt J i 1
v Nibrates . ' [ ]
13. | Residual  Sodium | : | 0 13 Sodium Endorsement | © | 1.03
Carbonate RSC) | | Ratio (S.AR)
15, | Class [: | CsS

1. C1S1: Low salt content and low Sodium content:

1. C181

26281

3 Q282

4.C283

5.C284

6. C381

i

Low salt content and low Sedium content:
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils
then while giving water moisture shall provide proper drainage facility.

Mode t content @ sodium .
This water is suitahlc for all types of soils and crops. If this water is urilized for gummy soils

then wihile giving water moisture shall provide proper dramage facility.

Moderate salt content and moderste sedium content:

This water is sustable for all types of soils and crops iz normal conditicns. [f this water is to
be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility Saline lands resistant crops like ragi, paddy, conton, exc., shall only be cultivated.

Moderate salt content and high sodium content

This water s sustable for many types of soils and crops i normal conditions. If this water is
to be utilized for heavy soils then while giving water moisture shall provide proper dramnage
facility. Saline lands resistant crops like ragi, paddy, coton, etc., shall only be cultivated.

Maderate salt content and high sodium content:

This water is suitable for many types of soils and crops ia normal conditions. If this water is
to be utilized for heavy soils then while giving water moisturs shall provide proper drainage
facility. Saline lands resistant crops like rag:, paddy, cotton, etc., shall only be cultivated.

Hich Salt content and low sodium content:

This water is suitable for many types of soils and crops in normal conditions. If this water s
used for heavy soils. shall be cultivated withmn a short penioc of time 1o obtzin crops & while
giving water moisture shall provide proper drainage facility. Abundant quantity waler s
necessary to improve physical condinon of the soil and for high production. !
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F.C382

& C383

9. 384

10.C451

11.C452

12.C483

13.C454

14.
Residual
Sodium
Carbonate
(R.S.C)

®

High salt content and moderate sodium content

This water shall be used only for lands having suitsbla faciiity of water dramnage system. The
soil tums saline if this water is used for cultvation of tmigabic dov method crops. Ths water
can be used for light ie.. sand type soil for cultivarion of wer crops with proper land
management. Organic fertilizers like livestock manure, compost, raw leaf fertilizers, erc..
shall be mastly used and drainage systemn shall he provided  Cultivation of saline lands
fesistant crops hke ragi, paddy, cotton, etc. are beneficial.

Higch salt content and [;th sodium content:
This water is not suit for agriculture unless proper drainage facility is provided, Special

Mdnagement methods shall be adopted for removal of salt Saline resistance crops shall only
be cultivaied. This water shall be used only for irrigable dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water js used for
saline lands and moreover plenty of chemical fertlizers like Gypsum, Super Phosphate,
Ammonium Sulphate shall be used.

Sa]jntmsis:imcmpshhcugi,paddy.ctcshal!bem. This water is not suitable for
agriculture under normal conditions.

content 3 i cantent:
This water is not suitable for eultivation under normal conditions. If Lh_is water is used for

salt and sadium
Mmkwmiubhﬁarmmundwmmﬂcmdimns. If this water is to be
uthized for heavy soils then while giving water moisture shall provide proper drainage

H content

drainage
facility. Ahumamqummismrywimnwphyncai condition of the soil and
for high production. Thiswan:-isnmsuimbleﬁorsgﬁcuiumicumvaﬁmumplforml
sandy soils.
Thiswatcrisnotsuihblefmuﬂﬁwﬁmﬁ'itsmnmismmlhanlzi. But, if its congent
Mtgr.sﬁnm125102.5mmmmlmkgsofﬁypmmandepsumiﬁucomismﬂm
2.5 then 100 to lSOkgsofsbaHb:mixedwithcvu-ywamnwiﬂurcands!mllbedimlved
in water to serve the crop. Otbcrwiselhesnilhacumhardmdamsm@!cﬁ)rcuhim

Note: This test analysis is made as per water sample provided by the farmer.

Sd/- xxx (Tllegible)
Assistant Director of Agriculture.
Soil Testing Laboratory,
Miryalaguda, Nalgonda District.
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Government of Telangana — Agricultural Department
Sail Testing Centre — Miryalaguda

Water Sample Test Recommendations Report
Soulf Assistant Dircctor of Agricultural. Sew. T 2stng Laboraiors. NSC Cunal, Miryalaguda.

o, - A
. Farmer Officer’ | : | Hon'ble 2. Turmer name | Menu. Raju
Organization | NOT Case -
| : Joint .
commitec
| : e { |
3. ! Name' village "~ Veliminedu | <  Mandal . | Chityala '
T Dawc of receipt of | | 040272022 1 6 SyNo 2| 344
L waldl sampic ! J
| 7. | Laboratory No |: |08 '8 Source of mgation | BW
9 |Sak mdex (EC) | : |16 |10, PH (Acidity/ Neutral | 6.68
(Millimos/cm)’ | | Alkalanity) | |
11. | Anions (Meg/Litre) iz | 12. | Canons (Meg/Litre) | |
i | Carbonates (COz) | : | Nil T | Calcium Magnesium | : | 12.96
_ | (Ca+Mg} '
i | Bicarbonates (HCO:) | : | 3.52 5. Sodium + Potassum | ; | 3.05 1
| _ | iNa+K) : | ]
iii. | Chlondes (Cl) | : | present | | | |
E ] Sulphates (SOx) | Present |
_ Nitrtes 2] { |
[ 13, | Residual Sodium | © | 0 14 | Sodium Endorsement | : | 1.19
Carbonate (R.S.C) | | | Ratio(SAR) | |
[15 | Class Bl ; | | |

1. C1S1: Low salt content and low Sodium content:

1.CIS1 . Low salt content and low Sodivm content:
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils
then while giving water moisture shall provide proper drainage facility.

2.C2s5l . Moderate salt content and low sodium content
This water is suitabic for all types of soils and crops. 1f this water is utilized for gummy soils
then while giving water moisture shall provide proper drainags facility.

3. C252 . Moderate salt content and moderste sodium content:
This water is suttabic for all types of soils and crops ia normal conditions. If this water is 0
be utilized for heavy soils then while giving water moiSture shall provide proper drainage
facility. Saline lands resistant crops like rag, paddy, cotton, eic.. shall only be cultivated.

4, C283 . Moderate salt content and high sodium content:
This water is suitable for many types of soils and crops in normal conditions. If this water is
10 be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated.

5.C254 - Maoderate salt content and high sodium content:
Thus water is suilable for many types of soils and crops iz normal conditions. If this water 18
10 be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Salinc lands resistant crops like ragi, paddy, conon, cic., shall only be culnvated.

6. C3S1 . High Salt content and low sodium content:
This water is suitable for many types of soils and crops in sormal conditions. If this water is
used for heavy soils, shall be cultivated within a short period of time to obtain crops & while
LIVInE Waler moIsture shal} provide proper drainage facility. Abundsnt quantity water is
necessary to improve physical condition of the soil and for high production.
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FLARD Hich salt content and moderate sodium content:
This water shall he used only for lands having suitable facilicy of water drainage system. The
soil lurns saline if this water 1s used for culuvation of irrigable dry method crops. This water
can be used for light ie. sand type soil for cultivation of wet crops with proper land
management. Organic fertilizers like livestock manure. compost. raw leaf fertilizers. etc.,
shall be mosily used and drainage system shall be providec.  Cultivation of saline lands
resistant crops like ragi, saddy, cotton, etc.. are beneficial.

8 C383 High salt content and high sodium content:
This water is not suitable for agriculture unless proper drainage facility is provided. Special
management methods shall be adopted for removal of salt. Saline resistance crops shall only
be culuvated. This water shall be used only for irrigable dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water is used for
saline lands and moreover plenty of chemical fenilizers like Gypsum, Super Phosphate,
Aromonium Sulphate shall be used.

G C354 . High salt content and high sodium content:
This water is not suitable for agricultimal unless proper drainage facility is provided. The
above mentioned measures shall be adopted if this water is used for saline lands and moreover
plenty of chemical fesrtilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be
used.

10.C481 . High salt content and lew sodium content:
This water is not suilable for cultivation under normal cordituons. If this water is used for
moderate type of lands umder necessary situation, the soil tumns salty. This water can be used
for light sandy seils by providmg proper drainage facility. But, more water taps are used to
dissolve salt in the water and proper drainage facility shall be provided to drain out the salt
Saline resisting crops like ragi, paddy, efc shall be used. This waler is not suitable for
apgriculture under normal conditions.

11.C452 High salt content and moderate sodium content:
This water is not suitable for cultivation under normal conditions. If this water 15 nsed for

moderate type of lands under necessary situation, the soil turns salty. This water can be used
for light sandy soils by providing proper drainage facility. But, more water laps are used 0
dissolve salt in the water and proper drainage facility shall be provided to drain cut the salt,
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for
agriculture under pormal conditions.

12.C453 High salt content and high sodium conteni:
This water is not suitable for agriculture under normal conditions.  If this water is o be

utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Abundant quantity water is necessary to improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total

sandy soils.
13.C454 . High Salt content and high sodium content:

This water is not suitable for agricultwre under normal conditions.  If this water is to be
utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Abundant quantity water is necessary to improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total

sandy soils.
14. - This water is not suitable for caltivation if its content is more than 1.25. But, if its content
Residual ranges from 1.25 t0 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than
Sodium 25 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved
Carbonate in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation.

(RSO
Note: This test analysis is made as per water sample provided by the farmer.

Sd/- xxx (Illegble)
Assistant Director of Agrniculture,
Soil Testing Laboratory,

Miryalaguda, Nalgzonda District~C -
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Government of Telangana — Agricultural Department
Soil Testing Centre — Miryalaguda
Water Sample Test Recommendations Report

Seal of Assistant Director of Agricultural. So.. Testing Laboratory. NSC Canal. Miryalaguda.

Farmer Officer, | Hon'ble 2. Farmer namc | | Mettu. Sathaiah
Organization NGT Case -
' Joint
comminee
team |
Nume: village ~ Veliminedu 4 | Mandal . Chityala
S | Darc of reccipt of | - | 04/02/2022 |’5. Sy.No. BE
water sample
7. Laboratory No. | a9 8. Sourceof lmgauon | : BW
9. | Salt index (EC)}|: |17 10, PH (Acidity/ Neutral -16.78
(Millimosicm)* | | Alkalanity)
[1. | Anions (MegLitre) |: | | 12 Canons (Meg/Liue) |
i | Carbonates (CO;) | : | Nil i Calcium Magnesium | ' 13.99
| | (Ca+Mg) .
i1.  Bicarbonates (HCG:) @ | 3.56 [ 5. Sodium + Potassium | 3.00
| (Na + K) ’
it | Chlorides (Clz) [: | present | '
"iv. | Sulphates (SO:} ' | Present | |
[ v | Nimates B | I |
'13. | Residual  Sodium [ - [0 [1a. Sodium Endorsement | : | 1.13
| Carbonate (R.S.C) . | Rauo (S.A.R)
E 15. | Class | : EC)S& | !

1. C1S1: Low salt content and low Sodium content:

1.CISl -

2.C281

3.C282

4.C253

5.C284

6. C381

Low salt content and low Sodium content:
This water is suitable for all types of soils and crops. Ifthis water is unlized for gummy sails

then while giving water moisture sha.l provide proper drainage facility.

Moderate salt content and low sodium content:
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils
then while giving water moisture shall provide proper drainage facility.

Maoderate salt content and moderate sodium content:

This water is suitabic for all fypes of soils and crops in normal conditions. If this water is to
be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi, paddy, cotion, te., shall only be cultivated.

Maderate salt content and high sodium content:

This water is suitable for many tvpes of soils and crops in normal conditions. If this water 18
to be utilized for heavy soils then while giving water moistuse shall provide proper draimnage
facility. Saline lands resistant crops like ragi. paddy, coton, eic., shall only be cultivated.

te salt content and high sodium tent
This water is suitable for many types of soils and crops i pormal conditions. 1f this water is
10 be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi. paddy. couon, etc., shall only be cultivated.

High Salt content and low sodium content:
This water is suitable for many types of soils and crops in normal conditions. If this water is
usadforhenwsoils.sba!lbeculﬁvalcdwithinashonpcdndofﬁmcm abtain crops & while
giving water moisture shall provide proper drainage facility. Abundant quanfity i
necessary to improve physical condizion of the soil and for high production.
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8 C353

9.C354

10.C451

11.C482

12.C453

13.C454

14.
Residual
Sodium
Carbonatc
(RSC)

135

Hieh salt content and moderate sodium conteni:

This water shall be used only for lands having suitable facility of water drainage sysiem. The
soil turns saline if this water is used for cultivation of irigable dry method crops. This water
can be used for light i.e. sand type soil for cultivaticn of wet crops with proper land
management. Organic ferulizers like livestock manure, conipost. raw leaf ferulizers, eic..
shull be mostly used and drainage system shall be provided.  Cultivation of saline lands
resistant crops hke ragi, paddy, cotton, etc., are beneficial

High ntent and high sodium content:

This water is not suitable “ar agriculture unless proper drainage facility is provided. Special
management methods shall be adopted for removal of salt Saline resistance crops shall oaly
be cultvated This water shall be used only for wmgable dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water is used for
saline lands and moreover plenry of chemical ferulizers lixe Gypsum. Super Phosphate,
Armmonium Sulphate shafl be used.

Higzh salt content and high sodium content: :

This water is not suitable for agriculnmal unless proper drainage facility is provided. The
above mentioned measures shall be adopted if this water is used for saline lands and moreover
plenty of chemical fertilizzrs like Gypsum, Super Phosphate. Ammonium Sulphate shall be
used.

High salt content and low sodium content:

This water is not suitable for cultivation under normal condiuons. If this water is used for
moderate type of lands under necessary situstion, the soil turps salty. This water can be used
for light sandy soils by providing proper drainage facility. But, more water taps arc usexd to
dissobve sali in the water and proper drainage facility shall be provided to drain out the salt.
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for
agriculiwre under nonmal conditions.

Hich salt content and modera ium cantent:

This water is not suitable for cultivation under normal cond:tions. If this water is used for
muoderate type of lands under necessary situation, the soil turcs salty. This water can be used
for light sandy soils by providing proper drainage facility. But, more water taps are used to
dissolve salt in the water and proper drainage facility shall be provided to drain out the salt.
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for
agricalure under normal conditions.

High salt content and high sodium content:
This water is not suitable for agriculture under normal conditions.  1f this water is to be

utilized for heavy soils then while giving water moisturc shall provide proper drainage
facility. Abundant quantity waler is necessary o improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total
sandy soils.

High Salt content and high sodium content:

This water is not suitable for agriculture under normal conditions. [f this water is 1o be
utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Abundant quantity water is necessary 1o improve physical condition of the soil and
for high production. This water is not suntable for agricultural cultvation except for total

sandy soils.

This water is not suitzble for cultivation if its content is more than 1.25. But, if its conteat
ranges from 1.25 to 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than
2.5 then 100 to 150 kgs of shall be mixed with every waler moisturs and shall be dissolved
in water 10 serve the crop.  Otherwise the soil becomes hard and not suitable for cultivation.

Note: This test analysis is made as per water sample provided by the farmer.

3,10 - . .
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Sd/- xxx (Tllegible)
Assistant Director of Agriculture,
=y Soil Testing Laboratory,
Miryalaguda, Nalgonda District.
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Government of Telangana — Agricultural Department
Soil Testing Centre — Miryalaguda
Water Sample Test Recommendations Report
Soal of Assistant Director of Agricultural. So;, Tesung Laboratory, NSC Canal, Miryalaguda

Sammer Officer | Hon'ble 2 Farmer name "1 Soma. Anjireddy
Organizauon NGT Case -
! Joint A
committes
team
3 Name! village . % Veliminedu 4. Mandal : | Chutyala
3 Date of receipt of 04/02/2022 & Sv.No © 1293+ 285
waier sumple !
7| Laboratory No. ]: 10 | 8. Sourceoflmigation ,: | B'W
'9 i Salt index (EC)|: 14 '10.  PH (Acidiry/ Neutral/ |:| 627
Millimos/cm)* 1. Alkalanity) o
11| Anions (Meg/Litre) | : | 12. Canons (Meg/Lire) | : |
1 | Carbonates (COn) BRET i. Calcium Magnesium | : | 1111
I . iCa+Mg)
T Bicurbonates (HCO-) | 5.72 [ 1i Sodium + Potassium | : 289
| (Na +K) .
| iii. | Chlorides (Cl.) : | present |
{1 | Sulphates (SOz) | | Present
['v. | Nitrates s} . '
713 | Residual  Sodium | - | 0 14, Sodium Endorsement | - | 122
| Carbonate (RS.C) | | Ratio (S.A.R) !
' 15. | Class BES [ [ ]

1. CiS1: Low sailt content and low Sodium content:

1.Ci151 :  Low salt content and low Sodium content;
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils
then while giving water moisture shall provide proper drainage facility.

2. €251 Moderate salt content and low sodium content:
This water is suitable for all types of <oils and crops. [fthis water is utilized for gummy soils

then while giving water moisture sha.l provide proper drainage facility.

3.C282 . Moderate content and T content:
This water is suitable for all types of soils and crops in normal conditions. If this water is 1o
be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi, paddy, cotton, etc.. shall only be cultivaged.

4 C283 - Moderate salt content and high sodium content:

This water is suitable for many types of soils and crops in normal conditions, If this watex is
to be utilized for heavy soils then while giving water moisture shall provide proper dainage
facility. Saline lands resistant crops like ragi, paddy, cotton, ctc.. shall only be cultivated.

5.C254 :  Moderate salt content and high sodium content:

This water is suitable for many tvpes of soils and crops in normal conditions. If this water is
to be utilized for heavy soils then while giving water moisture shall provide proper drainage
factlity. Saline lands rcsistant crops like rags, paddy, cotton, etc.. shall only be cultivated.

6. C3S1 . High Salt content and low sodium content:
This water is suitable for many twvpes of soils and crops in normal conditions. If this water is

used for heavy soils, shall be cultivated within a short period of time to obtain crops & while
giving water moisture shall provide proper drainage facility. Abundant quanfity water is
e necessary to improve physical condition of the soil and for high production.

- - 4 -

-
- lu At
wfdl S0 L Translanoa from Telugu Xerox Copy) to Enghish .\w{.\ i




7.C382

8. €383

9. C354

10 C481

11.C482

12.C453

13.C454

14.
Residual
Sodium
Carbonate
(R.S.C)

(=)

Hizh salt content and moderate soedium content:

This water shall be used only for lands having suttable facility of water drainage system. The
soil urns saline if this water is used for cultivation of imrigable dry method crops. This water
¢an be used for light ie., sand type soil for cultivanon of we! crops with proper land
management. Organic fertilizers hke livestock manure, compost, raw leaf fernlizess, eic..
shali be mostly used and draipage system shall be provided. Cultivauon of saline lands
resistant crops like ragi, paddy, cotton, eic., are beneficial

High salt content and high sedium content:

This water is not suitable for agriculture unless proper drainage fazlity is provided. Special
management methods shall be adopted for removal of salt. Saline resistance crops shall only
be cuitivated. This water shall be used only for irrigable dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water is used for
saline lands and moreover pleaty of chemical femilizers like Gypsum, Super Phosphate,
Ammonium Sulphare shall be used.

High salt content and high sodium content

This water is not suitable for agricultural wmaless proper drainage facility is provided. The
above mentioned measures shall be adopted if this water is used for saline lands and moreover
plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulpbate shall be
used.

High sailt content and low sodium content:

This water is not suitable for cultivation under normal conditions. If this water is used for
moderate type of lands under necessary situation, the soil turns salry. This water can be used
for light sandy soils by providing proper drainage facility. But. more water taps are used to
dissolve salt in the water and proper drainage facility shall be provided to drain out the salt.
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for
agriculture under normal conditions.

High salt content and moderate sodium content:
This water is not suitable for cultivation under normal condidons 17 this water is used for

moderate type of lands under necessary situation, the soil tumns salty. This water can be used
for light sandy soils by providing proper drainage facility. But, more water taps are used to
dissolve salt in the water and proper drainage facility shall be provided 1o drain out the salt.
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for

Hizh salt content and high sodium confent

This water is not suitsble for agriculture under normal conditions.  If this water is to be
utilized for heavy soils then while giving water moisture shall provide proper drainage
fucility. Abundant quantity water is necessary to umprove physical conditon of the soil and
for high production. This water is not suitable for agricuitural cultivation except for total
sandy soils.

Hizh Salt content and high sodium content:

This water is nol suitable for agriculture under normal conditions.  If this water is to be
utilized for heavy soils then while giving water moisture shall provide proper dramage
facility. Abundant quantity water is necessary to improve physical condition of the sail and
for high production. This water is not suitable for agricultural culnvation except for total
sandy soils.

This water is not suitable for cultivation if its content is more thar 1.25. But, if its content
ranges from 1.25 to 2.5 then 50 o 100 kgs of Gypsum and Gypsuo if its content is more than
2.5 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved
in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation.

Note: This fest analysis is made as per water sample provided by the farmer.

Sd/- xxx (Lllegble)
Assistant Director of Agnculture,
Soil Testing Laboratory,

Miryalaguda, Nalgonda District _;_};;_.__
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Government of Telangana — Agricultural Department
Soil Testing Centre — Miryalaguda
Water Sample Test Recommendations Report
Soal of Assistant Director of Auncultural. Soi. Testing Laboratory, NSC Canal, Miryalagoda.

Farmer! Officer’ - | Hon'ble e Farmer name | J.Narendar
Urg&niz&t;an NGT Case - ‘
' | Joimt |
| committee i
! feam | |
3 Name village - |T Veliminedu 4. Mandal | Chityala
5 | Date of receipt of | - | 04/02/2022 I 6  SyNo, | 286/A
water sample i l
7 | Labaoratory No B D 8. Sourceof Imrigation ~ B/W
% Salt wmdex (EC)|: | LI 10 PH {Acidity/ Neutraly -  6.94
(Millimos/cm)* Alkalanity)
11. | Anions {(Meg/Litre) | : | i2.  Carions (Meg/Litre}
i. | Carbonates (C(y) - | Nil [i  Calcium Magpesium  : | 843
| | (Ca+Mg)
ii. | Bicarbonates (HCO.) | - | 2.92 |ii | Sodium + Potassium | 256
I | Na + K) |
i.. | Chiondes (Cl) - | present | |
" re. | Sulphates (SO2) T Present | |
v. | Nitrates 1:] | |
13| Residual  Sodium | : | 0 14. | Sodium Endorsement | : | 125
Carbonate (R-S.C) | | | Raro(S.AR) !
[ 15. | Class == [ '

1. C1S1: Low salt content and low Sodium content:

1.CIS] . Low salt content and low Sodium content
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils

then while giving water moisture shall provide proper drainage facility.

2 C28% Moderate salt content and low sodium content

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils
then while giving water moisture sha | provide proper dra.nage facility.

3. 282 - Maoderate salt content and moderate sodium content:
This water is suitable for all types of 50ils and crops in normal conditions. [f this water is o
be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops lixe ragi, paddy, corton. efc., shall only be cultivated

4,.C283 - Moderate salt co t and high sodium content
This water is suitable for many types of soils and crops in normal conditions. If this water is
to be utilized for heavy soils then while giving water moisture shall provide proper draimage
facility. Sahne lands resistant crops |ike ragi, paddy, cotion, etc., shall only be cultivated.

5.C184 : alt content and high sodium content:
This water is suitable for many types of soils and crops in normal conditions, If this water is
to be utilized for heavy soils then while giving water moisture shall provide proper drainage
facility. Saline lands resistant crops like ragi. paddy. cotton, eic., shall only be cultivated.

6.C381  : High Sait content and low sedium content:

This water is suitable for many types of soils and crops in normal conditions. If this water i3
used for heavy soils, shall be cultivated within a short period of time 10 obtain crops & while
giving water moisture shall provide proper drainage facility. Abundant quantity water is
necessary to improve physical condition of the soil and for high production. =
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TEAN2

8.C383

9. C384

10.C481

11.C482

12.C483

13.C454

14
Residual
Sodium
Carbopate
(RS.C)

igh salt content snd moderate sedium content
This water shall be used only for lands having sunable fucilit, o7 wuscr drainage systern. The
soul turns saline if this water is used for cultivation of urigabie drv method crops. This water
can be used for hight re, sand type soil for culuvation of wet crops with proper land
management. Organic fertilizers like livestock manure, compost raw leaf fertilizers, etc.,
shall be mostly used and dramage system shall be provided.  Culovation of saline lands
resistant crops like ragi, paddy, cofton, etc., are beneficial.

igh salt content and high sodi ontent:
This water is not suitable for agriculture unless proper drainage facility 1s provided. Special
management methods shall be adopted for removal of salt Saline resistance crops shall only
be culdvated. This water shall be used only for irmigablzs dry crops by providing proper
drainage facility. The above mentioned measures shall be adopted if this water is used for
saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate,
Ammonium Sulphate shall be used.

High salt content and high sodium content

This water is not suitable for agricultural unless proper dminage facility is provided The
above mentioned measures shall be adopted if this water is used for saline lands and moreover
pleniy of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be
used.

Hich salt content and low sodium content:

This water is not suitable for cultivation under normal condinons. If this water is used for
moderate type of lands under necessary situation, the soil furns salty. This water can be used
for light sandy soils by providing proper dramage facility. But, more warter mps are used to
dissolve salt in the water and proper drainage facility shall be provided to drain out the salt.
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for
agriculture under normal conditions.

High salt content and moderate sodium content:

This water is not suitable for cultivation under normal conditions. If this water is used for
moderate type of lands under necessary situation, the soil turns salty. This water can be used
for light sandy soils by providing proper drainage facility. But, more water taps are used o
dissolve salt in the water and proper drainage facility shall be provided to drain out the salt
Saline resisting crops like ragi, paddy, ctc shall be used This water is not suitable for
agriculture under normal conditions.

Hi t content and high sodinm content:

This water is not suitsble for agriculnwe under normal conditions.  If this water is w be
uﬁﬁmdﬁurhmvysoils&uwhﬂgg‘vingmmismmshaumﬁdemadmimgn
facility. Abundant quantity water is necessary to improve physical condition of the soil and
for high production. This water is not suitable for agricultural cultivation except for total
sandy soils.

High Salt content and high sodium content:

This waler is not suitable for agriculture under normal conditions.  If this water is to be
uttized for heavy soils then while giving water moisture shall provide proper dramage
facility. Abundant quantity water is necessary to umprove physical condition of the soil and
for high production. This water is not suitable for agricultural culzivation except for total
sandy soils.

This water is nol suitable for cultivation if its content is more than 1.25. But, if its content
ranges from 1.25 to 2.5 then 50 10 lOOkyofGypsumandepsumu'i:scomism?uﬂm
2.5 then 100 to 150 kgs of shall be mixed with every water moisturs and shall be dissolved
in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation.

Note: This test analysis is made as per water sample provided by the farmer.

Sd/- xxx (Tllegible)
Assistant Director of Agriculture,
Soil Testing Laboratory,

Mirvalaguda, Nalgonda District; = 2 &
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Mame of tne farmer

LAB

AGRICULTURAL DEPARTMENT i
SOIL HEALTH CARD
SOIL FERTILITY REPORT
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA

Chepuri Ramachangraiah

NO. 1/2022

2. Father Name : Durgaiah
3. Village : Veliminedu
4. Mandal Chityal
5. Dryor Wet
6. Extent
7 SyNo © 34B/E
8. Date of collection of soil sample : 04/02/2022
ANALYSIS RESULTS
| 1. Nature of Soil | Light | Medium | Weight | Moderate | More alialie
:SCL Acidie Newutral Light i
2. Hydrogen } .
index 7.49 |
a) Light soils ' ’
b) Heawy ‘ lessthan | 6to7.5 7.6to B.0 8.1 to More than
soils | 6.0 . 85 | BS
6t 8.0 8.1to 8.5 |
Less than 8.6 t0 9.0 | Mare than
- 6.0 | _| 2.0
3. Sait index l Normal Germination | Salt density | Harm to crop
{EC) (0.08) Uptol.0 Difficult Difficult to
mm/cm Uptol5 lw2 Intolerable | More than 3
' A. lightScil | Upto2.0 15103 crops | More than
| 8. Moderate 2104 21030 |45
II soil 3to4d.5 Mare than
C. Heawvy 2tod | 6.0
{ soil 4to6
4. Organic Carbon (0.25) Less Moderate More
- Less than 0.5 0.5t 0.75 More than 0.75
3 0” \ _— HATH
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5. Awvgilable Nitrogen(50) Less , Moderate More
Kg/Acre 0to 112 112to0 224 Maore than 224
6. Awvailable Phosphorus Less Moderate Movre
(B) Kg/Acre 0to 8.0 9 to 20 mare than 20
7. Aualiable Potash (20) Less Moderate More
Kg/Acre Oto 60 61t 120 More than 120
SPECIAL SUGGESTIONS:

1 Al the soil is having black dry soils (Xara sails) Gypsusn shall used @ ——/ Acre and the form
kand shail be repaired. Drganic fertifizers and green manpswe like Baby black gram, jeelisga or
mmmmﬁmwmmmmumuemwnwhmmhme
form land.

2. White barrein and milky dry creps and land containing mose siat content shadl be properly
ploughed shall be made inte terminals with water and the water shall be drained out after 24
hours thyough drainage canals. bn this way, the pracess shall be cantinued for 4 to 5 times.
Moreover & is better to live stock mamure and thick cay is added.

3. Types of recommended paddy crops flor mvore alkall tands: Swarna, Vikas, Chaitamya,
MTU 1030, .

Sd/- o=
Assistant Director of Agriculture
(Soil Testing Laboratory)
Miryalaguda, Naigonda District.

// Transiation from Telugu (Xerox copy) to English //
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RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS ACRE

Duose of nutrierts in kilos por

Dose of ferulizers

Cror :'em(l::;ij's;l;ons Quannrty avre . in kilos per acre |
per acre ! Nitrogen Phosphorus Potask ! DAP MOP  Urea
Minimum 62 31 21 67 33 108 |
Paddx 4 Moderate 48 24 14 32 27 24
\aximum 34 17 14 37 18 59
=" Mingmam 104 31 26 67 43 200
Maizs 1 Moderate | 80 | 24 30 | 52 | 33 | 153 |
Maximum = 3¢ 17 14 37 | 25 | 107 |
Mmimum | 31 21 16 | 46 27 50 |
Jowar 4 Moderate 24 16 12 33 20 39
Maximum | 17 11 8 24 | 153 | 28
MMinimum | 31 16 THERERE
Bajra ! Modemte | 25 12 B 26 12 | 42
Naxmam| 1 8 6 17 | 10 [ 30
[ Minimum | 10 26 ] 37 | 0
Pulses 2 | Moderate | & 20 0 a3
| Maximum € 14 0 30 0 1
Minimum 16 8 7 17 l 12 28
Castor Oil 1 | Moderate = 12 6 5 13| 8 21
Ty i 1 2 5 | 7 | 14
I “Mmimom | 10 21 26 | 46 | 43 | 4
Groundnut 4 " Moderate B 16 20 35 | 33 | 4
Maximum 6 11 14 24 lr 23 : :
" Minimum | 62 31 n e | 2 | msJ‘
Cotton s Moderate | 4R 24 24 52 | 40 | 84 |
:\'.Jmmum: 34 17 17 37 | 28 . 59 '
Minimum 104 31 42 67 i 70 | 200 1
Chilly 10 “Moderate | 80 24 32 | 52 | 53 | 153
Maximum | 56 17 2 | 9 | 5 107 |
Minimum | 31 31 16 67 | 27 | 41
Sunflower 3 Moderate | 24 23 Iz | 52 | 20 [ 32
Maximum ] 17 17 8 37 13 22




LAB NO. 272022
AGRICULTURAL DEPARTMENT
SOiL. HEALTH CARD
SOIL FERTWAY REPORT
NALGONDA/SURYAPET /BHOMGIR/MIRYALAGUDA
1. Narme of the farmer : Chepuri Ramachandraiah
2. Father Name : Durgaiah
3. Village : Veliminedu
4. Mandal : Chityal
5. Dry or Wet
6. Extent
7. Sy.No. : 348/E
B. Date of collection of soil smple . 04/02/2022
ANALYSIS RESULTS
[ 1. Natue of Sodl ‘ Light | Medium lwew Moderate Mare alkalie
:SCL | Acidie | Neastral | Light |
2. Hydrogen ' I I
Index 7 .48 { !
¢} Lght soils ‘ | r
d) Heawy Less than 675 76te80 81 to More than
sgils | 6.0 | B5 |85
. | 6t0 8.0 | 811085
' | Lessthan | ! B6109.0 Marethan
| 6.0 9.0
3 Sait Index | Normal Germination | Salt density = Hanm to crop |
| (EC) 0.08) |Uptol.0 Difficult Difficult to ‘
| mmjcm Uptm 15 w02 intolerable ! pose than 3
D. ughtSoil 'Uptoz.o 15t03 aops lmman
E. Mloderate 2w4 Zto 30 | 4.5
sail ] { 3w4s | More than
F. Heawy 204
soil ‘ | 4%0 6
# —— T
) "‘i.. NN
iy e \ 2 _f':__,:.;‘
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4. Orgamc Carbon (0.25) Less Moderate Mare
Less than 05 0.5t00.75 More than 0.75
S Available Nitrogen{10) Less Moderate More
Kg/Acre. Oto112 112to 224  More than 224
6. Available Phosphorus Less Moderate More
(6) Kg/Acre 010 8.0 9to 20 more than 20
7. Awvailable Porash (27} Less Moderate More
Kg/Acre 0 to 60 61 to 120 More than 120
SPECIAL SUGGESTIONS:

1. All the soil is having black dry soils {Klara soils) Gypsum shall used @ ~——/ Acre and the form
land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or
janumu 10 to 15 kgs per acre shall be cultivated in the filed and it shall be ploughed in the
form land.

2. White barren and milky dry crops and land coniaining more siat content shall be properly
ploughed shall be made into terminals with water and the water shall be drained out after 24
hours through drainage canals. In this way, the process shall be continuad for4 to 5 times.
Moreover it ic better ta live stock manure and thick clay is adcec.

3. Types of racommended paddy crops for more aikali lands: Swama, Vikas, Chaitanya, and
MTU 1010.

Sd/- oot
Assistant Director of Agriculture
(Soil Testing Laboratory)
Miryalaguda, Naigonda District.

/{ Transiation from Telugu (Xerox copy) to English //




RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS/ACRE

Organic

Dose of nutrients in kilos per Dose of fertilizers

Crop fertilizers(Tons ~ Quantity acre _ w kilos per acre
per acre) Nitrogeh | Phosphorus | Potash | DAP | MOP | Urea |
Minimum 62 31 35 B T 7/ 35 | 108
Paddy 4 Moderate =~ 48 L 24 16 52 27 | 84
Maximum 34 17 11 37 | 18 | 59
Mintmum 104 31 26 ! 67 43 200
Maize 4 Moderate 80 24 20 32 33 | 153
Maximum | 56 | 17 4 |37 | 8 | 07
| Minimum 31 | 21 16 46 27 50
| Jowar 4 Moderae | 24 ; 16 12 | 35 | 20 | 39 |
| "Maximum | 17| 11 g | 24 | 13 | 28
, “Migmum | 31| 16 10 | 35 | 17 | 5¢
Bajra I Moderate | 24 | 12 8 | 26| 13| 42 |
"Maximum | 17 g & | 17 ] 16 | 30
“Minimum |10 % WEREE
Pulses 2 N | T 0 |4 | 0
Maximum | 6 | 14 o [30] 0 | 1
[ '!Minamum 16 3 7 17 | 1z | 28
| Casior Oil 1 EModie:mte 12 5 13 ' 8 | 21 |
| 'Mmmum 8 ] 4 9 | 14
f | Minimum | 10 L 26 | B | 4 |
| Groundnut 4 | Moderate | 16 20 | 35 | 33 .'
| Maximum ‘ 11 14 24 | 23 |
[Minimam | 62 | 31 5 |67 | 2 :_ms]’
' Cotton 5 | Moderate | 48 | 24 24 | 52 | 40 | 84 |
"Maximum | 34 17 7 37 28 | 59 |
= Minimum | 104 3 a2 67 | 70 | 200
Chilly 10 “Moderaze | 80 24 32 | 52 | 53 | 159
Maximum | 56 | 17 = | | & ;[107
Minimum | 31 I 31 16 67 | 21 | 41
’Suaﬂower 3 Moderate 24 | 24 5 52 | 20 | 32
Maximum 17 17 8 37 13 22
/ Translation from Telugu (Xerox copy) to English //
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LAB NO. 3/2022
| AGRICULTURAL DEPARTMENT
SQIL HEALT~ CARD
SOIL FEATILITY REPORT
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA
Name of the farmer . Chepuri Ramachandraian
Father Name - Durgaiah
Village . Veliminedu
Mandal : Chityal
Dry or Wet
Extent
Sy.No. : 34B/E
Date of coliection of soil sampte - 04/02/2022
ANALYSIS RESULTS
; Nature of Seil | Light Medium Weight j Moderate | More alkalie
| .sCL Acidie Neutral Light , l
Hydrogen
index 75
| e) Light soils
f) Heavy Less than 6tn 7.5 7.6t 8.0 81t | Morethan
s0ils 6.0 85 |85 |'
' 61080 81to8.5 a
| Less than 86t09.0 | Morethan |
6.0 9.0
Salr Index Normal Germimation | Salt density | Harm to crop
(EC) (0.04) Upto 1.0 Difficuit Difficult to
mm/cm Upto 1.5 1to2 Intolerable More than 3
G. lLightSeil | Upto 2.0 15to3 crops More than
H. Moderate 2to 4 2030 4.5
soi 3to4dSs More than
l. Heawy 2to4d 6.0
soil |4tob |
Organic Carbon (0.30) Less Maderate
Less than 05 0.5t00.75




. Available Nitrogen{10] Less Moderate More

Kg/fAcre. Oto 112 | 112 to 224 Maore than 224
{9) Kg/Agre 0to 30 9 to 20 more than 20
. Available Potash {20) Less Moderate More
Kg/Acre 01060 61to 120 More than 120
SPECIAL SUGGESTIONS:

All the soitis hawing black dry soils (Eara sofls) Gypsum shall used @ ——/ Acre and the form
land shall be repaired. Organic fertilizers and green manuse like Baby black grem, jeeluga or
janumu 1010 15 kgs per acre shail be cultivated in the filed and i shall be ploughed in the
form land.

White barren and milky dry crops and land containing more siat content shall be property
24h:alsmdrainagemhdismy,meplmshaﬂbemmimmr4to5
tirres. Moreover it Is better to live stodk-manure and thick chay is added.

Typﬁofrecommendedpa&wmﬁnfmealnﬁ lands: Swarna, Vikas, Chaitanya, and
MTU 20

Salf- soex
Assistant Director of Agriculture
(Soil Testing Laboratory)
Miryzlaguda, Naigonda District

f[Tmnslaﬁnnﬁmwmerumpr)mEiﬂ'ﬁhﬂ




T RECOMMENDED DOSE OF NUTRIENTS, FERTILIZERS IN KILOS/ACRE

Dose of numents in kiios per

Dose of fertilizers in

Organic
Crop fertilizers{Tons  Quantity acre Kilos per acre
ner acre) Niogen Phosphorus Potash DAP  MOP ' Urea |
Minimum 62 31 21 6" 35 108
Paddy 4 Moderate a8 24 16 52 | 27 84
Maximum | 34 17 1 37 18 59
Minimum = 104 31 26 67 43 | 200
Maize + Moderate | 80 24 26 | 52 | 33 | 153
Maxmum | 56 17 = 37 | B | 07 |
= "Mimmum | 31 2 16 | a6 | 27 'l 50
Jowar 4 Moderate 24 16 12 33 20 39
| Maximum | 17 11 8 24 13 28
" Minimum | 31 16 10 35 17 54
Bajra l | Moderate - 24 12 8 26 | 13 42
Maximum | 17 8 & | 17 ] 10 | 30
CVbmmam| 10 26 0 =T 0 |
Puises 2 ér_Moderau: ' 8 20 0 43 0
Maximum |6 ¥ o 30| 6 1
“Mimmam | 16| 7 72| 3
Castor Oil | Moderate | 12| 5 |13 8 | 2
i}”ﬁuimm ! B 3 9 I 7 14|
"Minimum | 10 | 2t | 26 | 46 | 43 4
Groundnut | 4 [Modeme |8 16 | 20 | 35| 33
Maximum | 6 11 | 14 | 24| 23 |
| Minimum 62 3] - 31 67 | 52 | 108
Cotton 5 Moderate | 48 24 3% | 52 | 40 | %
"Maximum | 34 17 7 | 37| 28 | 59 |
Minimum | 104 31 = 6T | | e |
Chilly 10 " Moderate | 80 24 32 52 | 53 153
- Maximum : 36 17 22 37 37 . 107
Fifimimom | 31 3 W% (6| 27 | M
| Sunflower | 3 "Moderate I 24 24 3 7 s2 | 20 | 32
!Maximum[ 17 17 8 37 | 13 2




LAB NO. 4f2022
' AGRICULTURAL DEPARTIMENT
SOIL HEALTH CARD
SO FERTILITY REPORT
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA
1. Name of the farmer . Chepuri Ramachandraiah
2. Father Name : Durgaiah
3. Village : Veliminedu
4. Mandal : Chityal
5. Dry or Wet
6. Extent
7. Sy-No. : 348/E
8. Date of celleciion of soil sample : 0440272022
ANALYSIS RESULTS
1. Nature of Soil | Light Medium Wedght Moderate | More alkalie
s SEL Acidie Neutral Light .
i 2. Hydrogen
' Index 7.69 !
| g] Lightsoils
h} Heawy lessthan | 6075 761080 81 ta More than
sails 6.0 ; 35 |85
. 6080 81t085
Less than B61t09.0 More than
l_ | 6.0 _ | 9.0
‘ 3. Sak index " Normal | Germination | Saltdemsity | Haem o crop |
(EC) (2.05) |Uptol0 | Difficuit Difficult to
mm/cm Uptols |[1ltel intolerable Morse than 3
J. LightSsil | Upt02.0 15t03 | crops More than
| K. Moderate | 2wd 21030 | 4.5 |
' soil 3045 | More than
_ L Heawy | 2t04 | 6.0
| soil | 4te b | |
Moderate

4. Organic Carbos (6.38) Less

Less than 0.5




Available Nitrogen(10)  Less Moderate Moge
Kg/fAcre. 0tol12 112w 224  More than 224
Available Phosphorus Less Moderate More
{9) Kg/Acre O0to 8.0 9to 20 more than 20
Available Potash (15) Less Moderate More
Kg/Acre Qo 60 61to 120 Maore than 120
SPECIAL SUGGESTIONS:

All the soil is having black dry soils {Klara soils) Gypsum shall used @ ——-/ Acre and the form
land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or
janumu 10 to 15 kgs per acre shall be cultivated in the filed and it shall be ploughed in the
form land.

White barren and milky dry crops and land containing more slat content shall be property
plaughed shall be made into terminals with water and the water shall be drained out after
24 hours through drainage canals. In this way, the process shall be contineed for4 10 5
times. Moseover it is better to live stock manure and thick day is added.

Types of recommended paddy crops for more alkali lands: Swama, Vikas, Chaitanya, and
MTU 1010.

Sd/- o
Assistant Director of Agriculture
{Sail Testing Laboratory)
Mirvalaguda, Nalgonda District.

// Transkation from Telugu [Xerox copy) to English //
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~ RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS,ACRE

i

Organic Dose of nutrients in kilos per ~ Dose of fertilizers
Crop fertlizers{Tons  Quantity ___acre in kilos peracre |
per acre) ¢ Nitrogen | Phosphorus  Potash ' DAP MOP  Urea |
Minimum © 62 31 2] 67 | 35 ! 108 |
Paddy 4 Moderate 48 24 6 =225 | %]
"Maximum 34 17 1T | 55 | 18 | 59
- Minimum 104 3 26 67 | 43 200
Maize 4 Moderate | 80 24 20 | 52 | 33 | 153
Maximum 56 17 14 | 37 | 23 | 107
Minimum | 31 21 i6 46 27 | SO
Jowar 4 Moderate | 24 16 17 |35 20 | 9 |
| | Magamam| &7 | 11 g | 24 1 13 | 28 |
‘ Mimmum | 31 l 6 0 | 35 | 17 | 54
Bajra | l ' Moderate 24 | 12 R 26 . 13 | 42
| Maximum | 17 T g & | 7 10 | 30
Minimum 10 : 26 0 s7 1
Pulses 2 " Moderate | 1 20 0 43 0
| "Maximum | 14 0 | 30 l 1
| Mipimum | 16 | 7 17 12 28
| Castor Ol ] “Moderate | 12 6 E (@[ ® | &
"Maximum | 8 7] 5 | 7 | 14
. Minimum : 10 21 26 46 43 | 4
' Groundnut | 4 “Moderate | 8 16 20 | 35 | 33 | 4
| Maximum| 6 | 11 iz [ 22| 3 |
| Mimoam | @ | 3 31 | 67 52 | 188
| Cotton 3 Moderate 48 r 24 24 32 a0 | 84
Maximum | 34 '1 17 i7 | 37 | 28 | 59
| Minimum | 104 | 31 42 67 . 70 | 200
Chilly 10 “Moderate | 80 | 24 32 | 52 | 53 [ 153
Maximum | 56 | |7 22 | 37 | 31 | 107
Miomum | 31| 3 % |67 | 27 | &1
Sunflower 3 Moderatz | 24 l 24 Z [z | 20 | 22
j Maximum | 17 | 17 8 37| B |2
sk




LAB NO. 5/2022

AGRICULTURAL DEPARTMENT
SOIL HEALTH CARD
SOIL FERTILITY REPORT
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA

1. Name of the farmer

: Chepuri Ramachandraian

2. Father Name : Durgaiah
3 Village : Veliminedu
4. Mandal : Chityal
5. Dryor Wet
6. BExtent
7. Sy.No. . 348/E
8. Date of collection of soil sample : 04/02/2022
ANALYSIS RESULTS
1. Nature of Soil | Light Medium Weight | Moderate | More
:SCL Acdie Neutral Light ‘ | alkalie
. 2. Hydrogen ;
I Index 7.69 |
i) Light soils
' j] Heawy | lessthan | 61075 7.6tc 8.0 a fto
j soils | 6.0 | 8.5 More than
| | 6t08.0 B1to 85 8.5
{ lessthan | | 86w90
| 6.0 i | More than
| - I | 9.0
3 Sait Index | Normal | Germination Salt density | Harm to crop —|’
(EC) (0.04) | Upwo 1.0 | Difficult Difficuft to |
mm/cm |Uptol5 1ta2 intolerable | More than 3
M. LightSoil | Upta 2.0 15to3 crops More than 4.5
N. Moderate | 24 2t03.0 More than 6.0 |
soil ' 3to4.5 \
0. Heawvy 2tod |
sail 4106 I

ol
4. QOrganic Carbon (0.35) Less Y/ \Q;/'




152

Less than 0.5 05t 0.75 More than 0.75
5. Awailable Nitrogen(20) Less Moderate More
Ng/Acre. O 112 11210224 More than 224
6. Available Phosphorus Less Moderate Mare
{8) Kgf/Acre 0to 80 9to 20 meore than 20
7. Available Potash (17) Less Moderate More
Kg/Acre Oto 60 61to 120 Move than 120
SPECIAL SUGGESTIONS:

1. Al the soil is having black dry soils {lara solls] Gypsum shall used @ ——/ Acre and the form
land shail be repaired. Organic fertilizers and green manure fike Baby biack gram, jecluga or
jenumu 10 to 15 kgs per acre <hall be cultivated in the fled and it shall be ploughed in the
form land.

2. White tarren and milky dry crops and land containing more siat content shall be properly
ploughed shall be made into terminals with water and the water shall be drained out after
24 hours throsgh dvaimage canals. n this way, the procass shall be continued for 4 0 S
times. Moreover i is befter to live stiack manure and thick day is added.

3. Types of recommended pixidy crups for move aliali Bads: Swama, Vikas, Chaitanwa, and
MTU 1013

S/ oot
Assistant Director of Agriculturs
(Soil Testing Laboratory)
Miryalaguda, Nalgonda District.

J{ Translation fromy Tekagy Dlerax copy) to English //
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"RECOMMENDED DOSE OF NUTRIENTS. FERTILIZERS IN KILOS/ACRE

Organic

Daose of nutzents 1n Kilos par

Dose of ferulizers

Crop fertlizersi Tons  Quantity gt i Kilos per acre
per acre) Nitrogen Phosphorus Pctash DAP MOP  Urea
Minimum 62 31 21 67 35 108 |
Paddy 4 Moderate 48 24 i€ 52 27 84 |
Maximum 3+ 17 it | 37 | 18 | 39
[ Mimmum 104 31 26 67 43 200
Maizz 4 \Moderate | 80 24 3 | 52 | 38 | 18 |
Maximum Se ¥ 4 27 23 167
“Minimum | 31 21 16 | 46 | 27 | S0
Jowar - Moderate 24 16 13 35 20 39 |
Maximum 17 11 8 24 13 2B i
“Minimum | 31 16 10 | 35 | 17 | 54
Baira | Moderate | 22| 12 § | 26 | 13 | &2
R I T 8 6 17 10 | 30
| Minimum = 10 26 0 57 i
Pulses 2 " Moderate | & 20 0 43 | [0
[Maxmum | 6 14 R B
Minimum | 16 8 7 7| 2 | 18
Castor Oil | “Moderate | 12 6 R T T
"Maximum | S 3 3 5 7 | e
"Mimmum |10 21 % | 46| B |
Groundnut 4 [Tioderte | |8 16 20 | 35 | 33
[Maximam | |6 0 12 | 24 | 23
“Minimum | 62 31 31 | 67 | 52 | 108
Cotton 5 Moderate | 48 2 3% | 52 | 40 | 84
-Maximumi 3 7 7 | 37 | 8 | 59
Mimimum | 104 31 2z | & | 70 fzoa
Chilly 10 Moderate | 80 24 32 | 52| 3 |18
Maximum |56 & 3% | 37 | & [ 107
Mmimum | 31 31 16 67 | 27 | 41 |
Sunflower 3 Modente | 128 24 = | 52 | 20 | 32 |
ey R 17 g | 37| 13 | 2 ,
’(‘ 'M: /[ Translation from Telugu (Xerox copy) .
0k 1T
W AE - '



AGRICULTURAL DEPARTMENT

SO HEALTH CARD
SOIL FERTWITY REPORT
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA

LAB NO. 6/2022

1. « Name of the fanmer - Chepuri Ramachandraiah

2. Father Name : Durgaiah

3. Village : Veliminedu

4. Mandal : Chautyal

5. Dry or Wet

6. Extent

7. Sy.Ne. . 348/E

& Date of collection of soil sample : Ge/2022
ANALYSIS RESULTS
‘ 1 Nature of Soil | Light Medium Weight | Moderate | More alkalie
1 - SCL Acidie Neutral Light i
E 2. Hydrogen
| index 7.63 I
1 k) Lignt soils i
‘| 1) Heawy Less than 6075 76808 | 82to | Morethan
‘ soils { 60 : 85 |85

- 6o aD 81085 |
| | Less than |  26t09.0 | Morethan
| | 6.0 90
| 3. Saltindex I Normal Germination | Salt density | Haym to crep |
| (EC) (DO4) |UptolO Difficuit Difficult to _
i mm/cm Uptol5 tw2 intelerable More than 3
| P Light Sail . Upwo 20 1503 arops More than
] Q. Moderzte | 2t d 230 45
soil 3t 4SS More than
R. Heawy 2w 4 6.0
soil 4t0 6




Crganic Carbon (0.30) Less Maderate More
Less than 0.5 05t 0.75 More than 0.75
Available Nitrogen(20} Less Maoderate More
Kg/Acre Oto 112 112t0 224  Mora than 224
Available Phosphorus Less Moderate Mare
(9) Kg/Acre Dto 8.0 91020 more than 20
Available Potash (33) Less Mcderate More
Kg/Acre 0 to 60 61to 120 More than 120
SPECIAL SUGGESTIONS:

All the soil is having black dry soils (Klara soils) Gypsum shall used @ ——/ Acre and the form
land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or
janumu 10 to 15 kgs per acre shall be cultivated in the filed and it shall be ploughed in the
form land.

White barren and milky dry crops and land containing more slat content shall be property
ploughed shail be made into terminals with water and the water shall be drained out after
24 hours through drainage canals. In this way, the process shall be continued for4to 5
times. Moreover it is better to live stock manure and thick day is added.

Types of recommended paddy crops for more alkali lands: Swarna, Vikas, Chaitanya, and
MTU 1010.

Sd/- w0
Assistant Director of Agriculture
(Soil Testing Laboratory)
Miryalaguda, Nalgonda District.

// Translation from Telugu (Xerox copy) to English 7




RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS/ACRE

Dose of fertilizers |

Organic Dose of nutrients in kilos per
Crop  femilizers(Tons | Quantity acre in kilos peracre |
| per acre) Nitrogen Phosphorus Potash DAP MOP Um
Minimum 62 31 P21 67 35 @ 108
Paddy 4 Moderate | 48 W | % |2 &
‘Maximum | 34 | 17 X [ | @ | ®
Minimom | 104 [ 26 67 43 | 200
Maize 4 Moderate 80 | 24 20 52 33 | 153
Maximum 56 17 14 7 | 23 | 167
"Minimum | 31 | 21 % | 46 | 27 | 30
Jowar 4 [Moderaste | 26 | 16 | 12 | 35 | 20 | 39 |
Maximum | 17 I 8 =] 3 28 |
: “Minimum | 31 16 | 18 |35 | 17 | 54 |
| Bajra 1 ' Moderate | 24 12 8 26 | 13 | 42 |
| iMaximum i i g | 17 | 10 30 |
| ' Minimum 10 | 26 0 57 0
Putses 2 “Moderate | 20 0 | 43 o
:'Maximmn 6 14 i 0 30 | 1
| Minimum | 16 e 17 | 12 | 28
Castor Oil | 1 Moderate | 12 E [ ¢ 1B =&
"Maximum | 8 & [ 9] 7 |18
Mimmum | 10 | 21 | 26 | 46 | 43 |
iGmundnuz, 4 Moderate 16 | 20 |35 ]33 ] 4
| Maximum | 11 I 14 24 23 |
Minimum | 62 31 31 67 | 52 | 108
Cotton 5 “Moderate | 48 24 24 | 52 | 40 | B4
: Maximum i 34 | 17 L7 37 28 59
[Mimimum | 104 | 31 az | 67 | 70 | 200
| Chilly 10 “Moderate | 80 | 24 32 | 52 | 53 | 153
| Maximum | 56 | 17 = | 37 | 37 '1 107
Minimom | 31 31 16 |67 | 21 | &
| Sunfiower | 3 | Moderate | 24 24 12 |52 ] 20 | 2
| Maximum | 17 7 | 8 |9 | B |2
=- : /{ Translation from Telugu (Xerox copy) to &0 1_511 ‘.g! ﬁﬂ'{{
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\55 ANNEXURE =10

Annexure - 10
Hindy's Labs (P

Environment Compensation (EC)

Sl.No Date Event No. of days |
1 18112020 TSPCB issued directions to the industry.
2 15122020 Compliance verified by TSPCB in connection with CFO | 28 1
renewal. |

(Observed compliance of condition, except for 27 |

| conditions ie., .
(1) Open storage & drums. |

(2) Met submitted Bank Guarantee. -|

BC=PIXNXRXSXLF
BC, =95X15X1X250X 28 ' | -.
= 9,97,500/- ; a

|
3 , 17.02.2021 | TSPCB issued CFO order to the industry

T4 | 30.12.2021 | Inspection conducted by TSPCB RO, W veriy the| 308
- axnpﬂmiamnnecﬁmwimcﬂ)(mamﬂappﬁcamn

{

n (Non-compliance observed i.e. |

| -ndpruvidedonﬁmstackmnnnrmmbdler.

- Hood with extraction system to the HTDS tank not

- 17.02.2021 to 20.12.2021)

EC=PIXNXRXSXLF
EC,= 95 X 1.5 X 1 X 250 X 308 = 1,09,72,500/-

(S SRS

| |
'I’ | Total no of days of non-compliance j_ 336

EC, + EC; = 9,97,500 + 1,09,72,500/- = 1,19,70,000/-



Hindy's Labs (P) Ltd

Compensation on account of Crops (Loss of soil fertility)

Land of the Petitioner: 3 Acres

No. of crops for year: 2
Crop vield: Paddy — 4028 Kgs/Acre/year
Cotton — 584 Kgs/Acre/year

SL.No | Type of Crop 2019-20 2020-21 2021-22

1 | MSP Paddy (per Quintal) | 1815x40.28x3 = | 1868x40.28x3 | 1960 x 40.28 x 3
| 219324.6 | = 225729.12 = 236846.4

“Total for 3 years period and for 3 acres of land: 681900.12 |
Hence, Average per 1 year for 3 acres: 227300.04 |

.! . For 10 years period (As sought by the applicant) :
2273000.4

2 MSP Cotton {per Quintal) 5550 x584x3 = 5825x584x3  6025x584x3
97236.00 = 102054.00 = 105558.00

Total for 3 years periad and for 3 acres of land: 304848.00
Hence, Average per 1 year : 101616.00

For 10 years period (As sought by the applicant) :
1016160.00

Any one cop i.e., Paddy (or) Cotton may be considered as any one type of crop can be
cultivated during a year.
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